BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTH ZONE, CHENNAI
ORIGINAL APPLICATION NO. 221 OF 2015 (82)

IN THE MATTER OF:

ISANAKA VEDAVATHI ...APPLICANT

VERSUS

UNION OF INDIA & ORS. ...RESPONDENTS
INDEX

= 1. Objections fo the report of the Joint
dated 01.12.2020 on behalf of Respondent No. 8, |
South India Krishna Oil and Fats Private Limited.

2. Annexure R8/M1 18
Authorization Letter/ Board Resolution in favour of
Mr B. Muthukrishnan.

3. Annexure R8/2 \Gl
Photograph of the Direct Loading system with a
closed storage shed from the silo

4, Annexure R8/3
Copy of the quotations received by the Respondent
for installation of additional Dense phase system
with Ash Silo

2.4

5. Annexure R8/4 3%.
Photograph of the sprinkiing / ash guenching
system

6. Annexure R8/5
Photograph of the functioning oil and grease trap 3’1
and aerator.

7. Annexure R8/6
Copy of the Daily Log-sheet for the Effluent 2b
Treatment Plant with lab analysis report and Form
10 (Manifest for Hazardous and Other Waste)

8. Annexure R8/7
Copy of the Water and Waste Test Report from the 5b
Vijaywada Zonal Laboratory of the APPCB dated
29.06.2020
9. Annexure R8/8
Copy of the rainwater survey report and Purchase

Order issued by Respondent No. 8 for 549
implementing rainwater harvesting mechanisms in
its unit

10. Annexure R8/9
Copy of the relevant entries of the MEE logbook L
along with salt generation records



11. Annexure R8/10

Copy of the 2™ Half Yearly CFO Compliance 8#
Report for the year 2020 — Reg dated 30.01.2021,
submitted to the APPCB

12. Annexure R8/11 {80
Copy of the Order No. 149/APPCB/UH-
IMTF/NLR/2018 dated 28 September 2020 issued
by the APPCB

13. Annexure R8/12 1 g3

Photograph of the odour control system installed at
the Respondent No. 8's Unit

14. Annexure R8/13 | & Lf
Copy of the Reply dated 07 October 2020 issued
by Respondent No. 8

15. Annexure R8/14
Monthly Production Report for the month of
November 2020 along with photos of the Flow
meter

16. Annexure R8/15 olb
Copy of Manifest Form 10 indicating the recent
disposed hazardous waste

17. Annexure R8/16 2 1%
Records submitted to the APCB for spent earth
{fullers earth) generation and disposal

18. Annexure R8/17
Copy of sample test report showing testing of 22|
tocally sourced crude oil.

19. Annexure R8/18
Screen shot of the online emission monitoring
system for the Respondent No. 8's Unit

2.2 2

Dated at Chennal s Hae Doy ¢ February, 2020

RESPONDENT NO. 8

rrouH  Aparagitha Vairlowwanat

APARAIITHA AV ISHWANAH ]

SRiiolt i
y\/ Ifg]t,, ggwg\mfv\kl\n CTREEY

CRUEE RN VI TS AR AL I RD\f AY ET’W’*H
CHeNNRL - booolth.

(coonsEL FoR R ResP ’"Nbg@




BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
SOUTH ZONE, CHENNAI
ORIGINAL APPLICATION NO. 221 OF 2015 (SZ)

IN THE MATTER OF:

ISANAKA VEDAVATHI ...APPLICANT
VERSUS
UNION OF INDIA & ORS. ...RESPONDENTS

OBJECTIONS TO THE REPORT OF THE JOINT COMMITTEE DATED 01.12.2020 ON
BEHALF OF RESPONDENT NO. 8, SOUTH INDIA KRISHNA OIL AND FATS PRIVATE
LIMITED

[, B. Muthukrishnan, son of Mr. S. Balasubramanian aged about 39 years, working at
Survey No. 275,279,280 & 281,Epuru Bit - 1B, Pantapalem (V), Muthukur (M), SPSR

Nellore District , do hereby solemnly affirm and declare as under:

1. That | am currently designated as Senior Plant Manager of the Respondent No.
8, South India Krishna Oil and Fats Private Limited and as such an officer of

the Company. | am fully conversant with the facts of the present case.

2. That | have been duly authorized to sign and affirm this affidavit for and on
behalf of the Respondent No. 8 in the abovementioned matter and as such am
competent to sigh and affirm this affidavit on behalf of the Respondent No. §.
Authorization Letter has been enclosed herewith and is marked as Annexure
R8/1.

3. That | have read the contents of the Report dated 01.12.2020 filed by the Joint
Commitiee appointed by this Hon'ble Tribunal (“Report”). | have understood

the true meaning of its contents, scope, purport and effect thereof.

4. The Hon’ble Tribunal had vide its Orders dated 07.01.2021 and 03.02.2021
directed the Respondents in the captioned proceedings fo file their objections
to the Report. The same have been set out in the paragraphs appearing

hereinafter.

5. Briefly, Respondent No. 8, is a company validly subsisting under the
Companies Act 2013. The Respondent has its unit situated at Sy. No.
275,279,280 & 281, Epuru Bit - 1B, Pantapalem (V), Muthukur (M), SPSR
Nellore District, and is a law-abiding entity and is a fully compliant unit. It is
diligent in adhering to the various directions and orders passed by the Central
Pollution Control Board, Andhra Pradesh Pollution Control Board, all other such

‘_,freguiatory bodies and the Hon'ble NGT, from time to time. Accordingly, any
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by Respondent No. 8 by the Joint Committee are disputed by the Respondent
No. 8.

6. The findings contained in the Report in respect to the Respondent No. 8 are
primarily appear at pages 26-31 of the Report, under Section VIL.E -
“Compliance Status of M/s South India Krishna Oil & Fats Pvt. Ltd". In the said
Report, the Joint Committee has reported certain adverse findings/ non-
compliances on part of the Respondent Unit.

As per the Report, the Overall Compliance Status of Respondent No. 8 is as

follows ~

“...APPCB issued directions to the unit vide order dated 15.02.2018.
The unit has faken steps for improvement like compliance of stack,
AAQ and ETP discharge standards. MEE shall be operated properly
Further, the unit is not complying with APPCB directions, no proper
effluent transfer system, effluent clogging in drains, flyash and
hazardous waste spillage, flyash silo of sforage capacity of Five days
against requirement of 30 days. Since the unit is partially complying
the committee has assessed environmental compensation using
CPCB formula EC=PIx NxRx Sx LF.”

In view of the findings contained therein, the Joint Committee has determined
the Environmental Compensations liable to be paid by the Respondent No. 8
to be INR 81,30,000.00 wherein INR 10,00,000 has already been received by
the APPCB.

7. At the outset, it is submitted that the aforesaid adverse findings are disputed
and that the Respondent No. 8 is fully compliant with all existing applicable laws
and standards prescribed by various pollution control regulatory bodies,
including the APPCB. Accordingly, the environmentai compensation of INR

81,30,000 has incorrectly been levied on the Respondent.

8. The specific objections to the observations qua the Respondent No. 8

contained in the Report have been set out hereinbelow:

a. The contents of paragraph VIE (a) ["Name & complete address of the unit’}
to VIE(g) [‘Production Capacity”] of the Report are not denied.

b. The contents of paragraph VIE (g) ['Coal and flyash storage”} of the Report

are denied and disputed as being incorrect.

The findings of the Joint Committee have been reproduced hereinbelow:

“ .Unit is generating 14 TPD of flyash and is equipped with ash

;;\  pneumatic conveying system for conveying ash from different points
L L qfh silos and ash shed.to-avoid the ash escaping into the air. Ash
arg_havihg a capacity of 30 days mcludln silo. & closed. . .. o i
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storage shed. Lot of fugitive dust is emitted while loading from storage
shed into trucks.”

i ltis submitted that Respondent No. 8 is generating the fly ash far

below the allowed limits.

ii. Itis submitted that Respondent No. 8 has an ash storage yard with
storage capacity of 30 days which includes a silo. The Respondent
has also implemented a Direct Loading system with a closed storage
shed from the silo. A photograph of the same has been enclosed
herewith and marked Annexure R8/2. Further, the said storage is

equipped with fire retardant curtains.

i.  In spite of such storage capacity of 30 days, the Respondent No. 8

takes steps to dispose of the ash within 2-3 days of its generation.

Further, despite the said storage facility being fully compliant with the
applicable norms, Respondent No. 8 is already in the process of
installation of additional silo for which the quotations from respective
vendors have already been received. A copy of the aforesaid
quotations has been enclosed herewith and marked as Annexure
R8/3.

iv. In terms of the finding that “Lot of fugitive dust is emitted while
loading from storage shed into trucks”, it is submitted that the loading
is done in the closed area and not exposed to open environment,
Therefore, such finding is disputed. Further, the Respondent No. 8§
has also installed a sprinkling system / ash quenching system as a
matter of abundant caution to ensure no dust is emitted into the
environment.

A photograph of the same has been enclosed herewith and marked
Annexure R8/4.

Accordingly, it is submitted that any purported non-compliance in the
storage and disposal of flyash by the Unit is denied as would appear from
the above submissions. it is further pertinent to note the following
discrepancy in the findings of the Report, whereas on the one hand, the

Report states that the “Ash storage vard having a capacity of 30 days

including silo & closed storage shed’ at VIE(g), on the other hand, as

per the "Over Compliance Status” it has been stated “Further, the unit is not

complying with APPCB directions, no proper effluent transfer system,

o
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Screenshots of the relevant portions of the Report have been reproduced

hereinbelow for ready reference in this regard.
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It is evident that the unit is compliant with requisite standards and is
equipped with a storage capacity of thirty (30) days. Despite having
observed and acknow!edged.the aforesaid capacity of thirty (30) days, a
contrary finding, i.e., that the Respondent has a flyash silo of storage
capacity of five (5) days has been relied upon ito determine the
environmental compensation payable by the Respondent. it is submitied
that the Jeoint Committee appears to have proceeded in a mechanical
manner without considering its own observations and therefore, the findings
as to purported non-compliance on account of a flyash silo of storage
capacity of five (5) days, are incorrect and apparently contrary to the record.
Accordingly, no penalty/ compensation is payable by Respondent No. 8 on

such account.

c. In respect of the findings contained in paragraph VIE(h) [Source of water
and quantity of water used per day] of the Report, it is not denied that
Respondent No. 8 is permitted to draw 360 KLD of saline water by the
Ground Water Department, Government of Andhra Pradesh, however, as
stated in the Report, Respondent No. 8, does not actually draw borewell
water for use in its process plants as it is not suitable for its manufacturing
process. Further, as per the directions from the Andhra Pradesh Pollution
Control Board, Respondent No. 8 (along with other refineries) is in the
process of obtaining water from Survepalli Reservoir, subject fo necessary
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should install a common desalination plant so that sea water can be drawn,
treated and used. This is aimed at avoiding withdrawal of ground water and
procurement of water from tankers. Respondent No. 8, along with other

refineries, is committed towards installation of such a desalination plant. ‘

d. The findings contained in paragraph VIE() [Effluent generation] of the
Report are denied. As per the relevant portion of the paragraph are as
follows;

‘ETP of 300 KLD & Dual RO Plant, MEE of 18 KLD followed by ATFD
provided to meet ZLD. STP of 20 KLD provided for domestic
purposes. ETP comprises of Collection fank, Oil & grease trap,
Equalization tank, Primary clarifier, Aeration tank 1 & 2, buffer tank,
Secondary clarifier, Siudge drying beds & Filter Press, Pressure Sand
filter, activated carbon filter etc. The effluent is transferred in drain
which is completely clogged. Thick oily scum is accumulated on the
surface of aeration and clarification tank. Aerator was not working.
Effluent and oil spillage in production block and ETP section. The unit
has not installed rain water harvesting pits.”

The Respondent No. 8 has the following objections to the above findings:

i. Itis submitied that Respondent No. 8 has installed an oil and grease
trap for collecting the oil and scum from the drain, which is routed to
Effluent Treatment Plant (ETP). Further, aerator is also in continuous
operation. A photograph of the functioning oil and grease trap and
aerator has been enclosed herewith and marked Annexure R8/5. A
copy of the Daily Log-sheet for the Effluent Treatment Plant with lab
analysis report and Form 10 (Manifest for Hazardous and Other
Waste) have also been enclosed herewith and marked as Annexure
R8/6.

i.  Itis clarified that depending on the stage of the process for removal
of oif and grease from the effluent, the oily scum will, at times will be
present on the surface of the aeration and clarification tank, which
will be removed by the clarifier. Therefore, no adverse inference can
be drawn from the presence of oily scum on the surface thereof, and
there cannot said to have been any non-compliance on part of
Respondent No. 8. Similarly, the effluent that is transferred to the
drain that was purportedly clogged, is actually collected in the grease
trap and sent to the ETP as part of the of process for treating effluent,
and no adverse inference can be drawn against the Respondent No.
8. A perusal of the photograph of the functioning oil and grease trap

! .;-'u.\‘
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iii. Further, it is submitted that the finding that the “Aerator was not
working” is vehemently denied and contrary to the Report ifself. Itis
submitted that the aeration was in operation, is substantiated by the
Daily Logsheet for the Effluent Treatment Plant with lab analysis
report [Annexure R8/6] and fact that quality of water was in line with
the APPCB standards as per the Water and Waste Test Report from
the Vijaywada Zonal Laboratory of the APPCB dated 29.06.2020.
This data has also been captured in the Report of the Joint

Committee and is not disputed by the Respondent No. 8.

A copy of the Water and Waste Test Report from the Vijaywada
Zonal Laboratory of the APPCB dated 29.06.2020 has been

enclosed herewith and marked as Annexure R8/7.

iv.  Further, with respect to the rainwater harvesting pits, it is submitted
that the Respondent No. 8 has only recently received a directive from
this Hon'ble Tribunal and is already in process of implementing
rainwater harvesting mechanisms in its unit. A Purchase Order has
already been issued by the Respondent No. 8 and work for
construction of such pit was underway but was delayed in view of the
widespread pandemic on account of the COVID 19 virus. A copy of
the rainwater survey report and Purchase Order issued by
Respondent No. 8 is enclosed herewith and marked as Annexure
R8/8.

e. The findings of the Joint Committee pursuant to the data set out in Table
Vl.e 1 [Analysis results of samples collected by APPCB during 18.06.2020]
of the Report are disputed by the Respondent No. 8.

The relevant portion of the aforementioned paragraph is as follows:

“ From the analysis results it is evident that MEE is not properly
operated, the concentration of COD and BOD s high in MEE feed
rather than in MEE concentrate. There is only slight variation in TDS
concentration in MEE feed and concentrate.”

In this regard, it is submitted that the Report incorrectly states that MEE is
not properly operated. It is submitted that the MEE plant is operating
continuously and properly as would also be apparent from the entries in the
logbook maintained by the Respondent No. 8. The concentrate generated
through the operation of the MEE is routed through the ATFD and converted

to salts which are sent for disposal to the authorised recycler.

of the relevant entries of the logbook along with salt generation
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loghbook report had also been submitted to the APPCB in line with iis
previous directions as well as in the CFO half yearly compliance report. The
said 2" Half Yearly CFO Compliance Report for the year 2020 — Reg dated
30.01.2021, submitted to the APPCB has been enclosed herewith and
marked as Annexure R8/10.

Further, the data contained at Table Vl.e.1 makes it evident that the outlet/
condensate water is in line with the APPCB standards including COD/ BOD/
TDS.

f. There exist no adverse findings against the Respondent No. 8's Unit at
paragraphs VIE (j) [Installation of magnetic flow meters with totalizer] to (m)
[Status of green belf] of the Report. However, the observations of the Joint
Committee that “Odour problem was observed in the industry” are denied.
These observations are also apparently contrary to the directions that had
been issued by the APPCB vide order No. 149/APPCB/UH-II/TF/NLR/2018
dated 28 September 2020 wherein as per the observations of the officials
of RO, Nellore who had inspected the industry on 28 July 2020, “Odour
problem is observed outside the industry premises”. The said order No.
149/APPCB/UR-II/TF/NLR/2019 dated 28.09.2020 issued by the APPCB
has been enclosed herewith and marked as Annexure R8/11. Additionally,
as has also been submitted in the 2"¢ Half Yearly CFO Compliance Report
for the year 2020 — Reg dated 30.01.2021, to the APPCB, the Respondent
No. 8 has also included picture of the Odour Control system installed by it.
A photograph of the odour control system installed at the Respondent No.

8’s Unit has also been enclosed herewith and marked as Annexure R8/12.

g. The findings contained at paragraph VIE(n) [Hazardous waste generation]
are not denied except to the extent that there was hazardous waste found
lying around in the ETP area. Such finding is vague, unsubstantiated and
hence denied. It is submitted that the Respondent No. 8 has installed a
closed shed for all type of hazardous waste, and all hazardous waste is duly

kept within the closed shed meant for the same at all times.

h. In respect to the contents of the section titled “overall compliance report”,
the Respondent No. 8 has the following objections:

Findings Objections

The unit has taken steps for | No objection
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MEE shall be operated properly.

As stated earlier, the Report

incorrectly states that MEE is not

properly operated. It is submitted

that the MEE plant is operating

continually and properly as

would also be apparent from the

entries in the logbook

maintained by the Respondent
No. 8.

Further, the unit is not complying
with APPCB directions, no proper
effluent ftransfer system, effluent
clogging in drains, flyash and
hazardous waste spillage, flyash
silo of storage capacity of Five days

against requirement of 30 days.
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The corresponding findings are

denied in fofo.
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it E submitted that
Respondent No. 8 is fully
compliant  with  APPCB
directions, has in place a
proper  effluent transfer
system which includes an oil
and grease trap for collecting
the oil and scum from the
drain, which is routed to
Effluent Treatment Plant
(ETP). [Annexure R8/5]. The
Daily Logsheet for the
Effluent Treatment Plant with
lab analysis report also
clarifies the submissions of
the Respondent. (Annexure
R8/6).

There is no spillage of any
hazardous waste and the
said observations are
unsubstantiated,
presumptive and have been
included in the Report in a
mechanical manner.. There
can be no spillage of flyash
given that the ash is disposed
by direct loading method.
There was no clogging of any

drains, as has been alleged

in view of the operation.of the
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oil and grease trap installed

by the Respondent.

[Annexure R8/5).
> It is further clarified that
depending on the stage of the
process for removal of oil and
grease from the effluent, the
oily scum will, at times will be |
present on the surface of the
aeration and clarification
tank, which will be removed
by the clarifier.
it is submitted that the
Respondent No. 8 has

\4

installed an ash silo with a
closed storage shed having a
capacity of 30 days Further,
the unit does not store the fly
ash for more than 2 (two)
days in silo, which is
disposed by direct loading
method. The Respondent is
also in the process of

installing one more ash silo.

While the aforesaid storage
capacity has been
acknowledged by the Report
at paragraph (g) [Coal and fly
ash] wherein the Report
states that the “Ash storage
vard _having a capacity of

30 days_including silo &

closed storage shed’

whereas, a contrary finding
has arbitrarily been included
in the paragraph under
reference, which is evidently
N R cor{trary to the face of the
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10.

11.

SYED

In addition to the aforesaid objections, it is also submitted that the APPCB had
wrongfully encashed the Bank Guarantee deposited by the Respondent No. 8
to the extent of INR 10,00,000, in view of the purported observations contained
in the Order No. 149/ APPCB/UH-IW/TF/NLR/2019 dated 28.09.2020
[Annexure R8/10]. The said Order was responded to vide Letter dated 07
October 2020 setting out how the various non- compliances/ observations of
the APPCB had been complied with by the Respondent. However, the APPCB
without considering the submissions mad by the Respondent has proceeded in
a mechanical and arbitrary manner to hold the Respondent liable. The reply
dated 07.10.2020 has been enclosed herewith and marked as Annexure
R8/13.

In the above background, it is submitted that the assessment of environmental
compensation of INR 81,30,000.00 by the Joint Committee is erroneous and is
liable to be rejected in view of the aforesaid objections to the findings contained

in the Report.

Objections/ Submissions on behalf of Respondent No. 8, with respect to the
relevant findings/ observations common to all the units inspected by the Joint
Committee at paragraph VIl [overall observations] of the Report, have been

set out hereinbelow:

Overall Observations

Objections/ Submissions

3. The flyash generated from the
units is sold to brick manufacturers.
The units have provided ash silo
and covered shed for storage of
flyash. But the units are not
complying with APPCB condition of
30 days silo capacity. The units
that
installation of such large silo is
difficult. The flyash is sold to brick

manufacturers at frequency of two

represented to the unit

fo three days in a week. Since the
condition was imposed by APPCB,
the committee suggests APPCB fo

rev.rew the condition.

It is submitted that the Respondent
No. 8 has installed an ash silo with
a closed storage shed having a
capacity of 30 days. Further, the
unit does not store the fly ash for
more than 2 (two) days in the silo,
which is disposed by direct loading
method. The Respondent No. 8 is
also in the process of installing one

more ash silo.

5 \Eased on CPpB formula the
\comm;ftee #Q ha&

enwronmeqtal compensaffon on the
MAHABODB BASHA B.Com.. B.L.,

assessed‘

The assessment of environmental

_compénsation of INR 81,30,000.00

in respect of Respondent No. 8 is |
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12.

SY

£

erring units for violating the
directions issued by APPCB vide

order dated 17.01.2020.

disputed and any liability to pay the
same is denied in view of the afore-
detailed objections to the findings

contained in the Report.

7. The committee submits fo
Hon'ble NGT that the units shall
carry out performance evaluation of
ETP and ZLD system. Based on the
TDS concentration in RO reject, the
unit shall either treat RO reject in
ETP or MEE. (If TDS> 5000mg/l in
RO reject, it may be treated in MEE
or else in ETP). The units in any
case shall not discharge the RO

reject without further treatment.

It is submitted that Respondent No.
8 has installed an HRSSC (High
rated solid content clarifier) to
reduce the SILCA in more than
5000 mg/l TDS water, followed by
ETP Dual {Second stage) RO plant.
Further, any water rejected by Dual
RO is routed through MEE for

further treatment.

the relevant conclusions drawn by the Joint Committee at paragraph iX

The Objections/ Submissions on behalf of Respondent No. 8, with respect to

[Conclusions] of the Report, have been set out hereinbelow:

Conclusions

Objection/ Submissions

1. Construction of CETP: Previously all
the units had proposed for construction
of common effluent treatment plant but
the district administration and the units
could not find a suitable land for
construction of CETP. Currently all
seven units have established their
individual effluent treatment plants and

hence the proposal of CETP is shelved.

No objection.

2. As per the Ground Water and Water
Audit
Andhra Pradesh, the ground water in the

Department, Government of
region is safine in nature due to sea
water intrusion. The units have fo treat
the ground water in RO system for use
for dom\é\sjic and industrial purpose. Due

"
g

frequent c!ogéing_uof-ﬁ"}h’iéﬁﬁ'branes. in
N MAHABCOB. BASHA B Com., B.L.,

aggifirareiandraiiable ground water

to high salinity Hieré are high chances of

With the cooperation of other edible oil
units in the area, Respondent No. 8 is
committed towards installation of a
Further the
Respondent No. 8's Unit also has

desalination  plant.
installed electromagnetic flow meter
with totalizer to gquantity the water
consumption as suggested in the

Report.

23,766, Maget; REHORE-24-683:
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resources are not sufficient to meet the
waler
this the

recommends that all edible oil units in

industrial requirements.

Considering committee
Krishnapatnam Port area to install
common desalination plant thereby sea
water may be drawn, treated and to be
used by all edible oil industries by
requesting the management of the
Krishnapatnam port Ltd who is nodal
agency for importing the crude edible oil
on behalf of the edible oil industries
management. Thereby withdrawal of
ground water and procurement of water
from tankers will be avoided. The units
shall install desalination plant within a
period of one year and entire water
requirement has fo be met from
desalination only. The units shall install
with

water

flow mefters
the

electromagnetic
fotafizer to  quantify

consumption.

Furthermore, Respondent No. 8 had
also shared the flow meter reading with
APPCB along with Monthly Production
Report for the month of November
2020.

Monthly Production Report for the
month of November 2020 along with
photos of the Flow meter have been
enclosed herewith and marked as
Annexure R8/14.

3. The units have not disposed spent
authorized
that

quantity of waste is generated. The

nickel catalyst fo re-

processors  stating the small
committee submits to Hon'ble NGT to
instruct APPCB to direct APPCB fo
safely store the spent nickel catalyst and
to dispose the same to authorized re-
processors. The units shall be directed
fo comply with Hazardous Waste Rules,
2016 and shall dispose the hazardous
wastes as directed in the consent within

90 days period.

i AR N L
\ AN ERA

s
. oo

SYED MAHABO0B-BASHA B Lon=B.L.
ADVGCATE & NOTARY

The spent nickel catalyst is generated
in very small quantities and some
portion of the spent nickel catalyst
generated is re-used and the balance

stored as per the Hazardous Waste

Authorization Rules 2016.
The spent nickel catalyst is also
disposed of to the authorized

reprocessing agency/ TSDF as per the
Hazardous Waste Rules 2016. A Copy
of the Manifest Form 10 indicating the
recent disposed hazardous waste is
Annexure

enclosed herewith as

R&8/15.

The same has also been routinely

__submitted to APPCB through Form4 on

yearly basis as well as part of the CFO

i

=186 Tirtapet NECLORESZE 003
¢ -ninted 8y Govl. of Andfua Pradesh. INDIA
el 0440208786, 73375824595

Compliance Report. [Annexure R8/10]
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4. During the inspection, the commitfee
did not observe any discharge of effluent
into the Budhakaluva drain, Pantapalem
irrigation channel or into land outside the
industry premises. But however, in all
the units except M/s Adani Wilmar unit-1,
there is no proper effluent conveyance
system/ pipelines to transfer effluent
from production blocks to effluent
freatment  plant. The  committee
observed that open drains were used for
effluent transfer and during rains,
effluent and rain water may overflow info
the peripheral drains (drains are
provided all along the boundary of the
units to collect the effluent). The units
informed that during rains, water/effluent
is taken to ETP from peripheral drains
and no effluent is let out of the unit. The
units shall be directed (o close the
peripheral drains at the exit point near
unit boundary. The drains used for
fransfer of effluents from production
block to ETP are clogged, thick oily
scum is floating on top and siudge is
settled at bottom of drains. Under these
circumstances very little effluent may be
transferred to ETP and effluent may
overflow into area/ soil adjacent to the
drains. The committee submits fo
Hon'ble NGT to instruct APPCB to direct
the industries to establish proper effluent
pipelines within a period of two months
of adequate size to transfer effluent from
production block to ETP and for
utilization of treated effluent. The
pipeﬁnes shaH be periodically cleaned
and cleanf@g water shall be routed to

% ,u %

ETP to. prevenf‘ an)g_fglogg}ng The status I

Respondent No. 8 has installed
devices for the collection of sump with
an auto pumping system for all the
sections. The system is designed in
such a way that all the production
effluent routed through ETP is followed
by bar screen, oil and Grease trap, efc.
[Annexure R8/5).

SYED MAHABOQE- BQ‘SHP\ B.LomBL,
ADVGCATE & NBTARY

77166, i Nunsl NE iU}ﬂu 524 0083,
[ By Dot of Bndt 2 Pt mi‘ mﬁm

1%



SVt

of cleaning shall be submitted to APPCB

while submitting compliance reports.

5. The units shall maintain proper
records for fuflers earth (bye-product)
generated and oil recovered from the
ETP and its mode of ijts disposal.
Though all units informed that the same
incense  sticks

were disposed for

manufacturer and soap industries,
however no records were shown (o

committee.

Respondent No. 8 maintains proper
records for spent earth (fullers earth)
These
records have also been submitted to
the APPCB in the CFO half yearly

Compliance report. [Annexure R8/10]

generation and disposal.

The records submitted to the APCB for
spent earth (fullers earth) generation
and disposal have been enclosed
herewith and marked as Annexure
R8/16.

6. The units are importing crude palm oil
and sunflower off from Malaysia,
Singapore and Indonesia. The Port
Authorities are testing the crude oif for
presence of any mineral oil and after
ensuring that no mineral oil is present,
the consignment is handed to the units.
the

committee observed that the quantity of

While verifying the documents,

the imported crude is around 60% fto
70% of the unit production. The units are
focally procuring crude oif from other
industries (it was reported that these
industfies purchase palm and sunflower
from farmers and extract crude and sell
fo edible

Krishnapatnam). The crude that is

oil refineties in
focally purchased is not tested for the
presence of mineral oil content or
Hydrocarbons. The committee humbly
submits to Hon'ble NGT that the units
have to carry out mineral oil fest with

every. fbatch of consignment locally

procured‘ aifsost These reports have tobe |

submftted"fo /@’PCB” *élong with their

It is submitted that the Respondent No.
8 has not purchased crude palm oil

locally over the past two years.

However, contrary to the findings that
the locally purchased crude oil/ crude
sunflower oil is not tested for the
presence of mineral oil content or
hydrocarbons, it is submitted that in the
event that Respondent No. 8 procures
such crude oil locally, every batch of
such consignment procured is tested
for presence of any mineral oil at its in-

house laboratory.

A sample test report has been enclosed
herewith and marked as Annexure R8/
17.

23- 165 Mulapet, NELLDR': 524 003,
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7. The flash generated from the
sold brick
manufacturers. APPCB directed the
units to install flyash sifo of 30 day

industries are to

storage capacity with an objective that
during rainy season, if the ash is not
taken by the brick manufacturers on a
daily or weekly basis, the ash could be
safely stored in silo for a period of at
least 30 days and from silo it can be
transferred directly into trucks. But all
seven units have not complied with this
condition and have installed a sifo of
capacity handling flyash for period
varying from seven fo ten days. Further
it was informed to the committee that the
units are disposing the flyash on
alternate days and is not stored in the
unit beyond a week. The committee
submits to Horn'ble NGT to direct APPCB
fo hold a meeting with edible oil units,
brick manufacturers, flyash transporters
and any other flyash users and review
the direction. Fly ash is being dumped in
the North-Eastern Direction of M/s
Emami Agrotech Ltd in public lands
adjacent to M/s Gemini Edible and M/s
Emami Agrotech. The land does notf
belong to any edible oil unit, and none of
the fake
responsibility for removing the flyash.

industry are ready fo
Since the flyash is dumped in land
adjacent to M/s Emami and M/s Gemini,
both of these industries as part of CSR
activity will take complete responsibility
fo remove the dumped flyash and send

it to brick manufacturers.

It is submitted that contrary to the said
findings, the Respondent No. 8 has
admittedly installed an ash silo with a
closed storage shed having a capacity
of 30 days.

The Respondent is also in the process

of installing one more ash silo.

8. The units have not made proper

arrangements for flyash storage and

>WM%W&M%W it fugitive dust

Ioadmg mto m&mm it was observed

The said finding is disputed in respect
of Respondent No. 8. It is submitted
‘that the Respondent No. 8 has in place

a Direct Loading,system fromithe:silg. &

Ty

27 166, fintapet, NELLORE 524 003.
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was emitted during loading operations.
The units shall ensure wetting or water
spraying at the time of loading of flyash

and also the feeding hopper is covered.

[Annexure R8/2].

Further, the Respondent No. 8 has also
installed @ sprinkling system / ash
quenching system as a matter of
abundant caution to ensure no dust is
the environment

emitted into

[Annexure R8/4].

The

environmental compensation for serious

committee has assessed
violation and for not meeting conditions
stipulated in the consent. The units shall
pay Environmental Compensation to
APPCB as summarized befow: SI. No
the Unit
Compensation to be paid by the unit to
APPCE in INR:

4. M/s. South India Krishna Oijl & Fats

Pvt. Ltd. - 71,30,000/-

Name of Environmental

The assessment of environmental
compensation of INR 71,30,000.00
(wherein an additional amount of INR
10,00,000 has already been received
by the APPCB) in

Respondent No. 8 is disputed in view of

respect of

the aforesaid objections to the findings
contained in the Report and various
compliances in place at the behest of

Respondent No. 8.

Therefore, any liability to pay the
assessed environmental
compensation of INR 81,30,000.00 is

denied and disputed.

aforesaid

8

10. The units have provided online
emission monitoring system fo measure
PM10. The porthole provided for manual
monitoring are utilized by the units fo
instalf dust The
Committee submits that Hon'ble NGT
instructs APPCB fo direct the units fo
establish fresh points for online dust

online monitors,

monitors. The units have to ensure that
all the stacks connected to boilers are
provided with APCD’s and OCEMS
including the stand- by boilers. The units
shall augment their pollution confrof
devices so as fo ensure that they comply
with the standards stipulated by APPCB.
The unn‘s sfvall fake measures fo prevent

(%P‘%G%Eé%% ? Aga Aé%%gferlals products

The online emission monitoring system
for the Respondent No. 8's Unit is
measured at PM 6.

A screen shot of the same has been
enclosed herewith and marked as
Annexure R8/18. The same has also
been submitted to the APPCB vide a

previous Direction Compliance Report.

it is submitted that the Respondent No.
8's unit is complying with stack
emissions and National Ambient Air

Quality Standards.

23-166, Mulapet, NELLLRE RYERHIKD
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flyash etc. so as to meet the Naficnal
Ambient Air Quality Standards.

11. The units shall upgrade the effluent
treatment plants, periodically remove the
accumulated sludge and oil from the
tanks and send the same to TSDF. The
units shall properly operate the ETP and
ensure that they comply with the effluent
standards

discharge stipulated by

APPCB.

that the effiuent
the

is sufficiently

It is submitted
plant installed by
No. 8

treatment
Respondent
equipped and the Respondent No. 8's
Unit shall continue to comply with
effluent discharge standard stipulated
by APPCB.

12. The public roads surrounding the
industries are in very poor condition due
to movement of heavy vehicles. All the
edible shall

construct new concrete roads as part of

oil  units collectively
CSR activity. The units shall develop
green belt all along the boundary of the
units and in vacant spaces and ensure
that the 33% of total area is covered with
green belt. In addition as part of CSR
the take up

compensatory green belt in public lands.

activity units can

The Respondent No. 8 is already
undertaking CSR activities in the area
nearby to its Unit. The compliance with
the development of the green belt
having 33% coverage has already
been complied with by the answering
Respondent. The same has also been
included in the Half Yearly CFO
Compliance Report submitted to the
APPCB [Annexure R8/10].

further

discussed

additional
be

amongst all edible oil refineries/ units.

Any  such or

suggestions  may

13.  The contents of the present affidavit are frue and correct to the best of my
knowledge and belief.
14.

The annexures annexed to the present Affidavit are true and correct copies of

their respective originals.

y

DEPONENT

VERIFICATION

| the above named Deponent do hereby verify that the contents of the above affidavit are

true and correct, no part of it is false and nothing material has been concealed there from.

on this the 13- day of February 2021.
ST B00RBISEA N N oy [DEPONENT:

AE5 Yulapet,

i

SYED MAHABOOB BASHAB£om BE, « =
ADVOCATE & NOTARY
23-166, Mulapet, NELLORE-524 003,

Sazointed By Goul. of Andhra Pradesh, H{THA
ol QAANSARTRR TAITLH7455
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Annexure R8/1

SOUTH INDIA KRISHNA OIL AND FATS PRIVATE LIMITED
Regd. Office: D-194, First Floor, Okhla industrial Area, Phase-l, New Delhi-110 020

CERTIFIED TRUE COPY OF -THE RESOLUTION PASSED IN THE MEETING OF THE
BOARD OF DIRECTORS OF SOUTH INDIA KRISHNA OIL AND FATS PRIVATE LIMITED
HELD ON 04™ DAY OF FEBRUARY 2016

“RESOLVED THAT the following persons be and are hereby jointly and severally authorized to sign,
verify and file all papers, applications, counters, vakalatnama, complaints, affidavit etc. and all other
documentis as may be required to be filed in connection with the application filed by [sanaka Vedavathi
before the National Green Tribunal, Chennai, against the Company bearing application no. 221 of 2015.

Sl No. | Name Designation

1 Jeeva Kumar Director

2 Sumit Chaddha Head — Finance

3 Subramaniam Palanisamy General Manager - Sales and Marketing
4 B. Muthukrishnan Factory Manager

RESOLVED FURTHER THAT the above mentioned persons be and are hereby jointly and severally
authorized to sign, verify and file all required papers, to make necessary representation, give statements to
file any documents, lead evidence by way of affidavit, to file and receive/take back any document, to file
any review, revision, petition, appeal, writ, efc., to negotiate, settle, withdraw any proceedings in the
aforesaid matter before the National Green Tribunal/Supreme Court or before any other government
authority, Tribunal and/or local authorities / any other Court of Law in connection with the said matter and
the above mentioned persons are also authorized to delegate their aforesaid power to any employee and/or
any other person as they may deem fit under a valid power of attorney and/or such other authorization and
can appoint/engage any attorney, advocate, consultant or advisor for the above matter and to do all other
necessary acts, deeds and things as may be necessary andfor incidental thereto for and on behalf of the
company in the aforesaid matter.

RESOLVED FURTHER THAT a certified true copy of the said resolution be fumnished to all concerned
under signatures of any one of the Directors.”

Certified True Copy
For SOUTH INDIA KRISHNA OIL AND FATS PRIVATE LIMITED

Director

TEL: +91 11 33000011, FAX: +91 11 30788500, CIN: U36100DL2009PTC194220
E-mail- legal@sioils.com, Website: www.sioils.com
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Direct Loading System from Ash Silo




Ash Shed
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Annexure R8/3

<\d
GLOBAL
) TECHNOLOGIES
Ref: GT/PROP/020/2020-21/Rev 01
Date: November 27, 2020.
To,
M/s SOUTH INDIA KRISHNA OIL AND FATS PVT LIMITED
KRISHNA PATNAM,
POTTI SRIRAMULU NELLURE.
Dear Sir,
Kind attn: Mr. JEEVA KUMAR/ Mr.B.MUTHUKRISHNAN

Subject: Submission of proposal for Ash handling system for your steam boiler — reg.

We thank you very much for your mail enquiry dated:19-11-2020.
Based on the discussions we had with you and as advised by you, we are herewith submitting our
most competitive techno commercial proposal for your kind consideration.

Trust the same are in line with your requirement and now we look forward for your favorable
decision.

With regards
For Global Technologies

A Sambasiva Rao
+91 94411 09841

Encl: As above

Survey No. 303, Rami Reddy Nagar, Jeedimetla, Hyderabad, Telangana, INDIA - 500 055.
Mobile: +919848031866. +919441109841.E-rnail: info@globalenviro.in, www.globalenviro.in
Designers, Mfrs. of Pollution Control, Clean Room Projects & Bulk material handling
Equipment’s.

KEEP THE ENVIRONMENT CLEAN
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A) APPLICATION DATA (For 24 TPH AFBC BOILERS

D)
Sr. Particulars Description
No
1 Boiler 24 TPH
2 Fuel used 100% Imported Coal
3 Material Fly Ash
Capacity 1400 kg/hr
4 | Point Boiler Bank-2 Nos APH MDC-1 | Bag filter hopper-1&2
5 | Actual Capacity (Kg/Hr) 240 240 500 600
6 | Design Capacity (Kg/Hr) 350 350 600 800
7 No of Feed Points 1 1 2 2
8 Temperature (deg C) 350-375 230 160 160
9 Conveying lines 1No Common line 2 Nos’
10 Conveying Distance Max. distance 60 M per line (as per routing)
11 No of bends App. 4-5 No Approx. 2 No per pipeline
12 Total no of pipelines 2 No’s
13 Bulk Density Approx.600Kg/M3
8 Destination 1 No Fly Ash Silo
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B) SYSTEM DESCRIPTION

Installation details (Pneumatic conveying for Fly ash) :
Boiler
BOILER BANK of 24 TPH boiler
Two no’s Model 3/8 Ashveyor with surge hoppers shall be setup below the outlet of Boiler

BOILER BANK hooper-land 2 master and slave ashveyor along with water jacketed surge
hopper will be placed below hopper Ash will be discharged to surge hopper the material shall
then to be conveyed to the common Fly Ash Silo through single conveying pipeline.

APH & Bag filter of 24 TPH boiler
2no’s Model 3/8 Ashveyor with surge hoppers shall be setup below the outlet of hopper of APH

and bag filter in master and slave configaration.The material shall then to be conveyed to the
common Fly Ash Silo through a common conveying pipeline.

MDC of 24 TPH boiler
1no’s Model 3/8 Ashveyor with surge hoppers shall be setup below the outlet of hopper of

MDC in master configuration’s material shall then to be conveyed to the common Fly Ash Silo

through a common conveying pipeline.

Initiation of a typical Ashveyor Cycle:
A level probe in the hopper above the Ashveyor will initiate the cycle. As a standard

configuration, there shall be a Manual Knife Gate Valve at the outlet of each hopper for
maintenance followed by the complete package of Macawber Dome Valve integrated with the
Macawber Ashveyor/Denseveyors with all its Instrumentation controls. The Dome Valve will be
opened once the level probe sends a signal and the material will fill the vessel. The Dome Valve
will then close and seal. Compressed air will be introduced into the vessel and the material will
be conveyed to the Reception Ash Silo through its Terminal Box.

The dust laden air is cleaned through a Reverse Pulse Jet Bin Vent Filter mounted on top of the
Reception Fly Ash Silo. A centrifugal fan shall also be provided which will produce a reverse
draft and hence help in effective de-dusting at reception end.

Entire operation of the above Pneumatic Conveying System Lines shall be automated, controlled
by PLC Panel.
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C) RECOMMENDED EQUIPMENTS (MACAWBER SCOPE OF SUPPLY)

Sr.No Description Qty Location
BOILER BANK -2 Nos
1 Feed arrangement for boiler BANK : 2 Set | At BOILER
1. Water cooled surge hopper 1 m? volume capacity BANK
2. RF admittance type level probe (Low)
3. 200 NB Manual knife gate valve
4. Expansion bellow(SS304) / necessary adaptor
5. Reverse pulse jet Vent Filter
2 Model 3/8 Ashveyor 2 No’s | Below
Designed as per ASME Section VIII, Div. | maximum | (1IM+ | BOILER
allowable working pressure 100 psig. Temperature design | 1S) BANK and
basis -28°C to 300°C Cast WCB alloy steel construction. APH
Designed for Seismic Zone 4 & 80 m/hr maximum wind
velocity per UBC.
I. Inlet 200 NB Dome Valve rated for 200°C max. service
temp. With water cooled top plate. Operated by Pneumatic
Cylinder.
ii. 3 Ft® Pressure Vessel to Graded cast WCB alloy steel.
Supported by carbon steel legs and chassis with leveling
SCrews.
iii. Conveying Air Instruments-Pressure Regulating Valve, Flow
Orifice Plate, Pressure Relief Valve, Pressure Gauge, Ball
Valve, Blow Valve, check valve Air Filter & Air Lubricator
Set.
iv. System Pneumo Panel-Solenoid Valves (3/2 & 5/2), Pressure
Switch, Pressure gauges, Terminal strip &panel casing.
3 80 NB Conveying pipeline in MS ERW Class C heavy gauge | 1 Set | Ashveyor to
with necessary fittings & flanges. fly ash
4 Long radius 80 NB 90 Deg concrete lined bends R = 8D type | 4 Set | As per routing

with necessary fittings & flanges.
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Terminal Box 100 NB in MS with weld hardened deflector
plate for receiving end.

1 No

Ash silo top

Sr. No

Description

Qty

Location

BOILER APHAND BAGFILTER -2 Nos

Feed arrangement for boiler APH AND BAG FILTER:

6. Surge hopper 1 m® volume capacity

7. RF admittance type level probe (Low)

8. 200 NB Manual knife gate valve

9. Expansion bellow (SS304) / necessary adaptor

10.Reverse pulse jet Vent Filter

2 Set

AtBOILER
APH AND
BAGFILTER

-2 Nos

Model 3/8 Ashveyor

Designed as per ASME Section VIII, Div. | maximum
allowable working pressure 100 psig. Temperature design
basis -28°C to 300°C Cast WCB alloy steel construction.
Designed for Seismic Zone 4 & 80 m/hr maximum wind
velocity per UBC.

Inlet 200 NB Dome Valve rated for 200°C max. service

temp. With water cooled top plate. Operated by Pneumatic

Cylinder.

Vi.

3 Ft® Pressure Vessel to Graded cast WCB alloy steel.
Supported by carbon steel legs and chassis with leveling

SCrews.

Vii.

Conveying Air Instruments-Pressure Regulating Valve, Flow
Orifice Plate, Pressure Relief Valve, Pressure Gauge, Ball
Valve, Blow Valve, check valve Air Filter & Air Lubricator
Set.

Viii.

System Pneumo Panel-Solenoid Valves (3/2 & 5/2), Pressure

Switch, Pressure gauges, Terminal strip &panel casing.

3 No’s
(AM+
2S)

Below
BOILER APH
AND BAG
FILTER -2

Nos

100 NB Conveying pipeline in MS ERW Class C heavy

1 Set

Ashveyor to
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gauge with necessary fittings & flanges. fly ash

4 Long radius 100 NB 90 Deg concrete lined bends R = 8D | 4 Set | As per routing
type with necessary fittings & flanges.

5 Terminal Box 100 NB in MS with weld hardened deflector | 1 No | Ash silo top
plate for receiving end.

Sr.No Description Qty Location
BOILER MDC

1 Feed arrangement for boiler MDC: 1Set | At BOILER
11.surge hopper 1 m® volume capacity MDC
12.RF admittance type level probe (Low)
13.200 NB Manual knife gate valve
14.Expansion bellow (SS304) / necessary adaptor
15.Reverse pulse jet Vent Filter

2 Model 3/8 Ashveyor 1 No | Below MDC
Designed as per ASME Section VIII, Div. I maximum | (1M)

allowable working pressure 100 psig. Temperature design
basis -28°C to 300°C Cast WCB alloy steel construction.

Designed for Seismic Zone 4 & 80 m/hr maximum wind
velocity per UBC.

Inlet 200 NB Dome Valve rated for 200°C max. service

temp. With water cooled top plate. Operated by Pneumatic

Cylinder.

3 Ft® Pressure Vessel to Graded cast WCB alloy steel.
Supported by carbon steel legs and chassis with leveling

SCrews.

Xi.

Conveying Air Instruments-Pressure Regulating Valve, Flow
Orifice Plate, Pressure Relief Valve, Pressure Gauge, Ball
Valve, Blow Valve, check valve Air Filter & Air Lubricator
Set.

Xii.

System Pneumo Panel-Solenoid Valves (3/2 & 5/2), Pressure
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Switch, Pressure gauges, Terminal strip &panel casing.

3 100 NB Conveying pipeline in MS ERW Class C heavy | 1 Set | Ashveyor to
gauge with necessary fittings & flanges. fly ash
4 Long radius 100 NB 90 Deg concrete lined bends R = 8D | 4 Set | As per routing
type with necessary fittings & flanges.
5 Terminal Box 100 NB in MS with weld hardened deflector | 1 No | Ash silo top
plate for receiving end.
Sr. Description Qty Location
No
Common items
11 | Reverse pulse jet Bin-Vent Filter of 16 M? filtration area with 1Set | Atsilotop
required instrumentation & accessories with one centrifugal fan
With 3.7 KW motor (1) of 600 M3/ Hr. @ 350mmWg. 3.7 kw
12 | RF capacitance type level probe at Reception silo (Low, high & 1 No’s | At
high-high) reception
100 m3 Ash silo with supporting structure silo
Ash conditioner with RAV and gate valve
5 nos diverting valves for existing silo
16 | PLC Control panel for PCS consisting of following : 1Set | Asper
1. Electrical cabling along with cable trays. client
1. Panel casing with PLC & 10 modules. With 20% spare 10
2. Relay protection for all 10's
3. HMI 5.7" screen for display & control
4. Necessary internal distribution power & control bus bar
5. DC power supply, necessary contactors & overload protection
6. Panel accessories such as hooter, PB's, indicator lamps etc.
7. MCC for drives
8. Licensed CD & software of PLC.
Sr. Description Qty Location
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No

Miscellaneous items

17 | Commissioning spares:- 1 Set
Inflatable seal for Dome valve
V-Ring, O-Ring, Inner & outer chord
Shaft seal

Solenoid valve 5/2& 3/2

Pulsing solenoid valve

24 | Erection & Commissioning of complete pneumatic conveying 1 Set

system as per scope of supply above

E) MAKES OF BOUGHT OUT ITEMS

Sr. Description Make
No
Pneumatic & Electrical
1 Pneumatic Cylinder Rotex
2 Solenoid Valve Rotex
3 Pulsing solenoids ASCO
4 Pressure Switch Switzer / Orion
5 Pressure gauge Wika / General Instruments / H. Guru / Waree
6 Pressure Regulator Darling Museco / Nirmal
7 Safety relief Valve Nirmal
8 FRL Shavo Norgren
9 Air Compressor Elgi
10 Level Probes Sapcon
11 Sequential Timer Shiva / EAPL
12 LT Motors ABB / Siemens
13 PLC Siemens
Mechanical
8 Filter Elements IFF / MMP / Menardi / R+B
24 Expansion Joints RM Applied / 2SB
16 Ball Valves Marck / Energy Eco / Revolve / ACI /L & T Audco
17 Butterfly valves Crane /L & T Audco / Intervalve
24 Bearings SKF / FAG
19 Pipes SAIL / Jindal / Tata /Maharashtra Seamless
21 Cement lined bends GT
22 Centrifugal Fan GEASPL
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Note: Kindly only refer the make of items that are pertaining to the scope of supply in this

offer.

F) SYSTEM HIGHLIGHTS AND ADVANTAGES

1. Eliminates spillage of Materials.

. Built in Pollution Control.
. Minimal power requirement for automated process.
. Very low wear and tear on pipeline, system and material due to low velocities.

. Can be controlled from DCS if required to be designed in advance.

oo O A WD

. Spares and Services back up at short notice.

H) CUSTOMER TO PROVIDE (EXCLUSIONS)
2. Civil Work, foundation & grouting as per load data & foundation details.

w

Cooling water : 6 to 7 M¥/Hr @ 3 Kg/cm? @ 34-35 deg. C for water cooled surge hoppers &
water cooled top plates.(one point near to system cool water will be provided by client)
. All compressed air supply near to system with 3m3 air receiver up to battery limit.

Compressed air at 4 Bar G(Ratings given Below).

4
5
6. Instrument air at 6-7 Bar G at Ashveyor & Bag Filter pulsing. (Ratings given Below).
7. Pipe supports: gantry supports (overhead pipe racks), & pit if required.

8. All supports, platforms, access ladders, other structures at feed area& reception area.
9. Porta cabin/control room for control panel area.

10. Earthing, lighting protection, illumination, lighting wherever required.

11. Electrical cables to inlet of the control panel and to the individual components.

12. Electric power supply(Ratings given Below)

I) UTILITIES BY CUSTOMER (EXCLUSIONS)

Sr. Description Details
No

CONVEYING

1 | Compressed Air supply with 150 M3/Hr FAD at 4 Bar G
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independent 3m3 air receiver

INSTRUMENTATION

2 | Compressed air 20 M3Hr FAD at 6-7 Bar G
(Ashveyor/Bag Filter Pulsing)

POWER SUPPLY

3 | Supply & Control voltage as per availability

L) WARRANTY

1. The warranty of the system shall be valid for a period of 24 months from the date of last
supply or 12 months from the date of commissioning, whichever is earlier.

2. The warranty also includes free replacement/repair of defective parts/components. However,
the warranty does not cover replacement of parts whose service life is less than 12 months or
defects arising from mishandling, negligence, overloading, accidents, force majeure and such.

3. Similarly, the warranty shall not be applicable for rubber components, seal or such items that
are prone / subject to constant wear & tear and are dependent on working conditions.

Operational logic of single Ashveyor-

1)
2)
3)
4)

5)
6)
7)
8)
9)

Dome valve shall open after input signal from level probe or on timer mode basis
Material shall fill the vessel & the Dome valve shall close after set period of time.
Dome valve seal shall be inflated to give pressure tight sealing.

On feedback of proper dome valve closure, the Blow valve shall be switched ON by the
PLC & compressed air shall be introduced into the vessel to pressurize it.

Material shall then be conveyed material from Ashveyor vessel to reception silo.

Blow valve air shall be switched OFF on low pressure feedback signal.

The vent valve in the vent line shall be switched ON to vent excessive pressure & dust.
The dome vale seal shall then be deflated & dome valve shall be opened again.

Cycle will continue in similar fashion once again after checking basic permissive.

Note : The above given operational logic is given only for understanding the process
the detail operational logic will be provided after the PO

1.0 Commercial terms & Conditions
1. Price: The basic price for design, manufacture, supply and erection of equipment as

mentioned in “Scope of Supply” is

2. Supply of Ash handling system : Rs 45,00,000/-
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3. Ash silo with supporting structure: 10,00,000/-
4. Supply of diverting valves for existing silo: Rs 5,00,000/-

5. Packing & forwarding: Inclusive on the basic price.
6. Basis of price: Ex Hyderabad.

TAXES & DUTIES:

7. GST 18 % Extra

8. Transportation & transit insurance: Extra at actual.

PAYMENT TERMS

9. 40% advance along with Purchase order.

10. 60% along with 100% taxes & duties against submission of pro-forma invoice before
dispatch.

11. Delivery: The equipment shall be delivered in 12 weeks from the date of PO along with first
advance.

12. Erection: All equipment shall be erected and keep ready for commissioning within 4 weeks
after handing over of civil foundations.

13. Validity: 3 months
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Annexure R8/4

Sprinkler System and ash quenching system




Annexure R8/5

Drain With followed by olil and grease trap.
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Effluent Transfer System followed by olil & Grease
trap with Aeration
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Revision No: 00
ETP, MEE, DUAL RO ANALYSIS REPORT Effective Date : 07-Apr-20
Date : \3‘10 1620
ETP ETP Dual RO Ist Stage ETP Dual RO 2nd Stage MEE
: M
Inlet | Ovtlet |Outlet Spec Aeration|Feed (Raw)| RO | Reject [Storage Tank| RO | Reject MEE Inlet| . ensgte | ATFD Tlet] AL
pH 1-%o0 372 6.5-85 |F:H0 q- R %.06 41 | 1o 'ﬁ.o\ 6"°1—.. 6 0% 6 i OSJ-
TH e = | - ~ line | |wie] g Ni| . - —
TDS ppm k0| 3016 | 2100|3122 | 3G9 | 320 |Hu3y| o3 o) 53,560 AWM | 56,319
TS ppm 33624 4yg| - NHoi)
TSS ppm 23 |133 | <150 | 4xq
COD ppm <200
Oil & Grease ppm <10
MIV% -
MLSS ppm HRSCC- (High Rate Silica Chemical Concentration)
Aeration-1 | Aeration-2 | Equilization PH TH TDS SI02
_Q-‘-’L‘OD &q 0o Inlet | S 1.0 1 Y0 50 Ha 1“! (9]
Remarks :
Analyst C) st CMafgrs QCM

&S
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SOUTH INDIA KRISHNA OIL AND FATS PVT LTD
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FormiNo:| ISO-FR-QC-27
| RevisionNo: 00
ETP, MEE, DUAL RO ANALYSIS REPORT Effective Date : 07-Apr-200 |
Date : m\iolmw
ETP ETP Dual RO lst Stage ETP Dual RO 2nd Stage MEE
; : : . ;. MEE | - ATFD |
Inlet | Ovtlet (Outlet Spec [Aeration|Feed (Raw){ RO | Reject [Storage Tank| RO Reject MEE Inlet{ (1 tencate ATFD/ Tnlet]  Pamden
pH Fug | 452 | 6585 | 3.6 .64 |3 -60 [T 69 336 -6y 610 ||6.-t¢ | €10
o I o L 3 _[AN3e]| 3 3 = f =~ B
TDS ppm 323 |Qois| 210 |3c5, [ugey [130 | brys] 19y |26 53,62 | 61 |56 |
TS ppm s (09| - [Ygea '
TSS ppm 592 %\ <150 qqc'\
COD ppm <200
Oil & Grease ppm <10
MIV% -
MLSS ppm HRSCC- (High Rate Silica Chemical Concentration)
Aeration-1 | Aeration-2 | Equilization PH TH TDS S102
Houo 1100 - ndet T -0l 1300 | Halb 30
Outlet |-S:V2 | 120% | M336 | Qs
1
Remarks : ]
= AR 1158
Analyst O—‘cﬂ'—’:::— %%QLA_ QCM ,

Con
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M/s. Mumbaiw Waste Management Limited
M/s. Coastal Waste Management Project Unit - 2

Date 28-11-2020
Waste Lifted for the month of Nov'2020
G [Datel U Mg i 0 1.NO grator Name ocatio 3 shicle No peof Waste 0 D

1 06-Nov-20 | Nov-20| 9342 317 South India Krishna Oil And Fats Pvt Ltd (Siof Group) Muthukur Nellore AP39TK9054 MEE Salts 1.980 LAT-58

2 06-Nov-20 | Nov-20| 9342 317 South India Krishna Oil And Fats Pvt Ltd (Siof Group) Muthukur  |Nellore AP39TK9054 ETP Sludge 5.340 JLAT-53
' ' TOTAL 7.320

Z\/ : A N R e, . §

éP/r ed By F&A ' LAB tions 7 / BD
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Firefox

1 of3

htyy

FORM 10

: [See rule 19 (1)]

MANIFEST FOR HAZARDOUS 4

g 1]
H mnwu:.:.r.— 8 Z”EO aﬁ zm.-—:.—m >ﬁ—n—— ess >A._Q~.¢vv ..ﬂﬁ._.

b}
(including Phone No. and email) MANDAL. N

2 | Sender's Authorisation No:

S

3 ?_,.EPZ Document No:

Z.S_a mo\?
PROJECT (Up
Address :Sy.N
Ravinguntapal |
;Rapur (M), §

Transporter Name & mailing
4 | Address:
(including Phone No. and email)

Email :cwmp,.

Eﬁw
g cu : Jc

Zx.:o :Coastal
(Unit-2)
Address :M/s,
(Unit-2) by M/«
Limited, (A Sul
_.:m_:msu Ltd.,
Phone No :9]=
Email .5%:::

Receiver's Name & mailing
Address,
(including Phone No. and Email:

r.q:aﬂ:_;c_c _,,‘_.__
waste water aris
barrels / contain
1 36.1 Any proce:
‘ I (ATFD Salts)

e —

1 Total Quantity :
No. of Containers:

_ 12 ; Physical Form: | Semi-Solid

appebmanifest.cag.gov.in/Indust ries/p

Zs::w .mcc _ [
FATS PVT 111

Phone No :87' |

\D OTHER WASTE

INDIA _Ax_ :Z> O:\ _)ZO

'EY NO 275, 279, 280 & 28]
EPURU BIT | 3, PANTAP PALEM, MUTHUKUR

LORE

_.__csc j_c A7 \.vcccou

/_ ?}wi i>2>€ 7\:___/:
F3)
:20-2P1,
(V), Bojjanapalli¢ Grampanchayth) ‘
'R Nellore District |
264007 |
;EQ@EE ky.com _.

20-2P2,20-2P3,

Ly

Vaste Z&Err:_ri Project

astal Waste Management Project |
Mumbai Waste Management _

idiary of Mys. Ramky Enviro _
SPSR Nellore Distriet ‘
.u,é“: !

(e E:_i com

1 2 f_:::r :E: :c.:_z_,._: ol

g out of cleaning / disposal of ‘
schedule 1 (ETP Sludge) |

or distillation residue of f:f::a ‘

1e=

sof S

Mn\_'r.»\-a A B

TE S

rintManifest,ag



20f3

3:7.._,___,%mvun_u:_m_:m?mﬁ.nmm,moﬁ*:_Eazm:.am%w,u_i7\:_3ﬂamﬂ.m

_‘.i_u:a:zm Instructions &
«ional Information:

Handling wiih PPE

14 | Sender's Certificate:

I hereby declare that the contents of the

| consignment ure fully and accurately described

above by proper shipping name and are

categorised, packed, marked, and labelled, and are
in all respects in proper conditions for transport by
road according to applicable national government

regulations,

“M\\\“loxlaﬁ/ B e e et e e R S S
VAT | M MD o[y [y [y [y
infheanids Signature: T =
| Paotapalgm (\\rﬁ g 110 16 {2 |lo |2 0
5\ Neflore D, / e AN ¢ i -
RS )

i RS R
15 Transporter acknowledgement of
- | receipt of Wastes
| M M [D
Name and stamp: Signature: . ;
) g
M NVenaresh r\gb‘ﬂu@w@. i
16 Receiver's certification for receipt of
hazardous and, other waste
| gt 1M M DD Ty [¥ [V [ ]
Name and stamp: " """ “Signature: |
_m R T ;Gm_ V\‘D‘V‘OL
M i
A

| %&%\m_\ (a2

3
R Y
LR A
i

Copy number
with colour
code

L Y T eSS e

Purposc

Copy 1 (White)

signing all the seven copies.

To be forwarded by the sender to the Stire Pollution Control Board after |

Copy 2 (Yellow)

To be retained by the sender after taking signature on it from the
transporter and the rest of the five signe | copies to be carried by the
transporter.

Copy 3 (Pink)

To be retained by the receiver (actual us:r or treatment storage and
disposal facility operator) after receiving the waste and the remaining
four copies are to be duly signed by the receiver.

Copy 4 (Orange)

To be handed over to the transporter by (he receiver after accepting
Wwaste,

Copy S (Green)

To be sent by the receiver to the State Pc. ' lution Control Board.

Copy 6 (Blue)

To be sent by the receiver to the sender.

___________ oo I Y

06-11-2020, 13



M/s. Mumbai Waste Management Limited
M/s. Coastal Waste Management Project Unit- 2
Statement of Waste lifted from 01.09.2020 to 15.09.2020

Date : 16-09-2020

Fi o NO 0 ator N
1 09-5ep-20 |Sep-20 7123 317 |South India Krishna Oil And Fats Pvt Ltd [Siof Group) Muthukur Nellore AP39TK9054 |MEE Salts 5.250 LAT-58
09-5ep-20 |Sep-20 7123 317 |South India Krishna Oil And Fats Pvt Ltd (Siof Group) Muthukur Nellore AP39TKS054 |ETP Sludge 2.760 LAT-53
TOTAL 8.010
\ ’ FL‘(/L‘/ |
pw lnan: ) ) ations W\
T4 - -l

53



T

FORM 10

[See rule 19 (1))

Eﬁw“\\%vocagmaﬁhmm.mof__wqgmcmimm%z&gmmompﬂ?

MANIFEST FOR HAZARDOUS AND OTHER WASTE

I Sender's Name & Mailing Address
(including Phone No., and email)

Name :SOUTH INDIA KRISHNA OIL AND
FATS PVT LTD

Address ;:SURVEY NO 275, 279, 280 & 281
EPURU BIT 1 B, PANTAPALEM, MUTHUKUR
MANDAL, NELLORE

Phone No :7799800065

Email :vincent.paul @sioils.com

2 |Sender's Au

thorisation No:

N-1 46/APPCB/Z0O-VIA/CFO/W&A/201 1

3 | Manifest Document No; 7123 |
j Name :COASTAL WASTE MANAGEMENT
PROJECT (UNIT 2)
Transporter Name & mailing Address :Sy.No:20-2P1, 20-2P2,20-2P3,
4 | Address: Ravinguntapalli (V), Bojjanapalli( Grampanchayth)
(including Phone No. and email) ;Rapur (M) , SPSR Nellore District
Phone No :8790264007
Email :cwmp.nellore@ramky.com
S | Type of Vehicle: Truck
6 | Transporter's Registration No: AP 07 TJ 2677
7 | Vehicle Registration No: AP39TK9054
_ Name :Coastal Waste Km:mmmas.: Project
(Unit-2)
‘ Receiver's Name & mailin Address :M/s. Coastal Waste Management Project
8 A awz,ﬁ_ SR e (Unit-2) by M/s. Mumbai Waste Management
::E__Lm,_._ 2 Phone No. and Email: Limited, (A Subsidiary of M, Ramky Enviro
& e A Engineers Ltd.,) SPSR Nellore District

ion No:

uthorisat

Phone No :9154252951
Email ‘madhubabu@ramky.com

APPCB/UH IV/HWM/CFO/CWMP-NLR/2018

10 [ Waste Deseription:

LandFillable Waste - 34.2 Sludge from treatment of
waste water arising out of cleaning / disposal of
barrels / containers of Schedule I (ETP Sludge)

1 Total Quantity :
_ No. of Containers:

= -
8.010- Tonnes = 1P Sludge F60 Ton
NMEE Sayy — 5. 2¢D ~fon

13 Special Handling Instructions &
# Additional Information:

# 12 | Physical Form:

08-09-2020. 17:00
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7 R E;

https://appcbmanifest. cgg.gov. gmnmﬁmm\ﬁmngm?mwmm_

I hereby declare that the conients of the
consignment are fully and ac curately described
above by proper shipping name and are
categorised, packed, marked, and labelled, and are
in all respects in proper conditions for transport by
road according to applicable nationa] government

regulations,
MMD b [y ii«g

| Name and slamp;

Signature:
Ignatur W

m__ _,_Mv .a_ ._(inwr o .ﬂ\_. .,. \
| Transporter acknowledgement of
15 : e
receipt of Wastes
M Uetdeghe . MMDb Dy v v Y ]
Name and Stamp: Signature: ‘o a o l2 TN m a.lO‘
16 | Receiver's eE.:.:E&E,.,_f__“._.ummmmmmr off — iy

:xh.._,ajm.___wh..ﬁ...h.m_.,_h::w,u Waste (5t Pavanement Pegiors Wpiisel i

‘ Name and stamp; “ _::m:_mmwﬁw, ;f;a..i*grg U D Tw ‘Mw 7\.
A ™ R [T T T
| F

S |

e e L s iy g e g — Pkt
B T UL e Aot ot Ll S LU

\ Copy number | _
with colour \ Purpose
code

' To be forwarded by the sender to the State Pollution Control Board after
[ signing all the seven copies, _
B, i

[0 be retained by the sender after taking signature on it from the
| ‘ransporter and the rest of the five signed copies to be carried by the 3

| transporter.
e — e ||.|l||..T.... e e e JI'II[:I.II..I{.(-[II..'IIIIIII.[
\ 1o be retained by the receiver (actual user or treatment storage and
Copy 3 (Pink) disposal facility operator) after receiving the waste and the remaining
_ four copies are to be duly signed by the receiver.

| o be handed o ver to the transporter by the receiver after accepting

_Q.,.__J.,ﬁ (Orange) | kel
llllllll IT i R =

Copy 5 (Green) |70 be sent by the receiver to the State Pollution Control Board.

AN e ——— " ey
Copy 6 (Blue) To be sent by the receiver to the sender,
B Lo IR NS O * T e st A H

Copy 7 (Grey) | 10 be sent by the recejver to the State Pollution Control Board of the
R rey) ‘ S S in another State.

Copy 2 (Yellow)

e —




Annexure R8/7

ANDHRA PRADESH POLLUTION CONTROL BOARD

ANDHRA PRADESH
el Ve e
o\ 1/

K.SRINIVAS, M.Sc., M.Tech.,
Senior Environmental Scientist

ZONAL LABORATORY - VIJAYAWADA
Plot No.41, Sri Kanakadurga Officers’ Colony,
Gurunanak Road, Vijayawada-520008

56

e.mail: zovjalab-sesl@appch.gov.in
Tel No: 0866-2546218

Water & Waste Water Test Report

Date

Report No 2006E021 Report Date 29.06.2020

Sample code Y2006113 to 117 Test Completion 26.06.2020
Date

Sample Collected date 18.06.2020 Sample Received 19.06.2020

Sample Collected by

Analyst Gr _ 1, RO - Nellore.

Name & Address of the
Customer

Environmental Engineer, RO — Nellore.

Sample Reference

M/s. South India Krishna Oil & Fats Pvt. Ltd.,
Sy.No. 275, 279 etc, Epuru Bit - 1B,
Pantapalem (V), Muthukur (M),
SPSR Nellore District.

Description of Sample

Y2006113 - Inlet of ETP.

Y2006114 - Outlet of ETP.
Y2006115 — MEE Feed.
Y2006116 - MEE Condensate.
Y2006117 - MEE Concentrate.

Parameter (s) Sample Code
S-No | /Nameof | TestMethod | Units 35606 [ ¥2006 | Y2006 | Y2006 | Y2006
Test 113 | 114 | 115 | 116 | 117
APHA (23rd Edition)
1 | pH 4500-H'B: 2017, 6.99 | 7.02 | 4.89 | 6.99 | 5.62
T 2 | oo oremded | wemp et et [ o | wam | 86 | 156 | 12 | 14s
3 gﬁfﬂflgsomd AP e osraBdition) | mg/L | 2982 | 1874 | 32669 | 128 | 36278
Shemicsl APH QSdEd"
4 (%xg%(;n Demand | *"0 B0 | mg/L | 456 | 216 | 90800 | 72 | 38000
Biochemical
Oxygen Demand IS 3025 (Part 44): -
S (BOD) For 3days A mg/L 146 68 29056 16 12160
@27°C ;
6 | Oil & Grease | APLAREdton) | oyl 104 | 62 W65 | s 17,0
Note:

% The contents of the report shall not be reproduced either in full or in part
without prior written consent of the issuing authority.

< The results relate only to the items tested.

SENIOI&NVIRONMENTAL SCIENTIST




Annexure R8/8 57

South India Krishna Oil and Fats Pvt. Ltd.

Plot No. 9, Jasola District Centre Unit No . 101, 102, First Floor, New

SIKOF Delhi-110025 INDIA
7,
PAN NO: AANCS3846A ) Order No: NEG20/2002101249
GST NO- 37AANCS3846A1ZA CIN NO: U36100DL2009PTC194220 Order Date:  28-Oct-20
WORK ORDER
Supplier Details: Pay To Ship From:
JCN GEOLOGICAL SURVEYS & EXPLORATION #12-10-587/61, SITHAPHALMANDI, MEDIBAVI 500061
SECUNDERABAD TELANGANA India
#12-10-587/61, SITHAPHALMANDI, MEDIBAVI SECUNDERABAD
-500061 India TEL IN
GST No.:
Invoice To:
South India Krishna Oil and Fats Pvt. Ltd.
Muthukuru Mandal,Survey No . 275,279,280 & 281, Epuru Bit - 1, Delivery Period : BY NOV MONTH
Pantapalam, Nellore, Andhra Pradesh --524344 India
PAN NO: GGUPS8758F Destination: Nellore, Andhra Pradesh
GST No:
Terms of Payment : Terms Of Delivery : EX WORKS
50% ADVANCE PAYMENT AGAINEST WO AND
BALANCE 50% AFTER COMPLETION OF WORK AND
SUBMISSION OF REPORTS WITH INVOICE . Supplier's Ref: MAIL DT:15.10.2020
1 |CHARGES FOR CARRYING OUT 2 LOCATIOIN 13333 26,666.00
HYDROGEOLOGICAL SURVEY GEOPHYSICAL S
METHOD.
2 |CHARGES FOR RAIN WATER HARVESTING 3 LOCATIOIN 4889 14,667.00
SURVEY WITH GEOPHYSICAL METHOD S
Total Before Discount: F 41,333.00
Discount: Ed 0.00
Exempt 0.000%: I 0.00
Freight: I 0.00
Round Off: 3 0.00
Grand Total: R 41,333.00

Amount in Words
( Forty-One Thousand Three Hundred Thirty-Three Rupees Only.)

Remarks: 10 & FRO, FOOD & ACCOMMODATION SIKOF SCOPE,
TRANSPORTATION EXTRA AT ACTUALS,
PLS NOTE THAT ALL PPES ARE MANDATERY IN FACTIORY PREMISSIS,

ALL OTHER DETAILS AS PER ATTACHMENTS.

For South India Krishna Oil and Fats Pvt. Ltd.

This order is subjected to the following Terms & Conditions Authorised Signatory

Please Note: 1. Purchase Order /Work Order No & date should be mentioned on the Supplier's Invoice
2. e-transit pass/ e-waybill/ road permit is mandatory with material .

Created By:  Mr. Chanchu Mohan

Unit No. 101, 102A, First Floor Realtech Copia Corporate Suites Plot No. 9, Jasola District Centre , New Delhi-110025

This is a system generated Purchase order, hence doesn’t needs any signature




South India Krishna Oil and Fats Pvt. Ltd.

Plot No. 9, Jasola District Centre Unit No . 101, 102, First Floor, New

SIKOF Delhi-110025 INDIA
7,
PAN NO: AANCS3846A Order No: NEG20/2002102014
GST NO: 37AANCS3846A1ZA CIN NO: U36100DL2009PTC194220 Order Date:  2-Feb-21
WORK ORDER
Supplier Details: Pay To Ship From:
SAIBABABOREWELLS D.NO.27.6.292, 6TH CROSS ROAD SRINAGAR,
A.C.NAGAR EXTENCE, 524002 NELLORE Andhra Pradesh
D.NO.27.6.292, 6TH CROSS ROAD SRINAGAR, A .C.NAGAR India
EXTENCE, NELLORE -524002 India AP IN
GST No.:
Invoice To:
South India Krishna Oil and Fats Pvt. Ltd.
Muthukuru Mandal,Survey No . 275,279,280 & 281, Epuru Bit - 1, Delivery Period : BY FEB MONTH
Pantapalam, Nellore, Andhra Pradesh --524344 India
PAN NO: AOQIPL2612M Destination: Nellore, Andhra Pradesh
GST No:
Terms of Payment : Terms Of Delivery : DELIVERED

30% ADVANCE PAYMENT AGAINEST WO & BALANCE
50% AFTER COMPLETION OF WORK.

Supplier's Ref: QUOT DT:18.11.2020
1 IMAKING CHARGES FOR BORE WELL,DIA 270 FEET 600 162,000.00
180MM,INCG
COMPRESSORE,GRAVEL,LABOUR, TRANSPORT&
CASING PIPES.
2 [STONE CUTTING CHARGES 3 NOS 5000 15,000.00
Total Before Discount: F 177,000.00
Discount: Fd 0.00
Exempt 0.000%: 3J 0.00
Freight: I 0.00
Round Off: 3J 0.00
Grand Total: £4 177,000.00

Amount in Words
( One Lacs Seventy-Seven Thousand Rupees Only.)

Remarks . PLEASE NOTE THAT ALL PPES ARE MANDATERY IN FACTORY PREMISISS,
ALL OTHER DETAILS AS PER ATTACHMENTS.

For South India Krishna Oil and Fats Pvt. Ltd.

This order is subjected to the following Terms & Conditions Authorised Signatory

Please Note: 1. Purchase Order /Work Order No & date should be mentioned on the Supplier's Invoice
2. e-transit pass/ e-waybill/ road permit is mandatory with material .

Created By:  Mr. Chanchu Mohan

Unit No. 101, 102A, First Floor Realtech Copia Corporate Suites Plot No. 9, Jasola District Centre , New Delhi-110025

This is a system generated Purchase order, hence doesn’t needs any signature
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JCN Geological Jayaker. S
Surveys & Exploration Geologist
Hydrologist / Groundwater M. Sc, M. Tech (Minerals Exploration)
Rainwater harvesting Spiciest University of Hyderabad

REG No: 0252989
GST Registration No: 36GGUPS8758F1Z9

REPORT

Sub: - Report on ‘Rain water Harvesting survey and Investigations of Nellore in
Andra Pradesh

Site: - Nellore in Andra Pradesh

1. LOCATION OF THE AREA

The area investigated is situated at Nellore Site N 14 25°61”
E 80 04° 45 Elevation -: 110 meter

2. SCOPE OF WORK

i
The scope of work proposed is as follows

Geoelectric Resistivity Survey: Conducting-Geoelectric resistivity survey at one
predetermined spot in area under Investi n.

Report: This includes mterpretatlor{ of g )dectrlc resistivity data along with and

recommendations.
3. Methodology

Geophysical survey were carried out with a resistivity meter to determine two
dimensional image using Tomographical studies to study the subsurface conditions
and profile of various geological lithology.

A profile map is a map showing outline of the various formations based on
stratigraphy/ description/ characteristics of the underlain material. Litho logical/
mineralogical sections of the measuring point with respect to electrical field
variations, the contours represents the elevations of particular rock/ mineral/
formations/ resistivity of geological formations beneath the earth surface and the

Head Office: # 12-10-587/61, Sithaphalmandi, Medibavi, Secunderabad - 500 061 (T.S)

Branch Office: # 23-2-59/3, New Shyampet, Kazipet, Waraangal Urban - 506 001 (T.S)

Branch Office: # T-1, Srilakshmi Sadan, Sujathanagar, Pendurthi, Visakhapatnam - 530 051 (A.P)
Ph: +91 7013766261, +91 8500861243, +91 9652601243
Email: jengeologicalsurvey@gmail.com
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JCN Geological Jayaker. S
Surveys & Exploration Geologist
Hydrologist / Groundwater M. Sc, M. Tech (Minerals Exploration)
Rainwater harvesting Spiciest University of Hyderabad

REG No: 0252989
GST Registration No: 36GGUPS8758F1Z9

pattern represents the sub surface structures such as folds fractures (horizontal &
vertical) Geological sections which are clearly displayed by various color. The
horizontal grid lines show the profile stations which were apparently carried out
initially at every one meter interval. The vertical grid lines indicate the depth of the

formations each grid line was spaced at 6m for 100m.
2 3 4 S 6

-18

-20_]

-68_]

~100. :', e

Head Office: # 12-10-587/61, Sithaphalmandi, Medibavi, Secunderabad - 500 061 (T.S)

Branch Office: # 23-2-59/3, New Shyampet, Kazipet, Waraangal Urban - 506 001 (T.S)

Branch Office: # T-1, Srilakshmi Sadan, Sujathanagar, Pendurthi, Visakhapatnam - 530 051 (A.P)
Ph: +91 7013766261, +91 8500861243, +91 9652601243
Email: jengeologicalsurvey@gmail.com

=.37

11.25
5]

EER

.‘:.11.21

1.13

1.08

0.87

0.39

0.%1

0.73

0.6%

0.56

0.43

0.40

0.32

0.24
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JCN Geological Jayaker. S
Surveys & Exploration Geologist
Hydrologist / Groundwater M. Sc, M. Tech (Minerals Exploration)
Rainwater harvesting Spiciest University of Hyderabad
REG No: 0252989
GST Registration No: 36GGUPS8758F1Z9

2 3 4 5

0.6%

0.5%

0.4%

0.38

7 7 7 -

Head Office: # 12-10-587/61, Sithaphalmandi, Medibavi, Secunderabad - 500 061 (T.S)

Branch Office: # 23-2-59/3, New Shyampet, Kazipet, Waraangal Urban - 506 001 (T.S)

Branch Office: # T-1, Srilakshmi Sadan, Sujathanagar, Pendurthi, Visakhapatnam - 530 051 (A.P)
Ph: +91 7013766261, +91 8500861243, +91 9652601243
Email: jengeologicalsurvey@gmail.com



62

JCN Geological Jayaker. S
Surveys & Exploration Geologist
Hydrologist / Groundwater M. Sc, M. Tech (Minerals Exploration)
Rainwater harvesting Spiciest University of Hyderabad

REG No: 0252989
GST Registration No: 36GGUPS8758F1Z9

2 3 4

-18

-20_]

w2 N N

Jiawuwwe 7
f NWEmL | /
EeRy v
B 7 7

B 7
I URRRRRW =

X
N

0,58

T}
0.%6
0.30
0.74
0,67
0.61
0.55
0.48
0.43
0.37
0.31

0,28

0.1%

The colors indicate
1. Red color- compact rock devoid of water
2. Orange color- less compact rock with less water

3. Yellowish rocks- Fractured and semi weathered rock without water available
only in contact zones within contour boundaries.

4. Green — water bearing formation but less compact capable of collapsing

5. Light Blue - soft rock with chances of water capable of collapsing

Head Office: # 12-10-587/61, Sithaphalmandi, Medibavi, Secunderabad - 500 061 (T.S)

Branch Office: # 23-2-59/3, New Shyampet, Kazipet, Waraangal Urban - 506 001 (T.S)

Branch Office: # T-1, Srilakshmi Sadan, Sujathanagar, Pendurthi, Visakhapatnam - 530 051 (A.P)
Ph: +91 7013766261, +91 8500861243, +91 9652601243
Email: jengeologicalsurvey@gmail.com
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JCN Geological Jayaker. S
Surveys & Exploration Geologist
Hydrologist / Groundwater M. Sc, M. Tech (Minerals Exploration)
Rainwater harvesting Spiciest University of Hyderabad

REG No: 0252989
GST Registration No: 36GGUPS8758F1Z9

6. Dark blue - soft rock/ soil/ overburden with or without water

7. Parallel contour lines are not good sites for locating water well points except
within oval contour boundaries.

8. Contact zones are generally favorable for getting water, which is clearly
visible within oval contour boundaries.

4. LOCATION OF PROFILING

1) Along North East corner of SIKOFPVT Site.

FINDINGS: |
Natural Slope of the land towards, North East corner as well as west Central
boundary of the Site. The , North East er part of SIKOFPVT Site and Central
Part of West boundary are good potentia cation for constructing Rainwater
Harvesting Structure having two aqlglfer zones within 90 meters below GL.

Aquifer positions at following depthwved in the area.
1st aquifer zone is 10-25 meters below G.L
2nd aquifer zone is 60-90 meters below G.L

Two locations are found suitable for Rainwater harvesting in this area. Location,
Aquifer details is given in table below.

Profiling details with Aquifer zone, Recommended depth:-
Profiling Location

Location Details Aquifer Depth, Fractured Zones

Head Office: # 12-10-587/61, Sithaphalmandi, Medibavi, Secunderabad - 500 061 (T.S)

Branch Office: # 23-2-59/3, New Shyampet, Kazipet, Waraangal Urban - 506 001 (T.S)

Branch Office: # T-1, Srilakshmi Sadan, Sujathanagar, Pendurthi, Visakhapatnam - 530 051 (A.P)
Ph: +91 7013766261, +91 8500861243, +91 9652601243
Email: jengeologicalsurvey@gmail.com
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Geologist

. Sc, M. Tech (Minerals Exploration)

University of Hyderabad

Profiling Location Location Details Aquifer
Depth, Fractured Zones
(Depth in Meter.)
1st 2nd
P-1 North East corner 10-20m 35-55m
pP-2 North East corner 10-20m 60-90m
P-3 Central Part of West 10-25m 40-70m
boundary

Head Office: # 12-10-587/61, Sithaphalmandi, Medibavi, Secunderabad - 500 061 (T.S)

Branch Office: # 23-2-59/3, New Shyampet, Kazipet, Waraangal Urban - 506 001 (T.S)

Branch Office: # T-1, Srilakshmi Sadan, Sujathanagar, Pendurthi, Visakhapatnam - 530 051 (A.P)
Ph: +91 7013766261, +91 8500861243, +91 9652601243

Email: jengeologicalsurvey@gmail.com
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Rainwater harvesting Spiciest University of Hyderabad

REG No: 0252989
GST Registration No: 36GGUPS8758F1Z9

Profiling Curve: North East corner of SIKOFPVT Site:

Head Office: # 12-10-587/61, Sithaphalmandi, Medibavi, Secunderabad - 500 061 (T.S)

Branch Office: # 23-2-59/3, New Shyampet, Kazipet, Waraangal Urban - 506 001 (T.S)

Branch Office: # T-1, Srilakshmi Sadan, Sujathanagar, Pendurthi, Visakhapatnam - 530 051 (A.P)
Ph: +91 7013766261, +91 8500861243, +91 9652601243
Email: jengeologicalsurvey@gmail.com
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5. RECOMMENDATIONS

1. As indicated under conclusions, Recharge shaft bore well Structure can be

constructed on the above two mentiéQed:la/oeutions.
- - - \—/
2. First aquifers begins averagely from 10 meters and exceeds up to 25 meters and

Second confined aquifer begins averagely from 60 meters and exceeds up to 90
Meters.

3. Site is suitable for rainwater harvesting recharging. Recharge bore should be
drilled Up to 60mt to 90mt depth BGL. With casing

Head Office: # 12-10-587/61, Sithaphalmandi, Medibavi, Secunderabad - 500 061 (T.S)

Branch Office: # 23-2-59/3, New Shyampet, Kazipet, Waraangal Urban - 506 001 (T.S)

Branch Office: # T-1, Srilakshmi Sadan, Sujathanagar, Pendurthi, Visakhapatnam - 530 051 (A.P)
Ph: +91 7013766261, +91 8500861243, +91 9652601243
Email: jengeologicalsurvey@gmail.com
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Firefox hiip 'appcbmullirbsl.cgg.gov.in/’lndusu'ies,’Prin[Manif‘cst.as

\ N\ FORM 10

[See rule 19 (1)]

MANIFEST FOR HAZARDOUS 4 yp OTHER WASTE

s, T e R B ST

Name :SOU1 [ INDIA KRISHNA OIL AND
FATS PVT L] 1)
: il ose | Address :SU! 'EY NO 275,279, 280 & 281
ﬁf:;ﬁfgiz;;ﬁ]oenfé\g.‘lg:l?eﬁ:ﬁ;)m EPURU BIT | 3, PANTAPALEM, MUTHUKUR
MANDAL, N ' _LORE
Phone No 177, I800065
Email :vincen pauli@sioils.com

2 | Sender's Authorisation No: N-146/APPC -‘CO—VJA/CFO/W&A/ZOH
3 | Manifest Document No: 9342

Name :COAS \I WASTE MANAGEMENT
PROJECT (Ur 1 2)

Address :Sy.N :20-2p], 20-2P2,20-213,
Ravinguntapal i (v), Bojjanapalli( Granmanchaym)
Rapur (M), S /3R Nellore District
Phone No :87¢ 1 264007

Email :cwmp., Hore@ramky.com
Truck

Transporter's Registration No: APO07 TI2677

AP39TK9054

Transporter Name & mailing
Address:
(including Phone No. and email)

£

Type of Vehicle:

7 | Vehicle Registration No:

Name :Coastal ' vaste Management Project

(Unit-2)

Address :M/s.  astal Waste Management Project i

(Unit-2) by M/s Mumbaj Waste Management [

Limited, (A Sul - idiary of My, Ramky Enviro "
!

Receiver's Name & mailing
8 | Address,

including Phone No. and Email: ; s i 7
(e g Phone No. a !Engmeers Ltd., 3PSR Nellore District
Phone No :915 152951

Email :madhu! u@ramky.com

9 | Receiver's Authorisation No: APPCB/UH:IV. | WM/CFO/CWMP-NLR/2018

LandFillable W: (¢ - 34.2 Sludge from treatment of |
waste water aris g out of cleaning / disposal of

10 | Waste Description: ( barrels / contain s of Schedule F(ETP Sludge)
36.1 Any proces or distillation residue of Schedule
I (ATFD Salts)

et

Total Quantity : ee Wl 290 e

1 No. of Containers:

12 lPhysical Form:

7.320 - Tonnes

oy g) g[c&l%{ ‘SEL{ 0 g

Semi-Solid

l
J
|
|
|
|
1
|

1of3



20f3

https /lappcbmanifest.cgg.gov. in/[ndlgt:f)’esfl)rintMani fest.a

I,fHandling Instructions &
~donal Information:

Handling wiili PPE

14 | Sender's Certificate:

I'hereby declare that the contents of the
consignment are fully and accurately described
above by proper shipping name and are
categorised, hacked, marked, and labelled, and are
in all respects in proper conditions for transport by
road according to applicable national government
regulations.

e
/:'.\)\N A OS>

y 4“2!\ ?A”"-""ﬂ.“\(

MDD Dby [y [y [y
fiandiy = SIgNAatre; - . pyeafemt= [—l
_tk Rantapalam i § LV‘/JV J =k 1 [0 I8 12 lo 2 [0 ‘
\-f_}\\feﬂowei}i,, e f[c.\f\ﬂ i
,/)'7'\.:_ 2 = i
NS C
15 Transporter acknowledgement of
receipt of Wastes
lifgfl:-M D D ; Y YmYn |
. M| v v v ]
Name and stamp: Signature: [! I ’ f ‘
ol e ™
M Venaresh Cogeln) J
16 Receiver's certification for receipt of
hazardous and.other waste L
Natiie dnd stamypy e " Signature: freme
| (¢l fliiloé 7/0140}
i ‘.:’ e -"_i':‘ / 3 HTT"' i
! / e é%ﬁ{/ () ]
L
Copy number I
with colour Purposc

code

Copy 1 (White)

To be forwarded by the sender to the Stute Pollution Control Board after
signing all the seven copies.

Copy 2 (Yellow)

To be retained by the sender after taking signature on it from the
transporter and the rest of the five signe:i copies to be carried by the
transporter,

Copy 3 (Pink)

To be retained by the receiver (actual us:r or treatment storage and
disposal facility operator) after recelving the waste and the remaining
four copies are to be duly signed by the receiver.

Copy 4 (Orange)

To be handed over to the transporter by the receiver after accepting
waste,

Copy 5 (Green)

To be sent by the receiver to the State Po!lution Control Board.

Copy 6 (Blue)

To be sent by the receiver to the sender.

006-11-2020, 13
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https://appcbmanifest.cgg.gov.in/Industﬁes/Pri&@anifest.aspx
iy

FORM 10 =

[See

rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Sender's Name & Mailing Address
(including Phone No. and email)

Name :SOUTH INDIA KRISHNA OIL AND
FATS PVT LTD :

Address :SURVEY NO 275, 279, 280 & 281
EPURU BIT 1 B, PANTAPALEM, MUTHUKUR
MANDAL, NELLORE

Phone No :7799800065

Email :vincent.paul @sioils.com

Sender's Authorisation No;

N-146/APPCB/Z0-VJA/CFO/W, &A/2011

M:nifest Document No:

7123

Transporter Name & mailing

Name :COASTAL WASTE MANAGEMENT
PROJECT (UNIT 2)
Address :Sy.No:20-2P1, 20-2P2,20-2P3,

12

13

4 | Address: Ravinguntapalli (V), Bojjanapalli( Grampanchayth)
(including Phone No. and email) -Rapur (M) , SPSR Nellore District
Phone No :8790264007
Email :ewmp.nellore@ramky.com
S | Type of Vehicle: Truck
Ls Transporter's Registration Nos AP 07 TJ 2677
7 | Vehicle Registration No: AP39TK9054

Receiver's Name & mailing
Address,
(including Phone No. and Email:

Name :Coastal Waste Management Project
(Unit-2)

Address :M/s. Coastal Waste Management Project
(Unit-2) by M/s, Mumbai Waste Management
Limited, (A Subsidiary of M/s. Ramky Enviro
Engineers Ltd.,) SPSR Nellore District

Phone No :9154252951

Email ‘madhubabu@ramky.com

APPCB/UH:IV/HWM/CFO/CWMP-NLR/2018

9 | Recciver's Authorisation No:
10 | Waste Description:

LandFillable Waste - 34.2 Sludge from treatment of
wasle water arising out of cleaning / disposal of
barrels / containers of Schedule (ETP Sludge)

Total Quantity .
No. of Containers:

Physical Form:

il uﬂge B
8.010 - Tonnes CTP = s T
MEE Sal) — G.2¢p Tor

Semi-Solid

Special Han(liing I[nstructions &
l Additional Information:
j .

Handling with PPE

08-09-2020. 17:00
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https://appcbmanifest. cgg.gov. in/Industries/PrintManifest.as;

I hereby declare that the contents of the |
consignment are fully and ac Curately described
above by proper shipping name and are

{ ‘ Sender's Certificate: categorised, Ppacked, marked, and labelled, and are

16 [[{cce

Nam

Copy nu

J
| Name and stamp;'

};DUVE;Q-C o ,

15 Transporter a 'l{nowiedgemcnt of
recei

Name and stamp: Signature: |

iver's certiﬁcatijgl_pl,fg)vr:_‘}:‘eceigtm of
hazardous and othe?' Waste

in all respects in Proper conditions for transport by
road according to applicable national government
regulations,

| fI(/I\MDD’YfY[YY]
Signature:

[0 9 [0 8]2]0[20

e S

Pt of Wastes

MDD Y]y [y [y
o&%;{]o[&.(’)_]

e st e ket

i &

vy LT TRV, it L3 il 1

et i g,

Maran M Prooct Wine
M arianement Project U, L _—

g

‘ it Barson of Mamba Waste !‘f.‘mw,-aggm ML M D D |y ’Y ’Y Y
¢ and stamp: Signature: AYD ot -
Weigh Bridge ?:::i LQ c; ’?@ 4} 2‘]‘0 ' O

‘ A»w

TTaTE T

s e o AL e g STMTOAUNTRY BN s LA vy e g el
s SRS S A L YA B

mber |

with colour ’ Purpose
code

Copy 3 (Pink) disposal facility Operator) after receiving the waste and the remaining &
Eopy 4 ( Orange) | [0 be handed over to the transporte; by the receiver after accepting
Copy 5 (Green) j To be sent by the receiver to the State Pollution Control Board.
Copy 6 (B

Fupy 7 (G

!
e

, . To be forwarded by the sender to the State Pollution Contro] Board after
Copy 1 (White) { ; _

Copy 2 ( Yellow)

———— ,_m_mu*..."_

ue) I To be sent by the receiver to the sender. ' L

ey)

signing all the seven copies.
T e b e ;

['o be retained by the sender after taking signature on jt from the

transporter and the rest of the five signed copies to be carrieq by the
| transporter,

1o be retained by the receiver (actual user or treatment storage and '

four copies are to be duly signed by the receiver.

I

e

| Waste,

[ 10 be sent by the receiver to the State Pollution Control Board of the
f sender in case the sender g in another State.




Annexure R8/10

e

Hite Lt by et %ﬁn—m'i@

i.r

EHESETRANTIM TVR: &9 THRCHBAE1D
PP ORGRITTA 5.0 <5780
(s far W3, DR R0TEL 102 1Y
TayTHE. JOEHT LT EWGLHER
PIM: 20008, Wi Pulyiechic 5.0
Froara0fH THETA, DL FATS FYT Lil
PR
¥ fati 106, 20¢ Canh) Tars 1. T LA
Crick m s, Ind1agast.ame ! gsfiy e

Baal AICALEBEES ar mu.;!’

ENSATRR0TIN INRsATPOEITRAN
G WEGARLTTR 5.0 CERGa
Fousker ¥osS, DRLZNEE 01T
ToiTHE M/ IRTRPENTEL, ENGINEER

PIN 24004, Aadhrakesar | Hagar 5.0
Fron:SOTH DETALL FATS FVE LTD
TRRTR)

sl BT APk s T ™
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South India Krishna Oil ancd Fats Pwt. Lid.

Plant -
Survey Nao, 275, 279, 280, 281, Epuru Bit-1B, (;' y
Pantapalom, Muthukur Mandal, Nellora - 524344 J
{Andhra Pradesh), India, Phone @ +81 B61 3982601/630 ESSC 22000
(CIM : U361 000L2000FTC194230)

Hel. SIKOF NLR/PCBS 2021- 744 30012011

Pantapalem,

To

The Environmental Engineer,

Regicnal Office,

Andhra Pradesh Pollution Control Board,

APSFC building

Melkare

Dear Sir,

Sub: - Subrmission of 2" Half year CFO Compliance Report for the year of 2020 Reg

Ref: Qur Consent Order No. 146,/APPCE/Z0-VI/CRFO/ WEAS D11 -34, Dated 10-04-2017

With the reference to the above-mentioned subject, we are hereby submitting our CFO 2 half Year

compliance report for the vear of 2020 for your kind perusal.

Yours Sincerely

For South India Krishna Oil and Fats Put. Ltd.

Authorized Signatory

CC to: JCEE, ZO- Vijayawada
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30012021
Pantapalem,

Tao

The Joint Chiel Envivonmental Engineer,
Anidhre Pradesh Pollution Control Board,
Board Dffice, Mear sunrise Hospital,
Kasthuribhaipcta,

Vijayawada, Krishna Disincl,

Andhire Pradesh

Sub: - Reply on dircetions received from Andhra Pradesh Pollution Control Board

Ref: Order no. 1S APPCB/LIF-NY FFNLR2019dated 28092020, peceived an 012 October 2020

Dear Sir,

This is our contingous reply dated on 16.11.20240 with reference to the order issued by Andhra Pradesh
Pollation Control Board vide reference bearing  Order na. 149/APPCB/UH-ITF/NLR2019
4 28,09.2000 reparding issuance of directions under Section 33 (A) of Water {Freveation and Control of
pollution) Amendmen Act, 1988 and Seetion 31 (A} of Air (Prevention and Centrol of Pollution)
Ammendment Act, 1987, We wish 1o humbly <ubunit the Following reply / compliance on each of the
directions issved by the Andhra Pradesh polflution Control Bousrd for the month of Dec 2020, We do
lereby request you to kindly ake the note of the same.

Hope vou will find the same in arder.

Wowtirs Szl

Far Sonth Tadia Krishoa Gil and Fats Pi, Lk

Authorieed Signatary

Encl: Annexuie

CC to: EE-RLY
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APPCE Directions issocd nnd action plan for com plisnmee

Diireetions isswed

Compliance/Clarifications

The industry shall ensure that contaminaed

waler does not mix with stomm witlis

Mated and Complied.

The industey shall operate the MEE and
ATHS continpously, duly maintain records
of Ory of HTDS and LTDS effluent

werierated, teabod and dlizposed

Complied.

We are Continuously operating our MEE & ATFD and
saintain recards of HTDS and LTDS effluent generated,
treated and disposed.

Enclosed the log sleet & Aow meter reading in Annexure-
1 for your kind reference. Submitting the effluent
Generation Vs disposal report along with Monthly
Prexiuction report,

The industry shall provide 2 days slorage
cepacity fank to contain (reated waste waler

during the miny season,

Complied.

Further, in addition we have installed one more MS tank
with the capacity of 206 KL, Enclosed the Photograph in
Anpexure- 2 for your kind referenee.

The Industey shall provide ash Silo of 3

ikavs storape Capacity.

Ash Storage yard having a capacity of 30 days including
Gila & closed storage shed with fire retardant curtaing. [n
addinion.

Enclosed the photograph in Annesurg- 3 for your kind
reference.

o |

sluall

from

Thee ahtain

r-::nnigf.lcuns_

incustry NECESsary
e - pround weles
department for the withdrawal of water from
industry  premises.  The  industry  shall
procure  the  water  from the permitted
and  shall

amendment o the CFO o this el .

borewells ohiain:  necessary

We have laken a permission from  Ground waler
department for withdrawal of - water. Enclosed the
approval copy in Annexure-4 fof your kind referenca.
Inhowse Ground water as a saline water, 50 that we unable
to utilize to process. so, we are procuring water from
oulside agency thra road tankers,

The Tnihestry. shall enstive that the stack

prvessinas ahll nol comdam constieenis in

L‘munl'nﬁ
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exncess ol (e |_'||t.~i::rib4_=l!'|-i.r-'ni15 mentioned in
Lhie CFO Chrder,

The stack emission is connected with APPCE portal and
also, we are maintaining the limits below the CFO
preseribed Timits.

Enclosed the Photopraph evident in Annexure= 5 for your
kind reference,

The Indusicy shall treat the efflucnts in the

ET s it hised Sramlanls

Compliad,
Erielosed the Daily Inspection Lab report in Annexure-b
fior your reference,

The Industry shall muintain the following
records and the same shall be made available

tor tie inspecting officers of the hoard,

| Paily Iospection detals

2 (v oof effluents generated, treated,
reevelesiavsed & disposed.

3. Log book for Pollution control
svslEImS

4, Charactenistics of efMuens

TSNS

[geardais’  non-hazavdows  solid

woste penerated and disposed.

& Inspectioa Book.

7. Manifest  copies  of  effluents/
[Haznrdous wisie

and

-l

Maoted & Complied

e Industry Shall develop green belt in all
the vacant places covering at least 33 %6 of

Lokl fies

Complicd,
Enclosed the reporl in Annexure-T for your kind

refErEnce,

10

The industry has not provided Energy Meter

o the 1

-_':I'I-w I:{[ bl Ll enlite the EC

Provided.
Enclosed Photograph in Annexure= 8 for your kind

reference,

Yours Sincerely

Far Sonth Dndia Kelshna Oil and Fats Pyt Tad.

Authorized Sig

oy
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LIST OF ANNEXURE

1. Compliance Status & Action Plan — Direction Issued

2. Half Yearly Production Report —JUL 2020 to DEC 2020
3. Membership Certificate for Managing Hazardous Waste
4. Ash & Spent earth Disposal Vendor Licenses

5. Hazardous Waste disposal Records

6. Solid Waste Generation Details

7. Test Reports for Environmental Monitoring

8. Energy meter & Flow Meter — Photos

9. Coal Yard & Ash Shed- Photos

10. Pneumatic Ash handling System = Photos

11. Odor Control System- Photos

12. General Housekeeping & Green Belt — Photos.

13. Display Board
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GOVERNMENT CF ANDHRA PRADESH
GROUMN D WATER TIEPAR TMENT

FROM TO
Sri, K. Ramesh Kumar, M.5c., M/s.5auth India Krishina
Repuby Birector, Ciils & Fats Pvt.Ltd,,
Grong Water Gepartment, Fantapalem Village,
Ml Mipthulcur Mandal,
SPSHE Melore sk,

Ly Re. Vo 2070 /Single vandowi 2014, . 5 -02-2015,

Ll

Guly -Ground Water Departmient, Neflare - Sinale \Wincdow programme -
Ground Water Investigaticns for Mis Sauth i Sdshng Oils & Fals
Fvit, Liel, Pantapalem Yidlage, Muthukur Mandal, SPSE Nellore District
Datailed Ground Water Investigation Raport = Furnished — Reg,

Ref,- 1) Lr.No.Hg 1128852014, dated 20-05-2014 of the Director, Ground
Water Department, AP, Hyderabad,
41 Memio.No 2885 Ha. 112014, dated 1B-11-2014 of the Director,
Crrounc Water Department, A P, Hyderabad,
3 LrRe Mo, 207 Hy. fSingle window/2014, dated 28-11-2014 of the
ety Director, Ground Water Dept,, Nellors:
4} Head office Memo. Mo Ho 11/2885/2014, dated 23-01-2015,

Ak

T arm herewath Turmishing the detalled report on Ground Water

suiveys candicted under single window gresjeammd in the pramisas af

M South India Krishna CHls & Fats Pyt L., Pantapalem Village, Muthulkur

Mantal, S Polti Srecramulu Nellore Ohstrick,

Eneis- Detailed Repont with mag.

i failhfully,
' LY

DEFUTY DIRECTOR

Ay
Copsy - Sulamitted to the Director, G Walcr ".I%ﬁllhl: b, Anlbira Pracdesh,

i |'i,'l.|rr

abiad for Favesur ol tnTormation,

Corpy Lo the General Mapager, hetrict Indusines Centry, AK Magar, Nellore for
inbonanaticon
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REPORT ON GROUND WATER SURVEY CONDUCTED AT
M SOUTTHINIA KRISHNA (NLS & FATS PRIVATE LIMITED,
PANTAPALEM VILLAGE, MUTHUKUR MANDAL,
SPSE NELLORE DISTRICT.

]

Introduetion:- Al the instance of Director, Ground Water Department,
Hyderabad, ground water investipalion was conducted at the industry
premises of 1220 Acres hearing  survey nos.275, 279, 280, 281 of
IPantzpalenm Village, Muthulkor Mandal on 27-6-2014. And the surveys were
aloo caried out on the same day ar the site proposed for water transportation
by tikers of .01 Acres extent in survey no.1 161728 of Mutyalagunta lio
sarvepalll village, Venkatonchalom mandal, The distance between industrial

arch and the site proposed for water transportation i1s 9 Kms.

Bused on suevey results, bore wells are not recommended due to saline
water available in the industrial area and spacing problem at Mutyalagunta
villnge. Later the finn was requested Tor permission 1o utilize saline water
alter desalination with their well equipped RO [ilration system to meet the
niedds [or house keep activities, Again ground waler surveys were taken up
iy the inclustrial area on dic 8-1-2015 to study the feasibility of ground water

s inslrocbed |.I:'| heector, GWI1, Hyd.

Lareation:- The Industrial area 12,26 Acres is located al & distance of 1.5 Km
South o Fantapalem village, Muthukur  mandal around the geo-coordinates
Mol Latitcke  14% 157 1817 and East Longitide 807 027 52.3" and Balls in
the survey of lodia Toposhest Mo.66 B3, The proposed site of 2,01 Acres
lar waler tansportation i3 Jocated East adjacent to 5.C. coleny,

Mutyalagonta Village, Venkatachalam Mandal around the peo-coordinates
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Norh Latilude 14% 16" 19.9" and Fast Longitude 79° 59" 34.8" falls in the
survey ol lndia Toposheet Mo, 57 Nil5.

Physiography:- The investigated area at Industry premises is covered by
constal sands of Recent age with plain Topography and gently slope due
East The mean sen level of the aren is 5 ns, The investigated arca for
witler trmmsporiation 15 covered by red soil with plain topography and gently

stope due Fast. The mean sea level of the avea is 15 mts.

Drinage:- Both the investigaied areas having parallel drainage and the

streamis joined in Bay of Bengal,

Climate and Rainfall:- The climate of the area is generally dry and

salubricus and elimate classification is semiarid 1o topical. The annual
normal cainfall of the avea is 1216 mm. Most of the minfall occurs during the
Sothe Fast monsoon. The maximum and minimum temperatuces recorded in

the district is 45°C and 18" C respectively,

oy ol o eologpy -

..... =

The Industrial area w1 Pantapalem Village covered by
coustal sands followed by Clay with fine sand. During investigation, 4 filter

powmis and 1 tube well are nventoried and their details ave given in the below

table,
T T — = -
I -
= 3 I - Cropping
£ : Digand [ Mixle | Yield
L Iill Mome ol the = iepth ?!1:"':1: ol lif in FH”&M‘:Md -g
| B {rwner & il sl wilh i 1 T
N | b : din |§
2 _ izl P = urigated in
5 n% BN, I LPD ha, o
[y |
| ' | ithp il
: e framy; | Al NG | Gronmine;
{ - taimtanin oy Fr St i ok | 1.5 ha
5 1 | : " Jr;i_'F.'.r;lm._._” | 30 hp | TG | Growndmw |
& | & | Fenketexvariy i L it Vit ) b | L0ka
| J | —
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3
il | ) - 15 I | Frenva
. Suclhekor | ” g | digw | 24 hp | 120080 | eulture with
= | & reddy Lo o = T il | xolioe
' Wi er
] E |, P |1 B e e | P L
Fropvn
i 3amm, I hp | F2000 | enlture with
T B ~do- ' 9 oy i Ee Iph | seline
rater
e SN S |
Prenva
" Fampn, S hp clinre with
A . '-':.: -\-I.'||;".|- + ,:I.?FH -T.U i .ﬂrh f.'l"l'jm Eﬂ'{l’"f
| m.

¥ crops are cullivating with ground water 1owards South of the industrial
aven ot o distance of 400m.  And saline water is tapping from deeper aguifers
for Prawn culture towards West of Industry and  the aquifers are
contmminated with salime water in this ares. Filter points with hand puimps
are functioning al Ipur Village for domestic purpose only which is located |
K East 1o Industvy area, One water sample was collected from the filter
puint al Epur village. The PH of the sample is 7.7]1 and Electrical
eonduetivity is 1738 micro siemensfem and total dissolved salids are | (29
mgdh Sothe quality of water in 1" pod 2™ filler points is gond., The
cuakity of water m these Tiler point is not correlated with VES 1 and 2 data

conducted in Industry premises; where the quality of ground water is saline.

GEC Stadus- The Pantapalem village, Muothukwr mandal falls in the basin
NLR-c-T3 Muthukur,  As per GEC 2008-09 calculation the stage of

development of the basin is 51% and falls is safe category,

Geaphysical survevs:- Two verticnl clectrical soumcings were carried out
within the Industry premises and ancther vertical eléctrical sounding was
conclucted  outside of industry compound towards East due to lack of

sullicient place for conducting VES.  One parnmietric sounding  was
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conducted near the existing filler point of Ramana reddy, The data was
mterpreted in terms of resistivities and thickness of different geo-electrical

Inyers and tabulated below.

vis | ome Ll P2 [wr] P TH ] rM4a [THE [ H | Renwrks
Rl |1|I1m.m Comis | ohmon | mbse | olimom | mits | obmam | mis | mis
0 BT | TR 42 R0 &4 | w [ 9.5 -
1 T i o | 23S || om | & | 0
| gn. [ TA [ 62 [BA | 13 | = 9.8 =
4 | 30 [ 12| S50 [ 96 | 64 | = B TS

Based on the interpréted VES data, al VES No,1, 2 and 3 the area is covered
by coastal sands with saline water, Al test sounding, the area is covered by
alluvivm followed by sand up Lo 10m which is underiain by clay. The data of
VES conducted in the industiial aven are not correlated with the fest

sovmncding clata,

Conclusign & Recommendations:- Basced on the integrated survey results,
the pround water available v Industty premises, Pantapalem village,
Muthukur mandal is saline. The site is feasible for exploitation of saline
waler.  As the firm is ready to use saline water afler Ro filtration, filter
poinis are recommended for drilling near VES no. 1,2 and 3 to o depth of 10

lo 12 with an expected yield o 12,000 1ph,
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Green Belt Development- 2020
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5.Mo |Location, Plangation [(Sgm]  [Total Ares (Aore| sul-30| Aug-20| Sep-30 nemol Hn-u'\-zl| D20
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H_ilTnIlHi-unl.ste 58 e CEM e oml el e} sl s
SiPower howse 54 Gk ki a7 a7 47 47 a7 a7
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Monthly Production Report- JULY 2020 to Dec 2020
E.No Dutails af {uam Ly Auag-20 3-20 Oct-20 harv-20] Dac-20
1| R weaber consumpdion T _1ES7L3) 1500629 17RIT 16503 15319 17053
2| idfluent Trested FT NG5 373L00 3355 1374 mﬂ 1361
I|ETF Pdwmr oonsumnphon Lindts 19973 LG 00 16E50 _;_mm 15224] 167140}
4| Pownr Constmption AFCM fimas 41608 JE444.00 LD LT 34194 321804 3R1ED
5 | P Consiamptic for Preduction |Linas 1118525] 10sa0d47 00 1324513 1237615 1075796] 1256530
6| Cual Cormumistion it 23pa.ed4s|  aEs7Ed 2246557 1E0 514 2003,017]  2ame.106
Tatal Todtal Taotad Tokal Takal Talal

|5, Petalls of Production ]Huh'l Production Production |Produgiion  |Preduction |Production  |Production
i Rufined ol [F) [T 29556784 4510073 2008093 030 118| MI0ADIET|  P4373.5RA
| RED Fadm Dhaln T FI506.764]  A1EFILEL 171516  1mmézs=sd]  167EGDA3 n-r,.-sﬁl
3 ARD SLparin M1 1IG56I| 1313137 EERF 132299 2153,44 5651.70}
4 Refined o Chemicsl [T A52e6s| 141443 I5L076) 1300577 168,925 21575
] \'Hnlﬁpjjl 1MT 19726 A4 %45 24446 FANH R 2365, 183 212,695
] A nil [t 5,067 16 55 111 uﬂ LT 11,541
{7 Paim Fatby Acid |F) [T LIEED THE7 10786 00401 551,253]  1176.683
|8 Fauy asid chemical [T [FEEF] L7 1.74 3=az FEFTS 4,029]

*Cantitics montioned above are in M7
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ANDHRA PRADESH POLLUTION CONTROL BOARD

123

Phanag ; 2546218
Fax - 0356 — 2546217

e-mailzuiscasfioch ap gov in

ZONAL OFFICE
W PLOT NO.41, OPP: SBH !
N COLONY, IJay ANAD A
—
COMSENT ORDER FOR ESTABLISHMENT
<187, 16-

Issued — Reg.
Raf: s

DLO4.11. 2016

Sub: APPCEH — CFE (Expanston) — M's. Coastal Fals & Qils Pyt Lid, Sy. Mo, 332,
Czili{vEaM), SP3R Mellore District = Consenl for Eslablishment of the Board under
Soc.25 of Water (P & C of P} Act, 1974 and Undar Sec.21 of Alr (P & C of P) Act, 1981 =

CFE Order Mo N-187PCEZOAIAGFERDT1-1022 DL1R.06E.2011,

2. CFO Order Mo MN-1TANPCERZ ONVIACFOMALN012-2462, 041803 2015,
3. Indusiry's OFE mapansion applicalion receved at RO, Mellore on 17102018

throtgh Singhe Desk,

4, RO inspeckion reped ecaived 81 20, Wijayawsds on 19102016,
5. CFE Commiltes meating hald on 26.08 2016,

B. Industry’s Underlaking Leftar DEZT 1002006 on Bs 100 stamp paper,

I In the reference 3™ cited, an epplcation was submitted 1o the Boad seeking  Consanl for
Establishment (CFE) for expansion to produce the following. products wilh installed capacfies as
menlionead balow, wilh an atdillons project cost of R0 10Crares.

&, Starting Existing Praposed Mame of the Existing Froposed | Produellon
Mo, Raw Expansion | Products and Production Expansion capacily
Malarials By-products | capacity as per capacity after
existing CFO [if raw cHpanslan
Crrdor material s
04.18.03. 2015 aparnl
[if ravw material earth)
— is rice bran)
1. Fice Bran 100.0 TFO s Fakant 18.0 TPO ELOTPD 280 TPD
Extracted 0jl
By Produscts
.l Heawane 260 - Oe-piled Brasn Bd.0 TP - Bd.0 TPD
Fgsiday
2 Spent Earth . EE0TPD | Oe-celed Sperd - 470 TPD 470 TPD
Earlh

Mote:- Tha industry shall use any ong of tha raw materials either Rice Bran (OR) Spant Earth at

a time for extraction of oil.

It Az perthe applcatkon, the above activity ks to be locabed In an exisfing premizes at Sy, Ho. 332, Ozl
(WEN), SPER Nellone Dhelricl in folad area of 15702 Somim (3.33 Apras),
I The above sie was inspected by the Assistand Envronmental Engineer, Regional Oifice, Mallone,
AF Polion Control Board on 17102016 and cbaerved thet the sie is surrosnded by

HWorth  : Wacant dry lands

South ¢ Mis. Creamiling Dairy
East 1 Road leading to Ozl (v}
Wesl @ ‘acani dry land

Page 1 of G
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M. The Board, afler careful scrsting of the application, verification reporl of Regional Oficer and
recommendalions of the CFE Commitiee, hereby issues CONSENT FOR ESTABLISHMENT for
expanskon to your aclivity Under Saction 25 of Water (Prevention & Contral of Poliution) Acl 1974
and Section 21 of Alr (Pravention & Control of Pollulion) Act, 1981 and the fdes made Ehere Under.
This arcler Is lseued to manufaclure the products as mentioned &t para (1) only.

V. This Consent order issued ks subject to the condions mentionad In the Annaxure.

WL This order is isssed from pollution cortred point of view only, Zoning and olher reguiations are not
congidarad,

VIl This order is valid for period of 7 years from the date of issue.

Encl: Schedule “A' & Schadule ‘B°

JOINT CHIEF ENVIRONMENT AL ENGINEER
To

bife. Coastal Fate & Oliz Pwi, Lid,,
Clo. S M. Charan Humar,
D.No.5-25-T4, Flat Mo, G-5,

Prudvi Apariments,

10, Brodipet, Gunter,

Guntur District = 522 002.

Copy to the EE, RO, Nellore for information and necessary aclion,

Page 2 of 6
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APO3 03683703

. GOVERNMENT OF ANDHRA PRADESH
LABOUR DEPARTMENT

] FORM -G
L CERTIFICATE OF REGISTRATION OF ESTABUSHMENT — Sec2(d) AND 4(2))
o Fhe Ancihea Pradesh {lseuanca of Integraled Reqgistration and Fumishing of Gombined Returis wider wrious
A Labour Laws by certsin Establishments) Act, 20156 ;
1. Redgisteadion Mumber (LM} A P9-32.04- 0413447
2 Neme of [he Estokshimenl TAH BRICKS
A Address of the Eztabiehnment 1O OPPAUDISANKARSA ENENERING GBLLHGE gast gudur
() Gudur e lfore-524101
4. Bmployer Nama T.ANKAIAH
5 Employar fddress aast gidur {rGudor Mellore-524104
o Cmegary of Establishiment e ol Malure of Date of Dite of
Workers Work/Business Commencemant Gompletion
A0S B BB, Ack. id BRIGK M.A_HFﬂGTUHIHE 31inarzo 7 -
G5 7, Dhabeof issue 310342017
o4
% & Registration valid 3100342020

s It iw hewe by cartified el the establishmen es boen regsterad under Tha Andhva Prodesh {lesuanca n{lmaﬁated
; Fegistration and Fumishing of Combened Bebuas wnder varous Labour Laws by cedain Esfablishmeants) Ao, 2015,

ALD GUDUR
REGISTERING / LICENSING OFFICER

Wizt
1. The Fagistraticon is vabd rom he dale of registration o 374t March of the 3rd yearand hanoe || sha® b rendwad lor
Ihe nexd three years balore 318l March of the Srd yea

2.1 tha mformatian rnishod by tha employar i subssauantly found that any of the particutars furmished are wiong, or
esstriial infarmation is sopgressed or misrepresantad, he Reglstration ! Licenss = kable Tar canaellation wilhoul any
nolice and tha empoyer will be Bable for penal action as per law,

3. Tz Cerfilicale of Hegestration ! Licenaa g apstem generated inslantanecusly, baged an e Infeemalion furnished by
the amplayar n the sppécation and requires no signatere. This cedificabe can be varifind onling i the mas-cova
v bl ] wWiet o Imees e g in.

e

ﬂ s This ks & Digitally Sigred Cenificate, does nal requing physical signature. And this cortificate can e witiliend
A al by an-nIsnnrg the mplma!lm pumber memionad in the Cerlificate. :
el S T el

P S T A 1B
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CERTIFIGATE OF ﬂatafaﬁmp ON O EST
The Andhra Pradesh (.I:Euarﬁ::a of | il
LaboirL

- Jﬂ:-
_,"-F

. Registration MLlr‘r‘l:laur.\{].l.ll_'ﬂ:!.x.:_k
N of s Etabligmant) W _
Addiess of the Estalishinent 'mwm.um.?n nqih?#r: :&i"'

Einpboyer Nima S KRISHRARERDY
Employer Addrass nallora- iu].ﬂalini‘u rhlf'm : '5 L

; R A e =-
Category of Establishment o of Hﬁ.t-l-ﬂ'ﬁ ﬂf o fﬂ 4
Workers Wnrﬁﬂﬂﬂhﬁ - Ga

APS & ESEE Act, 3

CEE

1 s e ba oL e .;:. 1 :ril NLL .. .f!'.- :.
[ D g fpglg h o R S i

'3 ﬁmhnhhnulﬁlim % r'— 1*2‘:*-.£?--'7'i w§,§f1

Ao ]
o

------

mll'& . : 3o i -
i The Regisbiation s vahid from the
e o three yenrs before 3188 Mars

2 i the infonation fumished by the smployat i5 ums&qua,n found that ﬁnr:.ﬂl:h‘ i1 particulars. rwmmewg or
assarilal information s suppressed of mhraprn;nl.ad?. tha. i quanu I= Hauarrnrmmﬂpqiw withou sy,
Imﬂmnrﬂlnl!ﬂmp{l}'fﬂiﬁiﬂhi"lﬂﬂ mrwal ﬂl;:hﬂiﬂﬁ- FH"-'I _____ I-_. = _““ _____ By T E R T AR Wil .:|

o R TR v LU R LA Il"|| ICIR R
% The Cerldicate of Registration | Licanss is sy stem genaraled: Inmﬂunnnuulrmna&d oy the infarmatios fﬂml:nmd'hy
tie employar in the application and requires ro sEMURE Thl#;ﬁfﬁﬁnalﬂ G e 'lanl'I"HEld qh’l]n’e: in the’ mpeaa
websila af wivw.8p Mosseya. ;ru'i in

i ! 1
a5 ] | q

f i o TTn B iR EHT AL

R T ] AT ST 'r'-':l-'_-l'.--ll:l = 2T
LG PP - AP L LR PR LGT daf L FRE Ly
1 et gih PERR T kL e AT AR DY
Pl et b AL L ieriihs a1 Pl BRI
I T B 1 ! I
|
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FORM 14

[ rulis 19 (1]
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A i nimifed I:ql_'_.[:ﬂ".'.iII|'|III.||HIli|.'k.'|"riII1|'I.I'||:h:|I|'-..'=.-I.-:I.I.=

MANIFEST FOR HAZAR DOUS « 4D OTHER WASTE

Senilei's Name & Mailing Addyss
(inetiding Phowe No. and email)

- . .
2 | Semiers Anthorisation e TH

A J Manifest Document No:

| Trnuspienrier Mg & il
I E| | ﬁl]iilt':..'.':
(hrehuding Phone No, wnd ennil)

5 ['Type of Velvicle:
b I_ —_—

b | Fnsperiers Iemistration No:

7 | Vebiele Wegistration No:

| Reeiver's Name & wailiog
i l;'uhln.--.-q.
I-I:HLL'ImJ.n:', Plicibie M, aal Fotnaily

9 | Heeeiver's Authorisalion Np:

|
W Wt Trasewiption

Tiwtad Eumnrity ¢
[ N ol Conraimers:

LR | Physicnd Fieias

Fold

Mg ;5011

FATS PV 1A

Adlgdreyy 1510,

EPLIELY By

MARIIAL, &
| LT ITT (TR

I Fiinaial svimin

| MLl APPLY

342

Mame 200
PROVA |
Ailibrrs 5 b
Panvampennieig il
Jupr (v
Plegive Mo :h T

Bl zewang,

Tk

Palrim g

-'J;r.' M [ Wity

Mamne o ops ol
(LImie-2

[ Adilresy (M

[ (L2 L s
I:.||I|||_'I_| |4

[ By £,
8 T TRV IS
Fanasdl szl

CAPRCI

sl b 4

R R R AT TR
harvels e
e L ¥ T

VL EATIETY Sarly

$330

ST TR |

ISDIA KRISHNA OIL AND

FY NG 275, 79, 280 &28)

l F'_-'"u“-||'|'.-'|.|’:‘l.LEM, MUTHUKLIR
e

R i gy s

el e il g

LOVIAICFO/W & Ardl) | |

WLOWANT MIANALEMI

| X

LAY, R A

UV Doy vl lig Ciranipanciuyh) |
B Mellore [istrie
ey
Howecarmly eom

- —_— - — o

daste vlmmipen wenl *risjesel

wistiid Wi hL et "o
wtmbai Waisto Wlanagvment
way ol As Ramky Frviea |
e T T [ districy
A M5
wieramka, o

WA OO W PN g

e e S oioe T e ol
£t b cleining /dispusal of
vl Sehadule | OETP Sty
ar distillaion residue of Sehiodile
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Handling lnsivuclinny &

fonkl) Tofirmatise Honadling wi 1 11

| hereby el e that the contents of the

" Bl iment are fully and aceurately deseribed
| lithorve by proger shippieg nonmse and are
A Vsater's Cerificate; [ eatomarisel. ke miekel, and lnbellod, aml gee
| bl respect i proper comditions for larspoel by
! ol decordives w applicable natinnal povermimeni
; repulitrang ,

_—

. Jr;w M oYy v v
.-:"' 4 vrl 2 1||1|'|'.I:I¥‘J._|'] ..-.I t ‘j' e P |2 50 D
PR rq.-‘r-: et S A

..-'l' {

= |

- o e T . =
[ I8 branspurter aelangwledpement o
U reretpd of Wastes ‘

‘ N and stamp: Signmlure:

(Movemearesh  Clghgy e LI L] ]

! Reeoiver s eoriifeaiion fop reeifin uf!

i
¥ lomeseral s jarnl TN TR |
| l Nae aid ::!;11]1[1.' Signatun
1
|| . 2 Je3
' e
I | . A e f- Ifj'll.ll.'T =
' (T = Y i
Lopy nuber

| with ¢uloir Purpuse
el

Po bet forwarded by the seader i the St e Pallition Ceniral Board. nftcr
| signing oll the seven copies

B —— [
|
| Copy | (White)

T b il b thie sender afice pkin, spnature oy it fromy the
Vg DEYeHhos | irimsporier s il sest ol e Tive stane | cuopies 0 be carried by ihe.
' Hainspsnie:,

e i

T b vetiimetl by dhve poeeiver Gl s or AT e storage gl
Vispy 3 (Pink) disposal Foeility operonen) ofer rooeiving e wieto mmd the rémaining . | |
§ foner copins aire b be duly sipmed by glie seoive

Tov b Do ovir o the temsprater By e pecebver s eepiling

TR Bl
LS LLaliee ) "o |

Uity S (Greun) | To he sent by the receiver o the State 150 Tution Conrol Bagrd,

Ui G by Tew bz semt By e reveivior o e weiidor

2of3 Q=1 L2020, |3
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l [ i"r'rl.i'.'l-.' Hegisteation Noz

FORM 10

|5ee rule 19 (1)

MANIFEST FOR HAZARDOUS AND OTHER WASTE

|
| seader's Nanee & hlaiting Addresy
(ochoching: Mlagme ¥ dnd ermnuil

seuder's Authorizaiion Na:

133
|mpﬁh’hw=hﬂlwfﬂtﬂﬂ.gmluﬂwﬂmnlufh]mmiﬁ.ﬂ.ﬂpx .f_

Name :5OUTH INDLA KRISHNA OIL AND
FATS VT LTD
Address :SURVEY NO 275, 279,280 & 281
EPLIRLT BEL | B, PANTAPALEM, MUTHUEUR
| MANDAL, NELLORE
! Plione Mo TIO0R00065
Emnil tvincent, paul#eloils, oom

N-LAGAPPCRZO-VIAICFOW &AT011

‘ Memifizi Dpcvumen N

|

| . g
Fiabapanted Sume & juniling

_I Aihlress

Clctieiiing Dlinee N, and ermail)

{ Pyl v HEC

|, 3
LEbib e s Weginuadlon No:

123

Namie :COASTAL WASTE MANAGEMENT
PIREJECT (UNIT 2

Adilress 1Sy N 20-2p1 A0-2P2 20-2P3,
Bavingumapalli (), Bojjrmpallif Grampanchayth)
Rapur (M), SPER Nellore District

Phone No :B790264007

Esenil rewmp nelloreg@ramky.com

Troe)

AP OTTIZETT
APIUTE 54

Reveivers Mo & winiling
.'!I.I.||li il |
Uinae bk 0 b N st Bl

Moo s Sathuebabing N
|

| Wi oo Eivssie P lat i

Totad Quanniley
| Na- ol Comb i pye

EF’II'. denl Fura

Fapecind Pandbiog nsiractions &
f Al o] Ddormatioen:
]

it e BRI BB

Naumie :Coastal Waste Management Project
(Lhit-2)

Actdross sy, Constal Waste Management Project
(CUniE2) by Mds, Muim bai Wiste Management
Limited, (A Subsidiary of My, Ramky Enviro
Engineers £1d.,) SPSR Nellore District

Plisia No 291 54252051

Eamait smadbubabu@@rsmicy.com

L

| ARPCBILUH WM RO WMP-NLR/2018

L stlable Waste - 342 Sludge from freatment of
ilale wealer ansing oul of eleaning f disposal of
buwrels Feontainers of Schedule I {ETP Sludpe)

B - Tomnes Ee EJM'? =+ Feo Ten

BomieSalhl

———— e —_— =

IHiwsd g with PPE

J

(OE-D9-2030. 17:00
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FORM 10

[See rule 19 (11]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Name (SOUTH INDLA KRISHMNA 1L AN PATS
VT L

e o e e (DO TURVEY NG 275, 279, 280 & 281 EPURL

1 | BIT | B, PANTAPALEM, MUTHUKLIR flAMA
. r ¥ 5 X, 2
{includine Fhone No. ind i) NELLORE
Phoae Ma 7 TE0IS
Emabl svincentplioswllsent
3 | Spnder's Aulliirisadiog Mo B TG PR A VI AU FLAW S A2 |

417

peame 51 Lakshmi Nassyana [ndustries

U8 | Wlifesd Dhosianeint M

[ Trpmaprorter Maine & maillng Atldruss tSy N, 4301, 43302, PFidisyi (Y,
A | Adilesst Hasjatemnmley Rural, Dand Godi Dt
{ineludling Phane %o, and il | P Ny BT TTTES
{ Fooadl tlerishnnss | ) it Lom
& | Type of Vellele: Truck
g | Transporter's Reglstration Mo ADPOSTH 1 FRMAPIDS2I9RTIC2MY
T | Vihiele Repglstratian Mo APGRTHID9
N (50 Lakshinn Bavynm lndusdiics
. e Adlivess shis. S0 Laksluni Namyana Indusieies,
[Leerivers Maase & maiking, RSv,Na413], 41172, Ficimgoyyi [V, Rajnlumendry
H | Ailress Oy Oy S
el Phione Nosand Enall: Tourl, ot Cioidwenrt [Hsirict
(TR T THE v Mo, el B ull: Phuiie Mo 006 3620000
il tkrishnmatsr ] b igmalLeom
i | Reeeiver's Anthrhation No: SRS SCKEDVAPPCIMZOVSRCTOROIG
[Reeyalatle Wikte - 5.1 Uiseid or dent i ol Sehedube 1

ik Wit Deseription?

(Ll CHLY
Lot puanrity : " T
1 Mo, af Coitaluers: 2,570« Toanus
12 | Physical Fovm: Ligueid
1 Gecial Handling Instructions & Hunclling; with PPE

Aclalidinmnd Inlafaatinng

T hneredy deelire that the ctaients of the wisignrent are
fully and necuriely deseribed above by proper shipping
e and ane cateporised, packed, murked, ond labelled,
arsch e i all vespects inproper condditions for rupsport
Iy ponneh necowding b applicable autionnl govermaent
repulaliioe

14 | Bendder's Oertificaie;

| 509-241201, 21:52
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SOUTH INDIA KRISHNA OIL & FATS PVT LTD
WEIGH BRIDGE TICKET

Painil [hil= LR LT e | Transaclion Type i Salas

Print Tlirw: R 1! B T Wl Brickie Mo 1 Wisgniidge 4

Trimgctot Mo S WHAHMRES-SKF-033 Proachct Cade T MR

Tk § Loy Mo s APOSTHILGS Pro et Nome 7 WASTE LURE Q1L

Cislomear fnde HE Customier Naime i oRi LM:EHI':'iI HARAYAMS INCLUSTRIES
Dk T R L Bl e

Dby Canl * 1S-0a-2020 L= eedilof I a1 KG

Timi 1 i Lk Tare Werp| 1 M0 KG

Time: Gl R 1 Harl Wik ¥ 2,570 KG
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Dyhvier Skgnalun %“‘M*{E__ Wik Sridoe DParater ..., .o F




Solid Waste Generation - 2020
WIEE 5alt | ETP Sludlge |
Fly &sh Spent wax
e Momsh iy Salt Gen Sludge Gan SERMLEAI ¥ P

Fi Jul-200Ton 0.45 1.1[1[ 4pl 28 32704 11.41
B AUg-20{Ton 0.87 l.lDI 287 38 188 5E 14.42
q sep-20|{Tan 1.38 1.10]| 357.56 362.00 16.54
10 Ciet-201Ten 1,38 1.10 4387 .68 24215 2058
i1 Mow-20|Ton 1,69 110 39725 187 .42 13.51
12 [epc-20|Ton 1,09 1.00 1298 26T 79 15.19
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RecognisedtdANABL and
MoEF & CC, GO, New Delhi.

Certified by IS0 9001 : 2015 and
OHSAS 18001 : 2007

ENVIRO ASSOCIATES
SINCE 1994

1= UNIVERSAL

=

it Choics

TEST REPORT

REF NO:UEA/SIKOFL/R3/1220 Date: 26-12-2020
STACK EMISSION DATA
Name of the Industry & : M/s. South India Krishna Oils & Fats Pvt Ltd.,
Address Sy. No.275,279,280 & 281,
Epuru Bit-1, Pantapalem(V),
Muthukur{M}, SPSR Mellore{Dist).- 524344,

Sample Particulars : Stack attached to Commeon Stack of 15 TPH & 16 TPH Boiler
Date of sampling 1 20=-12-2020
S.No Parameter details Unit Method of Sampling = Result | Limits

1 | Diameter of Stack m 281 -

2 | Cross Sectional area m* 15:11255(Part-II1),2008 | 6.202 “e

3 | Flue Gas Temperature i 5 15:11255(Part-1113,2008 129 ‘s

4 | Velocity myfsec 15:11255(Part-1I1), 2008 8.3 -

5 | Flow Rate Nm3fhr | 15:11255(Part-111), 2008 | 1,36,287

6 | paitsaians wiait 5 | I5:11255(Part-1),1985

cu (P} mg/ Nme | o e 2012 58.6 115
Sarp 3 | I5:11255(Part-1I),1985
7| Sulphur Di-Oxide (S02) mg, Nm Reaffirmed 2012 96.3 ===
8 | onidiecar ;| 15:11255(Part=V11),2005
@5 of Nitrogen (NOk) ma; Mm Reaffirmad 2012 139

i 'QEE-LS dlﬂ-u-ﬂ-? '
Authorised Signatory
STACK KIT MODLE/SR/NO:SEA-60/031004, NEXT CALIBRATION ON: 30/06/21.

i 174, Ramakrishna Nagar, Opp. 10CL, Chengicherla, Hyderabad - 500 039,
Ply: D40 - 2763 3361, e-mail: vea |l 23gmail.com, www.universalenviro, in
WP STE ETF & ZLD (Supply, O&M) | FOLLUTION TESTING & ANALY SIS | ENV.AUDIT | OTHER ENV. SERVICES

—_—— s [ [ PO et diy Lhe Cediees i oo fais e oadey Wod



= UNIVERSAL o i

ENVIRO ASSOCIATES Certifled by 1SO 9001 2015 and
i h[i |II:I'|L'L SIN{ r' |r.|"[||'|l GHSAS 15':“:'1 eli:”::'.';|
TEST REPORT
REF.NO: UEA/SIKOFL/R4/1220 Date: 26-12-2020
STACK EMISSION DATA

-------------------------------------------------------------------------------------------------------------------------------

Mame of the Industry & : M/s. South India Krishna Oils & Fats Pvt Ltd,,
Address Sy. No.275,279,280 & 281,

Epuru Bit-1, Pantapalem(\V),
Muthukur(M), SPSR Nellore(Dist).- 524344,

Sample Particulars : Stack attached to Common Stack of 24 TPH Baoiler

Date of sampling : 20-12-2020

S.No Parameter details Unit Method of Sampling | Result | Limits
1 | Diameter of Stack m - 1.20 -
2 | Cross Sectional area m? 15:11255(Part-III), 2008 1.13
3 | Flue Gas Temperature °C I15:11255(Part-1IT), 2008 159 —
4 | Velocity mfsec | IS:11255(Part-111),2008 | 9.9
5 | Flow Rate Nm*/hr 15:11255(Part-111),2008 | 27,625 -
6 | Particulate Matter (PM) | moy N | INLIZSS(PAt-DASES oy 5 |
7 | sulphur Di-Oxide (S02) mg/ Nt | DECZSERTOAME | g5y -
8 | Ouides of Nitrogen (NOs) mgy Nm? Rﬂéﬁﬁﬂ?ﬁ;nhm 149 -

. A T 4 aﬂl{ﬂ
;&l Authnrlskgd}{ignéamm ?

STACK KIT MODLE/SR/NO:SEA-S0/031004, NEXT CALIBRATION ON: 30/06/21.

#1778, Ramakrishna Nagar, Opp. 10CL, Chengicherla, Hyderabad - 5080 039,
Ph: G40 - 2763 3361, e-mail: veal 23gugmail.com, wwawuniversalenviro.in
WP, STP, ETP & ZLD (Supply, 0&M} | POLLUTION TESTING & ANALYSIS | ENY. AUDIT | O THER ENY. SERYICES

el PR B | STk R TR T TEL RS Tl Pl ol i i imenioned overleal



AT i Recognisedi43VABL and
l* LIF_.niI. UNIVERSAL MoEF & CC, GOl New Delhi.
T ENVIRO ASSOCIATES Certified by 150 9001 2015 and
Right Chuiee SIMCE 1994 OHSAS 18001:2007
TEST REPORT
REF.NO:UEA/SIKOFL/R11/1220 Date: 26-12-2020
STACK EMISSION DATA
Name of the Industry & : M/s. South India Krishna Oils & Fats Put Ltd,,
Address Sy. No.275,279,280 & 281,
Epuru Bit-1, Pantapalem(V),
Muthukur(M), SPSR Nellore(Dist).- 524344,
Sample Particulars : Stack attached to Thermosyphon 15 Lakh.K.cal/hr (Coal Based)
Date of sampling : 20-12-2020
S.No Parameter details Unit Method of Sampling | Result | Limits
1 Diameter of Stack m - 1.10 ws=
2 | Cross Sectional area m? I15:11255({Part=II1),2008 | 0.950 o
3 | Flue Gas Temperature o 1S:11255(Part=II1), 2008 121 ey
4 | Velocity mfsac | 1S:11255(Part-1113,2008 | 6.8 -
5 | Flow Rate Nm3 hr 15:11255(Part-1I1),2008 | 17,145 -
- . 15:11255(Part-1),1985
6 | Particulate Matter (PM) mg/ Nm? | o tfrmed 2012 53.6 115
; 15:11255(Part-11),1985
7 | Sulphur Di-Oxide (S0:) mg/ Nm?3 Reaffirmad 2012 95.9 -
;| I5:11255(Part=VII), 2005
8 | Oxides of Nitrogen (NO) myg/ Nm Reaffirmad 2012 153 —
A Authorised Signatory

STACK KIT MODLE/SR/NO:SEA-90/031004, NEXT CALIBRATION ON: 30/06/21.

# 178, Ramakrishna Nagar, Opp: 10CL, Chengicherla, Hyderabad - 500 039,
Ph: 40 - 2763 3361, c-mail: uen | 23 el com, www.umniversaslenviro,m

WTP,STF, ETP & 21D (Supply, O&M) | POLLUTION TESTING & ANALYVSIS | ENV. AUDIT | OTHER ENV. SERYICES

= et Thig sepun b soldect o i wems pnd concditles menlioged overieal —



WTE, STP, ETP & 71D (Supply, 0&M) | POLLUTION TESTING & ANALYSIS | ENV.AUDIT | OTHER ENV. SERVICES

=) UNIVERSAL ot

w==> ENVIRO ASSOCIATES Certified by 150 9001 : 2015 and
Right Choice SINCE 1994 OHSAS 18001 : 2007
TEST REPORT
REF.NQ:UEA/SIKOFL/R12/1220 Date: 26-12-2020
STACK EMISSION DATA

Name of the Industry & + M/s. South India Krishna Qils & Fats Pvt Ltd.,
Address Sy. No.275,279,280 & 281,

Epuru Bit-1, Pantapalem(V),

Muthukur(M), SPSR Nellore{Dist).- 524344,

--------------------------------------------------------------------------------------------------------------------

Sample Particulars : Stack attached to Thermosyphon 6 Lakh.K cal/hr (Diesel Based)
Date of sampling : 20-12-2020
5.No Parameter details Unit Method of Sampling | Result Limll:s -------
1 | Diameter of Stack m et 0.4 -
2 | Cross Sectlonal area mi 15:11255(Part-I11), 2008 0.125 —
3 | Flue Gas Temperature . 15:11255(Part-1I1),2008 127 -
4 | Velocity myfsec 15:11255(Part-I1I),2008 7.3 e
5 | Flow Rate Nm3 hr 15:11255(Part-I11),2008 | 2,427 .-
6 [Particulate Matter (PM) | mg/Nme | PAIZPAD 85 |y, | g 1
7 |Sulphur DiOxide (50:) | mg/Nm? | RLIZSS(PAt TNABS | gq 4 .
8 | Oxidesof Nitrogen (NOJ) | may Nm? E:;#Ef:g *’;é?;ﬂ:'fmuﬁ 141 s

I:'-.--. J. T. Sj_ 'H.-EU ,
Arﬁs‘t Authorised Sig
STACK KIT MODLE/SR/NO:SEA-90/031004, NEXT CALIBRATION ON: 30/06/21.

#1718, Ramakrishna Nagar, Opp: 1OCL, Chengzicherla, Hyderabad - 5000 039
Ph 040 - 2763 3361, e-mail; veal 23 Egmail.com, wwwuniversalenviro. in

—_ = Ml 1 laks perpsoid ks sualyfet b Elsie v sl comdizioos nicafioidd oveelenl



| UNIVE RSAL RecognisedidSNABL and
‘l veal| MOEF & CC, GOI, New Delhi.
“"5*';-*' ENVIRO ASS5OCIATES Certified by 150 9001 : 2015 and
Right Clolee QINCE 1994 OHSAS 18001 : 2007

TEST REPORT
REF.NO:UEA/SIKOR/R13/1220 Date: 26-12-2020
STACK EMISSION DATA

------------------------------------------------------------------------------------------------------------------

Name of the Industry & : M/s. South India Krishna Oils & Fats Pvt Ltd,,
Address Sy. No.275,279,280 & 281,

Epuru Bit-1, Pantapalem(V),
Muthukur(M), SPSR Nellore{Dist).- 524344,

.........................................................................................................................

g:ntep;? E:wﬁcﬂ'flrlnagm g’gﬁ flztll._:laz%hed to Thermic Fluid 6 Lakh.K.calfhr {Coal Based)
S.No Parameter detalls Unit Method of Sampling | Result | Limits

1 | Diameter of Stack m - 0.30 e

2 | Cross Sectional area m# 15:11255(Part-III), 2008 | 0.0706

3 | Flue Gas Temperature og 15:11255(Part-TIT),2008 | 114

4 | Velocity mysec 15:11255(Part-TI1}, 2008 7.1 -

5 | Flow Rate Nmifhr | IS:11255(Part-111),2008 | 1,415

6 | Porticulate Matter (PM) | mg/ N | AIZ0(PAt D195 | g | g

7 | sulphur Di-Oxide (505) mg/ N3 | PiIES(CRR ID,1965 | gy 5 -

8 | Oxides of Nitrogen (NO.) mg, Nm? E;#ﬂﬁﬁég Z’é‘{:ﬂlm 166 -

t Authorised Signatory

STACK KIT MODLE/SR/NO:SEA-50/031004, NEXT CALIBRATION ON: 30/06/21.

# 178, Ramakrishna Nagar, Opp. 1OCL, Chengicherla, Hyderabad - 504 (39,
Phe 040 - 2763 3361, e-mail: ueal 23 ogmail.com, www universalenviro.in
WTP, STE ETP & ZLD (Sapply, O&M) | POLLUTION TESTING & ANALYSIS | ENY. AUBIT | OTHER ENV. SERVICES

Mese Th e is kel b Lhe Torms aml censdifaone rentionel overleal



: isedt i
{ UNIVERSAL R

ENVIRO ASSOCIATES Certified by IS0 9001 : 2015 and
|l||l,||.|| ||-:;||.'-.: SIMNCE 166k OHSAS 18001 : 2007
TEST REPORT
REF.NO:UEA/SIKOFL/R5/1220 Date: 26-12-2020
STACK EMISSION DATA

Mame of the Industry & : M/s. South India Krishna Oils & Fats Pyt Ltd.,
Address Sy. No.275,279 280 & 281,

Epuru Bit-1, Pantapalem(V),

Muthukur(M), SPSR Nellore{Dist).- 524344,

_______________________________________________________________________________________________________________________________

Sample Particulars : Stack attached to the 750 KVA Diesel Generator - 1
Date of sampling : 20-12-2020
S No Parameter details Unit Method of Sampling Result | Limits
1 | Diameter of Stack m - 0.25
2 | Cross Sectional area m? 15:11255(Part-I11),2008 0.04 ===
3 | Flue Gas Temperature °C | 15:11255(Part—II1),2008 136
4 | Velocity mfsec | 15:11255(Part-II1),2008 13.9
5 | Flow Rate Nm?/hr | 15:11255(Part-11I),2008 1,446 —
6 | Particulate Matter (PM) a/KW-hr éﬁéﬁﬁdmmﬂ 1565 0078 | 02
7 | Carbon monexide (CO) a/KW-hr {“,‘:I’DFI':-‘E‘?“ ‘“'}[‘E'"’“‘ 0104 | 35
8 | Hydro Carbon (HC) g/KW-hr | Gas Chromatography 0,042
4.0
9 | Odes of Nitrogen (NO.) | gricw-hr | (SILLZSE(RA-VID005 | -y )
Mote: The above limits are as per G.S.R- 771(E) Dated 11,12.2013 e
gﬁ‘ Authorized Signatory

STACK KIT MODEL /5L NO.SEA-090/131102, Next Calibration due an 30/06/21,

# 178, Ramakrshng Nagar, Opp. 10CL, Chengicherla, Hyderabad - 500 038
Ph: 044 - 2763 3361, c-mail; uea ] 23 @email.com, wwwoamversalenviro,m
WTE STE ETP & ZLD (Supply, H-i'-'ehrljlll’“l LUTION TESTING & ANALYSIS | ENV. .-’|.|.|I'III'|[']'IIIHII NV, SERVICES

whitles Thois me et L2 dribpe 1 e terie aml copelal i menloned el




| AT Recognise i4iMABL and
‘ — UNIVERSAL MoEF & CC, GOl, New Delhi.
T/ ENVIRO ASSOCIATES Certified by 150 9001 : 2015 and
Raght Choes: SINCE | 994 CIHSAS 18001 : 2007
TEST REPORT
REF.NO:UEA/SIKOFL/RG/1220 Date: 26-12-2020
STACK EMISSION DATA

Mame of the Industry & : Mfs. South India Krishna Oils & Fats Pvt Ltd.,

Address Sy. No.275,279,280 & 281,
Epuru Bit-1, Pantapalem(V),
Muthukur(M), SPSR Nellore(Dist).- 524344,
Sample Particulars : Stack attached to the 750 KVA Diesel Genarator - IT
Date of sampling : 20-12-2020
S No Parameter details Unit Method of Sampling | Result | Limits
1 | Diameter of Stack m 0.25 -
2 | Cross Sectional area m? 15:11255(Part-11I), 2008 0.04 -
31 | Flue Gas Temperatura oC 15:11255(Part-II1), 2008 135 -
4 | Velogty mfsec | I5:11255(Part-III},2008 14,0
5 Flow Rate Nm¥hr | 1S:11255(Part=111),2008 1460 nan
6 | Particulate Matter (PM) | gfkw-hr | SA2SSPAtTLI985 | g 0e5 | gy
7 | Carbon monoxide (C0) g/KW-hr ?{;};ﬁrﬁm‘ﬂ"fﬂ 00% | 35
& | Hydro Carbon (HC) g/kW-hr | Gas Chromatoaraphy 0.046
= 4.0
9 | Oxides of Nitrogen (NO) | af/KW-hr Lﬁ#ﬁﬂgﬂﬁﬁmu“ 1.40
ﬁne above limits are as per G.5.R- 771(E) Dated 11.12.2013 — i
st Authorized Signatory

STACK KIT MODEL /5L NO.SEA-090/131102, Mext Calibration due on 30/05/21.

if 178, Ramakoshnn Magar, Opp. [OCL, Chengicherla, Hyderabad - 500 039
Ph: 040 - 2763 3361, e-mail: veal 23 agmal.com, www universalenyiro.in
WTP, STP, ETP & ZLD {Supply, O&M) | POLLUTION TESTING & ANALYSIS | ENV, AUDIT | OTHER ENY. SERVICES




e Recognise M484ABL and
£ UNIVERSAL e,
' © ENVIRO AS50CIATES Certified by 1SO 9001 : 2015 and
Right Chaice SINCE (994 OHSAS 18001 : 2007

TEST REPORT
REF.NO:UEA/SIKORL/R7/1220 Date: 26-12-2020

STACK EMISSION DATA

Name of the Industry & : M/s. South India Krishna Qils & Fats Pvt Ltd.,
Address Sy. No.275,279,280 B 281,

Epuru Bit-1, Pantapalem(\),

Muthukur{M), SPSR Nellore(Dist).- 524344,

..............................................................................................................................

Sample Particulars : Stack attached to the 750 KVA Diesel Generator - 111
Date of sampling : 20-12-2020
5 No Parameter detalls Unit Method of Sampling Result | Limits
1 Dizmeter of Stack m === 0.25 =
2 | Cross Sectional area m 15:11255(Part-111), 2008 0.04 aun
3 | Flue Gas Temperature e [5:11255(Part-111), 2008 142
4 | Velocity mfsec | 15:11255(Part-III),2008 14.5
5 | Flow Rate Nmifhr | 15:11255(Part—III),2008 1,487 -
i | Particulate I5:11255(Part-1),1985
articulate Matter (PM) a/KwW-hr Reaffirmed 2013 0.071 0.2
7 |ea By Flue Gas Analyzar
rbon monoxide (CO) a/EW-hr (NDIR S } 0.104 3.5
8 | Hydro Carbon (HC) a/kW-hr | Gas Chromatography 0.053
4.0
R T 15:11255(Part-VII), 2005
itrogen (NO.) a/KW-hr Resffirmed 2012 1.49
ote: The above limits are as per G.5.R- 771(E) Dated 11.12.2013 )
9.8 7 0 s
: Authorized Signatory

STACK KIT MODEL /5L NO.SEA-090/131102, Next Calibration due on 30/06/21.

it 178, Ramaknshna Nagar, Opp. 10CL, Chengoherla, Hydermbiad - 500 039
Ph (40 - 2763 3361, c-mail: weal 23 aigmail. com, www.aniversalenviro.m
WTE STE, FTF & ZLD (Supply, O&M) | POLLUTION TESTING & ANALYSIN K N AL | OTHER ENY, SERVICES
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lecognise AL ; |
=) UNIVERSAL oyt

ENVIRO ASSOCIATES Certified by 1SO 9001 : 2015 and
ATHIR ||l.lr..l. SIHCE 1994 OHSAS 18001 20057

TEST REFORT
REF.NO:UEA/SIKOFL/RB/1220 Date: 76-12-2020

STACK EMISSION DATA

_______________________________________________________________________________________________________________________________

Name of the Industry & : M/s. South India Krishna Oils & Fats Pvt Ltd.,
Address Sy. No.275,279,280 & 281,

Epuru Bit-1, Pantapalem(V),
Muthukur(M), SPSR Meflore(Dist).- 524344,

Sample Particulars : Stack attached to the 750 KVA Diesel Generator - TV
Date of sampling s 20-12-2020
S No Parameter details Unit Method of Sampling | Result | Limits
1 | Dlameter of Stack m mae 0.25 -
2 | Cross Seclional area m? 15:11255(Part-III), 2008 0.04 ---
3 | Flue Gas Temperature " 15:11255{Part-III), 2008 142 s
4 | Velocity myfsec | 15:11255(Part-111),2008 14.0 -—--
5 | Flow Rate Nmd/he | 15:11255(Part-I11),2008 1,436 -
6 | Particulate Matter (PM) QikW-hr | 1 E25NEart) 1965 0074 | 02
7 | Carbon monoxide (€O) afKW-hir fﬂni';fsi“w‘"‘;“'““ 0103 | 35
8 | Hydro Carbon (HC) a/KW-hr | Gas Chromatography 0,060
9 | Oxides of Nitrogen (ND.) | g/KW-hr E;;%ﬁég e | 1 4-0'!
ﬁ The above limits are as per G.5.R- 771(E) Dated 11.12.2013 & -215 M :
: t Authorized Signatory

STACK KIT MODEL /SL NO SEA-090/131102, Next Calibration due on 30/06/21.

it 178, Remokrishoa Nagar, Opp. 10CL, Chengicherta; Hyderabad - 500 (059
Ph 040 - 2763 3361, e-mail; vea | 23 mgmail com, waww universalenvirm.in
WTE STPE ETE& 1D |"i1|1|||l_-,. O% MYV MOLLUTIOGN TESTING & ANAL "|"~||.f'-:| ENY. ALUDIT I OTHER ENY. SERVICES
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UNIVERSAL Rec upulwmtﬁO\Jﬁ[!-L and
A | MOEF & CC, GOI, New Delhi.
a2 ENVIRO ASSOCIATES Certified by IS0 9001 : 2015 and
Rzl Chorie SINCE 19494 OHSAS 18001 : 2007

TEST REPORT
REF.NO:UEA/SIKOFL/RS/1220 Date: 26-12-2020
WASTEWATER ANALYSIS

Name of the Industry & : M/s. South India Krishna Oils & Fats Pt Ltd.,
Address Sy. N0.275,279,280 & 281,

Epuru Bit-1, Pantapalem(V),

Muthuikur(M}), SPSR Nellore(Dist).- 524344.

________________________________________________________________________________________________________

Sample Particulars 1 STP Qutiet
Date of collection v 20-12-2020
Date of Analysis :21-12-2020
5,

No Parameter Units Method Result | Standards
1 |pH @ 25.0°C -— | APHA 23" Edition, 2017, 4500 H+B | 7.49 6.5-8.5
2 | Total Dissclved Solids mg/L | APHA 23" Edition, 2017, 2540 C 1,349 2100
3 | Total Suspended Scolids mgfL | APHA 23 Edition, 2017, 2540 D 49.6 100
4 | Chemical Oxygen Demand mgfL | APHA 23 Edition, 2017: 5220 B 7.1 250

Ble Chemical Cxygen Demand IS: 3025 (Part-44)-1993
5 L}

(27°C@ 3 Days) M/L | Reaffirmed 2000 213 30
6 | il & Grease mg/l | APHA 23" Edition, 2017: 5520 B 2.3 10

;;it T ‘4;3'7’;'[1.4@‘

Authorised Signatory

i 178, Ramaknshna Nagar, Opp. TOC L, Chengcherh, Hyderabagd - 500 034
Il Gdth - 27604 3361, e-mail: vea l 23 wemail.com, www universalenvire. in

WTHE STE ETP -."-..rll'l_"1|I|I|.I|-" O&MY | POLLUTION I!Hll‘dt..'-. '-."'-r".,l‘\"w-l"-.||"'-.". AUDIT | OTHER ENV.SERVICES




ves UNIVERSAL (Er 8 2 ol How Bt

- ENVIRO ASSOCIATES Certified by 1SO 9001 ; 2015 and
Right Chaslee SINCE 14994 OHSAS 18001 : 2007
TEST REPORT
REF.NO:UEA/SIKOFL/R10/1220 Date: 26-12-2020

WASTEWATER ANALYSIS

Name of the Industry & : M/s. South India Krishna Oils & Fats Pvt Ltd.,,
Address Sy. N0.275,279,280 & 281,

Epuru Bit-1, Pantapalem(V),

Muthukur(M), SPSR. Nellore(Dist),- 524344,

Sample Particulars : ETF QOutlat
Date of collection T 20-12-2020
Date of Analysls v 21-12-2020
5.

No Parameter Units Method Result | Standards
1 |pH @ 25.00C - | APHA 23" Edition, 2017, 4500 H+B 7.68 5.5-9.0
2 | Total Dissolved Solids ma/L | APHA 23" Edition, 2017, 2540 C 1,521 2100
3 | Total Suspended Solids mgfL | APHA 23" Edition, 2017, 2540 D 69.3 200
4 | Chernical Oxygen Demand mg/L | APHA 23 Editicn, 2017: 5220 B B0.6 250

Bio Chemical Oxygen Demand 1S: 3025 (Part-44)-1993
5 | (27°C@ 3 Days) mag/L R-Eﬂfﬁrmali::rlmg R 23.7 100

& | Oil & Grease mg/L | APHA 23 Edition,2017: 5520 B 2.8 10

Authorised Signatory

# 178, Ramakrishna Magar, Opp. I0CL, Chengieherla, Hyderabad - 500 (039,
Phe 044 - 2763 3361, e-mail: peal 23emal.com, www.universalenviroain
WTILSTE ETP& LD fhnp]ﬂ_‘.',{h'nl-'tﬂ| POLLUTION TESTING & ANALYSIS | ENY, AUIMT | OTHER ENY. SERVICES



AT RecognisedIB2NABL and
|'*—;.;.E-n|§'f UNIVERSAL MOEF & CC, GOI, New Delhi
S’ EBNVIRO ASSOCIATES Certified by 150 9001 : 2015 and
itl_-_':l-'l-f.ll_'[l-.l.'ll.'l.' SINCE |9u4d OHSAS 18001 : 2007

TEST REPORT
REF.NO:UEA/SIKOFL/R1/1220 Date: 26-12-2020
AMBIENT AIR QUALITY DATA

Mame of the Industry & : M/s. South India Krishna Oils & Fats Pvt Ltd.,
Address Sy. N0.275,279,280 & 281,

Epuru Bit-1, Pantapalem(V),

Muthukur(M}, SPSR Nellore{Dist).- 524344,

S.No | Parameterdetails | Unit ook Ne:ﬂu‘;w koo
Temple | ETP
1 | Date of monitoring - " 20-12-2020 i
2 | Total time of monitoring Hours - 24 24 -
3 | Average flow rate mfmin - L.12 1.1 - 1
4 | PMas pa/m? | GravimetricMethod | 225 | 239 | 60
5 | PMp pg/m? | Gravimetric Method | 55.9 59.6 100
6 | Sulphur Dioxide (50z) ug/m’ m*ﬁt ad | 439 | 150 | g0
7 | Ntrogen Dioxide (NOz) | yg/ma | ModfledJaccb® | 474 | 55 | g
%’1 J&Eﬂﬁwmw |

RESPIRAELE DUST SAMPLER MODEL RDS 9000/990814, NEXT CALIBRATION DUE ON: 02/01/21,
RESPIRABLE DUST SAMPLER MODEL RDS 9000/080823, NEXT CALIBRATION DUE ON: 02/01/21.
FINE PARTICULATE SAMPLER MODEL FPS 9000/110708, NEXT CALIBRATION DUE ON: 14/08/21,
FINE PARTICULATE SAMPLER MODEL FPS 9000/110709, NEXT CALIBRATION DUE ON: 14/08/21.

i 178, Ramakrishna Nagar, Opp. IOCL, Chengicherla, Hyderabad - :':ﬁ!:} ﬂ;!}_
Ph: 040 - 2763 3361, e-mail: peal 23@gmail.com, www.universalenviro.in
WP STP, ETP & ZLD (Sopply, O&M) | POLLUTION TESTING & ANALYSIS | ENY. AUDIT | OTHER ENY. SERVICES

] i T . idgo ikl
————————————Ble: This report is-subjeet to the e amd conilitions nentionesd ovesleal



1=, UNIVERSAL Wiyl o

Ty’ ENVIRO ASSOCIATES Certified by 1SD 9001 : 2015 and
Right Chasios SINCE 1904 OHSAS 18001 : 2007
TEST REPORT
REF.NO:UEA/SIKOFL/R2/1220 Date: 26-12-2020
AMBIENT NOISE QUALITY DATA

Name of the Industry & : M/s. South India Krishna Oils & Fats Pvt Ltd.,
Address Sy. No.275,279,280 & 281,

Epuru Bit-1, Pantapalem(V),

Muthukur{M), SPSR Nellore{Dist).- 524344,

Result in dB(A) CPCE Limits in

S.No Name of the location Day time - Day b A]Hight
(La) ght time (La) Time Time

1 EE;J i‘*:ﬂi P 56,3 497 75 70

2 MNear ETP 62.1 56.3 75 A0

3 MNear 1000 TPD Refinery 67.1 55.1 75 70

4 Mear Coal Yard 58.6 £52.3 75 70

5 Near DG Set 64.6 52.7 75 70

6 Near Maln Gate 65.9 55.9 75 70

Mote: 1. Instrument make -Lurton SL-4033 SD (Made in Talwan), Calibration valid up to: 26/02/2021.
2, Day time is reckoned in between 6 am to 10 pm. as per CPCB Guide lines 2
3, Night time is reckoned in between 10 pm to 6 am as per CPCB Guide lines

4, Date of Smpling : 20-12-2020
T 'Y.”/;anw '

Authorised Signatory

i 178, Ramakrishna Nagar, Opp. [OCL, Chengicherla, Hyderabad - 500 (139,
Phe 40 - 2763 3361, e-mail: veal 23 engmail.com, www.universalenvire. in
| WTP, ST, ETP & ZLD (Supply, O&M) | POLLUTION TESTING & ANALYSIS | ENY, AUDIT | OTHER ENV.SERYIEES
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UNIVERSAL MOEF BeEE, GO New Dalh

Iﬂﬂl'

— ENVIRO AS50CIATES Certified by 150 goo1: 2015 and
H,Eh“ Notoe SINCE 1994 OHSAS 18001 : 2007
TEST REPORT

REF.NO:UEA/SIKOFL/R13/0920 Date: 17-09-2020

STACK EMISSION DATA

MName of the Industry & : M/s. South India Krishna Dils & Fats Pvt Ltd.,
Address Sy. No.275,279,280 & 281,

Epuru Bit-1, Pantapalem(V),

Muthukur(M), SPSR Nellora(Dist).- 524344.

Sample Particulars : Stack attached to Thermic Fluid 6 Lakh.K.cal/br (Coal Based)

Date of sampling : 12-09-2020

5.No Parameter details Unit Method of Sampling | Result | Limits
1 | Diameter of Stack m - 0.30 ——
2 | Cross Sectional area m* 15:11255(Part-1I1),2008 0.07
3 | Flue Gas Temperature °C 15:11255(Part-11I),2008 112 -
4 | Velocity mysec 15:11255{Part-III}, 2008 7.3
5 | Flow Rate Mm'fhr | 1S:11255(Part=111), 2008 | 1,424 -e-
6 | Particulate Matter (PM) ma/ Nm® Ej‘:r}iﬁégaﬁ?wﬁ 48.4 115
7 | Sulphur Di-Oxide (S0y) mg/ Nm’ ﬁ%mﬁﬁﬂrlm 926
8 | Owides of Nitrogen (NO,) | ‘'ma/ Nm® m&g a{é}";m*mm 157 =

" ﬁ.*-,'{j.%fuum :
% Authorised Signatory

STACK KIT MODLE/SR/MNC:SEA-90/031004, MEXT CALIBRATION ON: 30/06/21.

# 178, Ramakrishna Nagar, Opp. [0CL, Chengicherla, Hyderabad - 500 039.
Ph: 040 - 2763 3361, e-mail: um'l"'?l?rrj;_r,nmﬂcmn wwwuniversalenviro.n
WTP,STP, ETP & ZLD (Supply, 0&M) | POLLUTION TESTING & ANALYSIS | £NV. AUDIT | OTHER ENY, SERVICES
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UNIVERSAL MoEr 8L, GOL Néw Dl

__/ ENVIRO ASSOCIATES Certified by 1SO goo1: 2015 and
Right Chodce SINCE 1994 OHSAS 18001 & 2007
TEST REPORT
REF.NO:UEA/SIKOFL/R10/0920 Date; 17-09-2020

WASTEWATER ANALYSIS
Mame of the Industry & : M/s. M/s. South India Krishna Oils & Fats Pvt Ltd,,
Address Sy. No.275,279,280 & 281,
Epuru Bit-1, Pantapalem(V),

Muthukur(M), SPSR Nellore(Dist).- 524344,

Sample Particulars :  ETP Outlet

Date of collection : 12-09-2020

Date of Analysis : 14-09-2020

i Parameter Units Method Result | Standards
1 | pH @ 25.0°C - | APHA 23" Edition, 2017, 4500 H+B | 7.79 | 5.5-9.0
2 | Total Dissalved Solids mag/L | APHA 23" Edition, 2017, 2540 C 1,650 2100
3 | Total Suspended Sclids mafL | APHA 23rd Edition, 2017, 2540 D 67.6 200
4 | Chemical Oxygen Demand mo/L | APHA 23% Edition,2017: 5220 B 82.3 250

Bio Chemical Oxygen Demand 15: 3025 (Part-44)-1993,

7 | (27°0@ 3 Days) MO/L | Reaffirmed 2009 241 100
6 | Qil B Grease mgyL APHA 23™ Edition,2017: 5520 B 3.0 10

gyﬂ/ HL:;:Eri:gd sighatory

4 178 Ramakrishna Nagar, Opp. 10CL, Chengicherla, Hyderabad - 500 039,
Pl 040 - 2763 3361, e-mail: ueal 23@@gmail com, www.universalenyiro.in
WP, STP, ETP & ZLD (Supply, 0&M) | POLLUTION TESTING & ANALYSIS | ENV, AUDIT | OTHER ENV. SERVICTS
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RecognisedtHBVABL and

ll:;ﬁEG UNI U ERSAL MoEF & CC, GOI, New Delhi.
i ENVIRO ASSOCIATES Certified by 150 9001 2015 and
Right Choice SINCE 1994 OHSAS 18001 : 2007
TEST REPORT
REF.NO:UEA/SIKOFL/R9/0920 Date:; 17-09-2020
WASTEWATER ANALYSIS
Mame of the Industry & : M/s. M/[s. South India Krishna Oils & Fats Pvt Ltd,,
Address Sy. N0.275,279,280 & 281,
Epuru Bit-1, Pantapalem(V),
Muthukur(M), SPSR Nellore(Dist).- 524344,
Sample Particulars : STP Outlet
Date of collection : 12-09-2020
Date of Analysis 1 14-09-2020
o Parameter Units Methad Result | Standards
1 | pH @ 25.0°C « | APHA 237 Edition, 2017, 4500 H+B | 7.41 | 5.5-9.0
2 | Total Dissolved Solids mafL | APHA 23™ Editlon, 2017, 2540 C 1,212 2100
3 | Total Suspended Solids ma/L | APHA 23" Edition, 2017, 2540 D 45.3 200
4 | Chemical Oxygen Demand ma/L | APHA 23% Edition,2017: 5220 B 70.3 250
Bio Chemical Oxygen Demand IS: 3025 (Part-44)-1993,
5 | (zrvca 3 Days) Ma/L | peatfrmed 2009 208 | 100
6 | Ol & Grease mgfL | APHA 23 Edition,2017; 5520 B 2.4 10

# 178, Ramakrishna Nagar, Opp. 1OCL, Chengicherla, Hyderabad - 500 039,

Authorised Signatory

Ph: (40 - 2763 3361, e-mail; ueal 23@gmail com, www.universalenviro.in

WTP, STP, ETP & ZLD (Supply, 0&M) | POLLUTION TESTING & ANALYSIS | ENV.AUDIT [ OTHER ENV, SERVICES

Mo This repor is suliject fo the terms aad conditions montiomed T T
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UNIVERSAL MoEr 8.2 601, New Dab

e

ENVIRO ASSOCIATES Certified by 1SO goo1 : 2015 and
R lght Chiokee SINCE 1994 OHSAS 18001 2007
TEST REPORT
REE.NO:UEA/SIKOFL/R11/0920 Date: 17-09-2020
STACK EMISSION DATA

Name of the Industry & : M/s. South India Krishna Oils & Fats Pvt Ltd.,
Address Sy. No.275,279,280 & 281,

Epuru Bit-1, Pantapalem(V),

Muthukur(M), SPSE Nellore(Dist).- 524344,

-------------------------------------------------------------------------------------------------------------------------------

Sample Particulars » Stack attached to Thermosyphon 15 Lakh.K.cal/hr (Coal Based)
Date of sampling : 12-09-2020
__E‘:Hn Parameter details Unit Method of Sampling | Result | Limits

1 | Diameter of Stack I - 1.10 -
2 | Cross Sactional area m* 15:11255(Part-I11),2008 | 0.950
3 | Fue Gas Temperature . 15:11255(Part-II1),2008 118
4 | Velodty misec | 15:11255(Part—1II),2008 6.4 -
5 | Flow Rate NmYhr | 1S:11255(Part=1I1),2008 | 16,682 -
6 | Particulate Matter (PM) mg/ Ni® mﬁﬁﬁfim 52.9 115 i
7 | Sulphur Di-Oxide (505) mg/ Nm? Eéﬂhﬁ llll},l‘:‘JHS 89.3 o
8 | Owides of Nitrogen (NO.) maf Nm? mﬁﬂsﬂzﬁﬁH}IM5 148 o

- E;r-, L'tj“,u.ulm J
% Authorised Signatory
STACK KIT MODLE/SR/MO:SEA-S0/031004, KEXT CALIBRATION OM: 30/06/21.

# 178, Ramakrishna Nagar, Opp, [OCL, Chengicherla, Hyderabad - 500 039,
Ph: 040 - 2763 3361, e-mail: ucal 23@gmail com, www.universalenviro.in
wTP STP, ETP & ZLD (Supply, 0&M) | POLLUTION TESTING & ANALYSIS | ENV. AUDIT | OTHER ENY, SERVICES

Mote: This report is sabject 1o the tenns and conditions me nitanech aver el




ax ecognise an
H-Iuﬁﬁ UNIVERSAL MnHEF &gcc, G%ﬁr?lﬁ?walﬁelhg
== =

: 'ENVIRO ASSOCIATES Certified by IS0 goo1: 2015 and
Ripht Chodce SINCE 1999 OHSAS 18001 2007
TEST REPORT
REF.NO:UEA/SIKOFL/R12/0920 Date: 17-09-2020
STACK EMISSION DATA

-------------------------------------------------------------------------------------------------------------------------------

Mame of the Indusiry & - M/s. South India Krishna Oils & Fats Pvt Ltd.,
Addrass Sy, N0.275,279,280 & 281,

Epuru Bit-1, Pantapalem(V),

Muthuicur(M), SPSR. Nellore({Dist).- 524344.

...............................................................................................................................

Sample Particulars « Stack attached to Thermosyphon 6 Lakh.K.calfhr (Diesel Based)
Date of sampling + 12-09-2020
S.No Parameter details Unit Method of Sampling | Result | Limits
1 | Diamster of Stack m - 0.4 -
2 | Cross Sectional area m° 15:11255(Part=1III), 2008 | 0.125
3 | Flue Gas Temperature °C 15:11255(Part-111), 2008 122
4 | Velocity mfsec | I5:11255(Part-1I1),2008 | 6.8 -
5 | Flow Rate Nmfhre | 15:11255(Part-111),2008 | 2,308 -
6 | Particulate Matter (PM) mgghi [DLESFRRIR | s 115
7 | sulphur Di-Oxide (S0;) ma/ Nm® ﬁ%ﬁég“zﬁﬂ}’l% 95.1 i
5 | Ouides of Nitrogen 0y | mg/hm? | L1Z(PARHILZO0S | 43 -

ﬁx T A bﬁ?ahmm*"
Authorised Signatory

STACK KIT MODLE/SR/MNO:SEA-S0/031004, MEXT CALIBRATION OMN: 30/06/21.

# 178, Ramalkrishna Nagar, Opp. [0CL, Cheéngicherla, Hyderabad - 500 039,
Ph: 040 - 2763 3361, e-mail; ueal 23@email com, www.universalenviro.in
WTP, STF, ETP & ZLD (Supply, 0&M) | POLLUTION TESTING & ANALYSIS | ENV. AUDIT | OTHER ENV. SERVICES

Mide; This report is subject o the fonvs and conditions mentioned overkeal




UNIVERS AL Recognised lHNABL and

MoEF & CC, GOI, New Delhi.
‘g—' ENVIRO ASSOCIATES Certified by 150 goo1: 2015 and
fehplst Choice SINCE 1994 OHSAS 18001: 2007

TEST REPORT
REF.NO:UEA/SIKOFL/R1/0920 Date: 17-09-2020

AMBIENT AIR QUALITY DATA

...............................................................................................................................

Mame of the Industry & - M/s. M/s. South India Krishna Oils & Fats Pvt Ltd,,
Address Sy. No.275,279,280 & 281,

Epuru Bit-1, Pantapalem(V),

Muthukur{M), SPSR Nellore({Dist).- 524344,

-------------------------------------------------------------------------------------------------------------------------------

SNo | Parameterdetails | Unit piniunici NH:E“:,EEI. Sl
Temple | ETP
1 | Date of monitoring - - 12-09-2020 -
2 | Total time of monitoring Hours == 24 24 -
3 | Average flow rate m¥min - 1.12 1.11 --
4 | PMas pg/m® | Gravimetric Method | 201 | 212 | 6D
5 |PMw pg/m? | Gravimetric Method | 52.1 53.7 100
6 | Sulphur Dioxide (502) g/ f;meﬁ“ﬁ and | 4oq | 142 | #0
7 |Nirogen Dioxida (NOz) | pgie | Todflecacb B 1 169 | 210 | 80 t

orised Signatory

RESPIRABLE DUST SAMPLER MODEL RDS 9000/990814, NEXT CALIBRATION DUE ON: 02/01/21.
RESPIRABLE DUST SAMPLER MODEL RDS 9000/0B0823, NEXT CALIBRATION DUE ON: 02/01/21.
FINE PARTICULATE SAMPLER MODEL FPS 9000/ 110708, NEXT CALIBRATION DUE ON: 14/08/21.
FINE PARTICULATE SAMPLER MODEL FPS 9000/ 110709, NEXT CALIBRATION DUE ON: 14/08/21.

¥ 178, Ramakrishna Nagar, Opp, 10CL, Chengicherla, Hyderabad - 300 039,
Ph: IM(]I 2763 3361, ¢-mail: uﬂnl"l{ﬂ'lunsulcmn wwwLuniversalenviro.in
WP, STP, ETP & ZLD (Supply, 0&M) | POLLUTION TESTING & ANALYSIS | ENV, AUDIT | OTHER ENY. SERVICES
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o UNIVERSAL MOEF &G, GO, New Del

ENVIRO ASSOCIATES Certified by 150 g001: 2015 and

= ';-"
Righi Chokes SINCE 1994 QHSAS 18001 : 2007

TEST REPORT
REF.NO:UEA/SIKOFL/R2/0920 Date: 17-09-2020

AMBIENT NOISE QUALITY DATA

...............................................................................................................................

Mame of the Indusiry & : M/s. M/s. South India Krishna Oils & Fats Pvt Ltd,,
Address Sy. Mo.275,279,280 & 281,

Epuru Bit-1, Pantapalem(V),

Muthukur{M), SPSR Nellore(Dist).- 524344,

[ Result in dB(A) :P‘%E{‘;";“ In
S.No Name of the location -
Day time Night time (Lo) Day Night
(Ls) Time Time
Near Temple
1 (150 m from tem ple) 4.2 48.4 75 70
2 Near ETP 60.1 55.9 75 70
3 Mear 1000 TFD Refinery 65.3 54.6 75 70
4 Mear Coal Yard 57.1 =0.9 75 70
5 Mear DG Set 63.9 52.1 75 70
6 MNear Main Gate 64.2 4.3 75 70

Note: 1, Inctrument make -Lurton SL-4033 50 (Made in Taiwan), Calibration valid up to: 26/02/2021.
2. Day time Is reckoned In between 6 am to 10 pm. as per CPCB Guide lines
3. Night time is reckoned In between 10 pm to 6 am as per CPCB Guide lines
4. Date of Smpling : 12.09.2020

; WATIT N
Authorised Signatory

i 178, Ramakrishna Nagar, Opp, I10CL, Chengichéerla, Hyderabad - 500 039,
Ph: 040 - 2763 3361, e-mail: vea | 23@gmail.com, www.universalenviro.in
WTP, STP, ETP & ZLD (Supply, O&M) | POLLUTION TESTING & ANALYSIS | ENV. AUDIT | OTHER ENV, SERVICES

= gtz This nepart ie subject Lo the terms and carnl ithms retil et ove g ————————




(fmp UNIVERSAL MOEF BCC, GO, New Del

ENVIRO ASSOCIATES Certified by 150 9001 : 2015 and
RthI'Lhnu:l. SINCE 1994 OH5AS 18001 : 2007
TEST REPORT
REF,NO:UEA/SIKOFL/RE/0920 Date: 17-09-2020
STACK EMISSION DATA

MName of the Industry & : M/s. M/s. South India Krishna Oils & Fats Pvt Ltd.,
Address Sy. No.275,279,280 & 281,
Bit-1, Pantapalem(V),
Muthukur(M), SPSR Nellore{Dist).- 524344,

...............................................................................................................................

Sample Particulars : Stack attached to the 750 KA Diesel Generator - IV
Date of sampling » 12-09-2020
5 Ne Parameter details Unit Method of Sampling | Result | Limits
1 | Diameter of Stack m - 0.25 s
2 | Cross Sactional area m? [5:11255(Part-111),2008 0.04 —
3 | Flue Gas Temperature L B 15:11255(Part-III}, 2008 108 -—
4 | Velocity mfsec | 15:11255(Part-11I), 2008 10.1 =
5 | Fow Rate Nm¥hr | I1S:11255{Part-III},2008 1,084 i =
& | Particulate Matter (PM) o/KW-hr ﬁ%ﬂﬁ%ﬂ*ms oost | 02
7 | Carbon monoxide (CO) a/KW-hr | Gas Chromatography 0.029 35
B | Hydro Carbon (HC) a/KW-hr | Gas Chromatography 0.093
4.0
5 | Oxides of Nitrogen (NOw) | @/KW-hr f;%ﬁﬂfﬁff“-zm 1.19
Vm. above limits are as per G.S.R- 771(E) Dated 11.12.2013 — ﬂ%ﬂj :
alyst Autharized Signatory

STACK KIT MODEL /SL NO.SEA-050/131102, Next Calibration due on 30/06/21.

# 178, Ramakrishna Nagar, Opp. IOCL, Chengicherla, Hyderabad - 500 039,
Ph: 0440 - 2763 3361, e-mail: veal 23@Eemail.com, www.universalenviroin
WTP, STP, ETP & ZLD (Supply, 0&M) | POLLUTION TESTING & ANALYSIS | ENV. AUDIT | OTHER ENV. SERVICES

Wivie: This repont mauhpect o th lenms sned conditions montiomed overlen
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f » UNIVERSAL MoEF £C,GO), New Deli

CMEAL T
ij‘-?"'J ENVIRO ASSOCIATES Certified by 1SO g9oo1: 2015 and
Right Choice SINCE 1994 OHSAS 18001 : 2007
TEST REPORT
REF.NO:UEA/STKOFL/R7 /0920 Date: 17-09-2020
STACK EMISSION DATA

Mame of the Industry & : M/s. M/s. South India Krishna Oils & Fats Pvt Ltd.,
Address Sy. No.275,279,280 & 281,

Epuru Bit-1, Pantapalem{V),

Muthukur{M), SPSR Nellare{ Dist).- 524344,

----------------------------------------------------------------------------------------------------------------------------

Sample Particufars ; Stack attached to the 750 KVA Diesel Generator - II1
Date of sampling : 12-09-2020
S No Parameter details Unit Method of Sampling | Result | Limits
1 | Diameter of Stack i L= 0,25 -
? | Cross Sectional area m? 15:11255(Part—III),2008 0.04 -
3 | Flue Gas Temperature e 15:11255({ParcIII), 2008 121 -
4 | Velooity mysec 15:11255(Part-1III), 2008 10.4 -
5 | Flow Rate Nmfhr | 1S:11255(Part—I11),2008 1,102
. : 15:11255(Part=I), 1985
6 | Particulate Matter (FM) Q/KW-hr | o Fimed 2012 0.052 0.2
7 | Carbon monoxide (CO) a/KW-hr | Gas Chromatography 0.039 3.5
8 | Hydro Carbon (HC) a/KW-hr | Gas Chromatography 0.096
.0
; 15:11255(Part-VII), 2005

9 | Owxicles of Nitrogen (MNOx) afkW-nr | o fRemed 2012 1.21 /

: The above limits are as per G.S.R- 771(E) Dated 11.12.2013
- L
lyst Authorized Signatory

STACK KIT MODEL /SL MO.SEA-090/131102, Next Callbration due on 30/06/21.

# 178, Ramakrishna Nagar, Opp. IOCL, Chengicherla, Hyderabad - 500 039,
Ph; (040 - 2763 3361, comail: neal 23i@gmail com, www.universalenviro.in
WTESTE ETP & ZLD (Supply, O& M) | POLLUTION TESTING & ANALYSIS | ENY, AUDIT | OTHER ENY, SERYICES

~Mode: This repoi iz =objeit o the terms anel comditioms menioned oveileal =




{) UNIVERSAL i g

_,,-/ _ENVIRO ASSOCIATES Certified by 150 9001: 2015 and
Right Choice SINCE 19494 OHSAS 18001 : 2007
TEST REPORT
REF,NO:UEA/SIKOFL/R6/0920 Date: 17-09-2020
STACK EMISSION DATA

Name of the Industry & : M/s. M/s. South India Krishna Olls & Fats Pvt Ltd.,
Address Sy. Np.275,279,280 & 281,

Epuru Bit-1, Pantapalem(V),

Muthulour{M), SPSR. Meliore{Dist).- 524344,

Sample Particulars + Stack attached to the 750 KvA Diesel Generator - I1
Date of sampling v 12-09-2020
S No Parameter details Unit Method of Sampling Result | Limits -
1 Diameter of Stack m == 0.25 e
2 | Cross Sectional area m? 15:11255(Part-111),2008 0.04
3 | Flue Gas Temperature iy 15:11255(Part=II1), 2008 14 -
4 | Velocity myfsec | 15:11255{Part=1II), 2008 11.2 —
5 | Flow Rate Nm¥fhr | 15:11255(Part=I11), 2008 1,201
6 | Particulate Matter (PM) o/ KW-hr %ﬁﬁg‘gﬂ*”“ 0.059 0.2
7 | Carbon monoxide (CO) a/kEw-hr | Gas Chromatography 0.089 3.5
8 | Hydro Carbon (HC) g/KW=hr | Gas Chromatography 0.037
4.0

9 | Oxides of Nitrogen (NO:) | gfiwehr | S BSEreIl2005 4 59

Fe above limits are as per G.5.R- 771(E) Dated 11.12.2013 _T_. mﬁ& L
hyst Authorized Signatory

STACK KIT MODEL /SL NO.SEA-090/131102, Next Calibeation due on 30/06/21,

# 178, Ramakrishna Nagar, Opp. 1OCL, Chengicherla, Hyderabad - 500 (039,
Ph: 040 - 2763 3361, e-mail: ueal 23 E@email.com, www.universalenviro.in
WTT, 5TF, ETFP & LZLD (Supply. O vl | POLLUTION TESTING & ANALYSIS |: ENV, AUBRIT | OTHER ENY. SERVICES

Molis: Thig repord s sibsped fo the levmis and coniditiomn: menl iopet averlen|




UNIVE RSAL MoEF & CC, GO, New Dah

ENVIRO ASSOCIATES Certified by ISO 9001: 2015 and
[{ighl{'hniw SINCE 1994 QOHSAS 18001 2007
TEST REPORT
REF.NO:UEA/STKOFL/RS/0920 Date; 17-09-2020
STACK EMISSION DATA

Name of the Industry & : M/[fs. M/[s. South India Krishna Oils & Fats Pvt Ltd.,
Addrass Sy. No.275,279,280 & 281,

Epuru Bit-1, Pantapalem(V},

Muthukur(M), SPSR Nellore(Dist).- 524344,

|||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||

Sample Particulars : Stack attached to the 750 KVA Dlesel Generator - I
Date of sampling : 12-08-2020
.- S Mo Parameter details Unit Method of Sampling Result Limits
1 Diameter of Stacdk m --- 0.25 -
2 | Cross Sectional area m? 15:11255(Part—I11},2008 0.04 =
3 | Flue Gas Temperature o 15:11255{Part—I11),2008 119
4 | Velocity misec | I5:11255(Part—III),2008 10.8 ==
5 | Flow Rate Mmifhr | 15:11255(Part-II1),2008 1,169 23
: 15:11255(Part-1),1985
& | Particulate Matter (PM) gfkW-hr | o med 2013 0,056 0.2
7 | Carbon monaxide (00) gfKW-hr | Gas Chramatography 0.035 3.5
8 | Hydro Carbon (HC) afW-hr | Gas Chromatography 0.033
4.0
_ 15:11255{Part=V1I}), 2005
9 | Oxides of Nitrogen (MNOx) a/KW-hr Reaffirmed 2012 1.31 ’
Vﬁihﬂm limits are as per G.5.R- 771(E) Dated 11.12.2013 - ,rr 01 gj
Arfahyst Authorized Slgnatory

STACK KIT MODEL /5L NO.SEA-090/131102, Next Calibration due on 30/06/21.

H 178, Ramakrishna Nagur Opp. I0OCL, Chengicherla, Hyderabad - 500 039
Ph: 040 - 2763 3361, e-mail: ueal 2. ’-f?: pmail.com, www.universalenviro,in
WP, STP, ETP & ZLD (Supply, O&M) | FUI LUTION TESTING & ANALYSIS | ENV. AUDIT | UTHER ENY.SERYICES

= Mot Thid repott g sabfeot b e oy and eonditiong meentbemeed overdeal



AT ised
G UNIVERSAL MOEF 8e2C, GO, New Dali

= ri— 7 ENVIRO ASSOCIATES Certified by IS0 goo1: 2015 and
Right Choice SINCE 1994 OHSAS 18001: 2007
TEST REPORT
REF.NO:UEA/STKOFL/RI/0520 Date: 17-09-2020
STACK EMISSION DATA

-------------------------------------------------------------------------------------------------------------------------------

MName of the Industry & : M/s. M/s. South India Krishna Oils & Fats Pvt Ltd.,
Address Sy, No.275,279,280 & 281,

Epuru Bit-1, Pantapalem(V),

Muthukur(M), SPSR Nellore{Dist).- 524344,

Sample Particulars + Stack attached to Commen Stack of 15 TPH & 16 TPH Baoiler
Date of sampling  12-09-2020
S.No Parameter details Unit Method of Sampling | Result Limits
1 | Diameter of Stack m - 2.81 -
2 | Cross Sectional area m? 1S:11256(Part-I11),2008 | 6.202 4
3 | Flue Gas Temperature oC 15;11255(Part-111), 2008 102 ---
4 | Velocity myfsac 15:11255(Part=111),2008 6.0 =
5 | Fiow Rate N b 15:11255(Part-111),2008 | 95,981 -
6 | Particulate Matter (PM) mg/ Nm? :f;ﬁﬂﬁﬁ?mE 52.3 115
7 | Sulphur Di-Oxide (S02) mg/Nm? | POEsAIDASES | gs3
8 | Ouides of Mitrogen (NOW) | mg/ N E;;%zrfﬂﬂaﬁﬁm*m“ 100 ids
.ﬁiéhf Aml::.jl_‘ised Signatory

STACK KIT MODLE/SR/NO:SEA-90/031004, NEXT CALIBRATION OMN: 30/06/21.

# 178, Ramakrishna Nagar, Opp. 10CL, Chengicherla, Hyderabad - 500 039,
Ph: 040 - 2763 3361, e-mail; veal23@gmail.com, www.universalenviro.in
WTP, STP, ETP & LLD (Supply, O&M) | FOLLUTION TESTING & ANALYSIS | ENV. AUDIT | OTHER ENV, SERVICES

Mol This o is lCI,:l|1j|_‘| | 4w e Besremes anel eonditidans mentioned overleal




A . Recognisedt8BuABL and

T UNIVERSAL MOoEF & CC, GO, New Delhi.
— ENVIRO ASSOCIATES Certified by 150 9001t 2015 and
Right Chimce SINCE | 994 OHS5AS 1800 : 2007

TEST REPORT
REF.NO:UEA/SIKOFL/R4/0920 Date: 17-09-2020

STACK EMISSION DATA

-------------------------------------------------------------------------------------------------------------------------------

Name of the Industry & : M/s. Mfs. South India Krishna Oils & Fats Pvt Ltd.,
Address Sy. No.275,279,280 & 281,

Epuru Bit-1, Pantapalem(V),

Muthukur(M), SPSR. Nellore[Dist).- 524344,

Sample Particulars : Stack attached to Common Stack of 24 TPH Boiler
Date of sampling : 12-09-2020
S.No Parameter details Unit Method of Sampling | Result | Limits
1 | Diameter of Stack m —_— 1.20 =
2 | Cross Sectlonal area meé 15:11255(PartTI1), 2008 1.13 -
3 | Aue Gas Temperature . [5:11255(Part-1III), 2008 143 -
4 | Velocty mjsec [5:11255(PartI11),2008 9.2 -
5 | Flow Rate Nm¥hr | 15:11255(Part-1I1),2008 | 26,527 -
6 | Particulate Matter (PM) mg/ Nme | LL25(Part 1), 1985 702 115
7 | sulphur DI-Oxide (505) g/ Nm? ﬁ%ﬁﬁﬁ’;ﬁ“ﬁ 92.6 £
8 | Owides of Nitrogen (NOY) | ma/ Nm? Eﬁﬁﬁﬁmzm 136
‘%/'. i UU-QQM-
Artahyst Authorised Signatory

STACK KIT MODLE/SR/NO:SEA-00/031004, NEXT CALIBRATION ON: 30/06/21,

# 178, Ramakrishna Nagar, Opp. IOCL, Chengicherla, Hyderabad - 500 039,
Ph: 040 - 2763 3361, e-mail; ueal 23@email.com, www.universilenviro.in
WTP, STP, ETP & ZLD (Supply, O&M) | POLLUTION TESTING & ANALYSIS | ENV, AUDIT | OTHER ENY. SERVICES

- Miate: This repart 15 sibject v the ferms aod comdions mentioned overlend’
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Flow Meters

MEE,ETP,DUAL RO
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Coal Storage Shed
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PNEUMATIC ASH HANDLING

CONNECTED TO MDC CONNECTED TO BAGFILTER

S AT
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PNEUMATIC ASH HANDLING

CONNECTED TO BANK CHUTES CONNECTED TO AIR PREHEATER




INDIVIDUAL LINES CONNECTED TO ASH SILO
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SERIES CONNECTED MDC & BAG
FILTER
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DUST EXTRACTION SYSTEM
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ODOUR CONTROLLING SYSTEM
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ETP - House Keeping
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SPENT EARTH STORAGE ROOM
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SPENT EARTH STORAGE TRUCKS
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Annexure R8/11 g
, @/[-\amﬂonl o 20
ANDHRA PRADESH POLLUTION CONTROL BOARD
D.No.33-26-14, D/2, Near Sunrise Hospital, Pushpa Hotel Centre,

Chalamalavari street, Kasturibaipet, Vijayawada — 520 010
Phone: 0866-2463200
Grams : Kelusya Nivarana
Website www.appch.ap.nic.in

Regd. Post with Ack Due
Order No, 149/APPCB/UH-II/TF/NLR/2019- Date:28.08.2020

DIRECTIONS

Sub: APPCB — UH-Il - TF - M/s. South India Krishna Oil & Fats Pt Lid., Sy.
No.275, 279, 280 & 281, Epuru Bit — 1B, Pantapalem Village, Muthukur
Mandal, SPSR Nellore District — Non-compliance of the Board directions -
Legal hearing held on 09.09.2020 - Directions - Issued - Reg.

Ref: CFO order issued to the industry on 10.04.2017.

Order No.149/APPCB/UH-II/TF/NLR/2020-1813 dt.17.01.2020

Inspection of the Board officials on 28.07.2020.

Public complaint received through SPANDANA on 27.07.2020 from the

villagers of Pantapalem regarding Air poliution problems from the

Edible Oil Industries.

5. External Advisory Committee (Task Force) meeting held on

09.09.2020,

o )

*RX

WHEREAS you are operating industry in the name & style of M/s. South India Krishna
Oil & Fats Pvt. Ltd is operating an edible oil refinery unit at Sy. No.275, 279, 280 &
281, Epuru Bit— 1B, Pantapalem Village, Muthukur Mandal, SPSR Nellore District.

WHEREAS the Board vide reference 1% cited, issued consent for operation fo the

industry on 10.04.2017 for a period upto 31.03.2022 to produce Refined Oil (Physical) -
1000 Tons/day, RBD Palmolene — 800 TPD etc. -

WHEREAS the Board vide reference 2™ cited, reviewed the edible oil industries existing
near Krishnapatnam area and issued directions on 17.01.2020.

WHEREAS vide reference 3" cited, the officials of RO, Nellore inspected the industry
on 28.07.2020 and observed the compliance as follows:

1. The industry is having ETP only as there is no HTDS effluent generation and

operating the ETP continuously. '

The outlet of ETP is not meeting Board stipulated standards.

Separate energy meter provided to the ETP.

Magnetic non- digital flow meters were provided to inlet & outlet of ETP.

The industry maintained separate energy meters for ETP, RO, Forced

Evaporation, ATFD and APCE.

The industry not provided flow meter to the fresh water procuring from outside.

No discharges were observed outside the industry.

Odour is observed outside the industry premises.

The industry not obtained necessary permissions from the ground water

department for the withdrawal of water from the industry premises.

10. The industry has to develop green belt in an extent of 5.3 Acres. But the industry
has developed green belt in an extent of about 3.0 Acres only.

11.The industry extended the validity of bank guarantee of Rs.44.50 Lakhs upto
February, 2021

g AwN

Ol O

WEREAS vide reference 4" cited, the OA No. 221 of 2015 was filed by Smt. Isanaka
Vedavathi, Rfo. Daruvulapalem, Muthukur Mandal, SPSR Neliore District before the
Hon’ble National Green Tribunal, Chennai against the edible oil units operating in the
Muthukur Mandal and Tribunal vide order dt.06.12.2017 expressed dissatisfaction on
progress of implementation of action plan submitted by the edible oil refinery units
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inspite of the ample opportunity given to these units. As per the Honble NGT directions,
the edible oil units were reviewed before the task force committee on 09.11.2017 &
again on 05.02.2018 and issued certain directions to comply duly imposing the Bank
Guarantee to ensure the compliance of the directions. the Hon'ble NGT vide order
dated 16.03.2020 constituted a committee comprising of officials from MoEF&CG;
CPCB & APPCB for joint inspection of the Edible oil Industries to verify the compliance
of the directions/conditions and to furnish status report to the Hon'ble NGT.

WHEREAS legal hearing was conducted before the EAC (TF) Meeting held on
09.09.2020 (through VC). The EE, RO, Nellore informed that the industry is procuring
fresh water from outside the bore wells for all the industrial operations. The industry’s
representative has informed that upgradation of MEE is delayed due to COVID
pandemic, provided 230 Kl capacity of storage tank for treated effluent, obtained
permission from Ground Water Department for withdrawal of water within the premises,
developing green belt in 5 acre land nearby industry and disposing MEE salts to
Ramky, Nellore.

After detailed review the committee recommended to issue the directions. The Board is
hereby issue the following directions under Sec.33 (A) of Water (Prevention and Control
of Pollution) Amendment Act, 1988 and under Sec.31 (A) of Air (Prevention & Control of
Pollution) Amendment Act, 1987:

1. The industry shall ensure that contaminated water does not mix with
the storm water. :

2. The industry shall operate the MEE and ATFD continuously, duly
maintain the records of quantity of HTDS & LTDS effluent generated,
treated and disposed.

3. The industry shall provide 2 days storage capacity tank to contain
treated waste water during the rainy season.

4. The industry shall provide ash silo of 30 days storage capacity.

5. The industry shall obtain necessary permissions from the ground water
department for the withdrawal of water from the industry premises. The
industry shall procure water only from the permitted borewells and shall
obtain necessary amendment in the CFO to this effect.

6. The industry shall ensure that the stack emissions shall not contain
constituents in excess of the prescribed limits mentioned in the CFO
Order.

7. The industry shall treat the effiuents in the ETP to meet the Board standards

8. The industry shall maintain the following records and the same shall be
made available to the inspecting officers of the Board:

e  Daily production details.
« Quantity of Effluents generated, treated, recycled/reused and
- disposed.
Log Books for pollution control systems.
Characteristics of effluents and emissions.
Hazardous/non hazardous solid waste generated and disposed.
Inspection book. '
Manifest copies of effluents / hazardous waste.

9. The industry shall develop green belt in all the vacant places covering at least
33% of total area. e

10. The industry has not provided energy meters to the ETP.

11. The RO shall caiculate the EC

You are hereby directed to note that, should you violate any one of the directions
mentioned above, action will be initiated under Sec.33 (A) of Water (Prevention &
Control of Pollution) Amendment Act, 1988 and Sec.31(A) of Air (Prevention & Control
of Pollution) Amendment Act, 1987 without any further notice, in the interest of Public
Health and Environment.
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This Order comes into effect from today i.e., 28.09.2020.

My

o JO!NT CHIEF ENVIRON ENTAL ENGINEER
' UH-II

L//:ﬁis South India Krishna Oil & Fats Pvt. Ltd.,
Sy. No.275, 279, 280 & 281,
Epuru Bit - 1B, Pantapalem Village,
Muthukur Mandal
SPSR Nellore District.
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Annexure R8/12

ODOUR CONTROLLING SYSTEM
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x Annexure R8/13

South India Kri©  na Oif and Fats Pvt, Lid.

Flrsl

Survey No, 275,27 280, 281, Epuru Bit-18, (’"
Pantapabkem, Muthu i+ Mandal, MNellore - 524344 P ) ,
(#ndhra Pradesh). e, Phone ; +21 887 JHERED A0 - C 5 i
(CIN - USB1000L2 (PTC194820) ) FSSC 22000
EF12ene
Ref: SIKDFNLIVPCBA020- G2 ilooy
Pentapalen,
To

The Joint Chief Frvi roments Engine
Andhr Praclesh Poltution Contral Ban
Board Office, Near sunrise Hospital,
b asthuribhaipes,

- Vijayawada, Kiigho [Hserict,

i Andhri Pradesh,

Sub; - Reply on directions received  1m Andhis Pradesh Pollution Control Board

Ref: Urder no. [49/APPCB/AIH-IIY NLRA2019-282 deated 28.00.2020, received on 03 Oetober
2020

Piear Sir,

This is in reference to the onder issued | Andhra Pradesh Pellution Conteol Board vide reference b
Crder no. [4UAPPCBLH-INTEND  £2019.282 d28.09.2020 regarding lssuance of dircclions wider
Section 33 (A) of Water (Prevention an Zongrol of Pollution) Amendment Act, 1988 aod Section 31 [A)
of Air (Prevention and Cantral e Pi tiom) Amendment Acy, 1987, We wish o lrhly submit the
following reply / compliance on eich «/ he direclions fssyed by the Andhra Prodesh pallution Contiol
Board, W dia heredry request your to ki Iy take the nobz of the same,

Hope you will find e same in order;
Yours Singarely

‘b L.

Encl: Armexue

CC e EE-R0)

i

LT Lo T [P T N T S gk O el I i _ 1
Bart bt | Phrkadd Gl Hgn [Pk FTOG TS
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4 bsued and nction plan for eomplanee

of Qy of HTDE aud
Renerated, treated and dispo

Mrvetions fss Complisnec/Clarification
.ﬁit"iadlhh'f shall ensare 1h cortaminated Muted and Complied, ' i
water dives nol mix with suee water,
The industey shall apersic 1@ MEE e | Complied, B
ATFS continooasly, duly 1 itsin records We are Continuously operiting our MEE & ATELY anal

25 eMuent

malatain reconds of HTDS snd LTDS efflaent pencraied,
treated mnd disposed.

Enclosed the log sheey & Repant in Avgemre. | {or youre
kil refieronce,

The CFL Oirder,

| The mdustry aball mvi?e daye stompe | Complied,
capacily wank t0 contain tren waste water Further, in addition we are poing to install one mao M5
during the tiiny season. ik with the capecity of 206 KL within % Months.
The Industry shall provide 1 Silo of 30 | Complied, ==
duys slorage Capacity, Provided Ash Silg with capacity of 100 M3 followad by
o chsed stomge room o capacity of more than 100 M3,
Totally complying 30 days storage capacity,
Enclosed the photograph in Anvexures 3 for your kind
reference.
The  industry I necessary - -
permissions  from and - water | We have tken o permission from Ground  waner
deparument for the withdraw: | 7 water fiom deparimeent for withdrwnl of waler  Eneloss e
indusiry  premises, sty shall | Approval copy in Annexiee-3 for vour kind rofaremce.
procure the waler from permitied
borewslls  and  =hall I MEEssary
amendment in the CEOw i fieet, |
The Indistry shall crsure 1 1 stack | Complicd, 0 o
emissions shall oot contain «  wtiteents in | The stitek smission is connceted with APPCR portad and
excess of the preseribed Himlt entloned in elsy, we gre maintaining the limity below the CRD

'hlmr'ilm:l liitiis
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| Enclosed the Fiomograph evident in Annexung. £ for your

kind reterence.

) The Industry shall treat the effluents in the
ETP to meset bonrd Standards

Complied.
Enctosed the Daily Inspection repom in Anmexure-3 for

your refarence.

5 The Industry shall maintain the Fﬂilﬂ‘."u"il‘l,ﬂ
records and the same shall be made available
to the inspecting officers of the board.

. Daily Inspection details
2. Oty of effluents generated, treated,

recyelesireused & disposed.

3. Log book for Pollution control
SYSlems

4, Characteristics of effiuents  and
emissions

5 Hmezardous'  non-hasardms solid
wiste penerated and dispased.

i Inspection Book

7. Manifest copies of effluents’
Hazardows waste

the vacant places covering 4t feast 33 % of

) The Incustry Shall deveiop green belt in all

Moted & Complied

oL

Enclossd the report in Anpexure-8 for vour kind

Total area reference.
CLD | The industry has not provided Energy Meter | Provided.
| tothe ETP, Enclosed Photograph in Appexers- 7 for your kind
refercnce,
iE The RCHskall Caleulans the EC

Yolrs Sincerely

For Senth India Krishna Odl and Fats Py, Ll
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Effiuen ted Details for the period of Jan 20 :5op 20
ATFD Salt Gen
SNo Manth LIC IHTDE] Sludge Gen(LTDS)
1 Jan-20 Ton .89 1.1
E: Feb-20 Tan 0.73 11
3 Mar-20 Ton 201 11
a4 Apr-20 Ton 4.01 1,1
5 hota-20 Ten 1549 1.4
G Jun-20 Ton 0.57 il
i Juk-20 Ton (.45 131
3] Aug-20 Tan .87 1.1
g sep-20 Tan 138 1.1
id Qct-20
11 Mawv-20
12 Drec-24)
Effluent Disposal Details for the month of Jan 2020- sep 2020
1 ATFLC Salt (HTDS) 15,12 Ton
2 ETE Sludge {LDTS) 18.03 Ton
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GOVERNMENT OF ANDHRA PRADESH

GROUNT WATER DEPARTMEN
FROM TO
Sri. K.Ramesh Kumar, M.5c., M/s.South India Krishing
Deputy Director, Dit: & Fats PyL,Lid,,
Ground Water Department, Partapalem Village,
Mestlore, Muthukur Mandal,

SPZR Neflors Dist,

L Re. o, 07700 Aainale windowy/2014 gt 3022018

Sir

Suby-Ground Waler Department, Mellore - Singie Windaw programme -
Ground Waler [nvestigations for  Mfs,South [ndig Xrishna Ok & Fate
Pvi. Ltd., Pantapalem Village, Miuthukur Mandal, SPSR MNellore District
Detailed Ground Waler Investigation Report — Furnished - Reg,

Refi- 1) Lr.No.Hg 11/2885/2014, dated 20-05-2014 of the Director, Ground
Water Department, AP, Hyderabad.
£) Memo. No. 2885/Hg 11/2014, dated 18-11-2014 of the Chrector,
Ground Water Depariment, A P, Hyderabad,
3) Lr.Re. Mo 207 (Mg, /Single window/2014, dared 28-11-2014 of the
Deputy Director, Ground Water Dept., Neliore,
4) Head office Memo.No.Hg. 11/2885/2014, dated 23-01-2015

LA

L am herewith furnizhing the detailed report on Ground Water
srveys conducted under single window programme in tha premises of
Mis.5outh Tndia Krishna Ols & Fats Pa, L1, Pantapalen Vilegs, Muthuku
Mandal, Sri Potti Sreeramulu Nellore Districk,

Ench- Detaled Report with magp.
1= Faithfully,

'“ﬂir’

DEPUTY DIRECTOR

"= -l':--.,
Copy Submitted to the Director, Ground Waker Dep lté‘nr:nt, Anchra Pradesh,
Hyderabad for favalr of infgrmation,

Copy to the General Manager, District [ndustries Lentre, AK Nager, Mellore for
Infmmation
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REPORT ON GROUND WATER SURVEY CONDUCTED AT
Mis. SOUTH INDIA KRISHNA OILS & FATS PRIVATE LIMITED,
PANTAPALEM VILI AGE, MUTHUKUR MANDAL,

SPSR NELLORE DISTRICT.

EEE T

Introduction:- At the instance of Director, Ground Water Department,
Hyderabad, ground water investigation was conducted af the indusgiry
premises of 12,26 Acres bearing survey nos.273, 279, 130, 281 of
Pantapalem Village, Muthukur Mandal on 27-6-2014. And the surveys were
ulso cartied out on the same day at the site proposed for water transportation
by tankers of 2.01 Acres extent in survey no.1161/2B of Mutyalagunta hio
Sarvepalli village, Venkatachalam mandal. The distance between industrial

area and the site proposed for water lransportation is 9 Kms.

Based on survey results, bore wells are not recommended due to saline
water available in the industial area and spacing probilem at Mutyalagunta
village. Later the firm way requested for permission to milize saline water
after desalivation with their well equipped RO [iltration system to meet the
needs for house keep activities, Again pround water surveys were taken up
in the indusirial area on dt; B-1-2015 to stud ¥ the feasibility of ground water
45 instructed by Director, GWD, Hyd,

Location:- The Industrial area 12.26 Acres is located at a distance of 1.5 Km
South to Pantapalem village, Muthukur mandal aroumnd the peo-coordinates
North Latitude 14" 15 18.1" and Baat Longitude 80" 02' 52.3" and falls in
the survey of India Toposheer No.66 B3, The proposed site of 2.01 Acres
for water transportation is located Enst adjacent to S.C. colony,

Mutyalagunta Village, Venkatachslam Mandal around the geo-coordinates
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North Latitude 14° 16 19.9" and East Longhude 79" 59' 34.8” falls in the
survey of India Toposheet No. 57 N/1 5.

Physiography - The investigated area at Industry preriises is covered by
coastal sands of Recent ape with plain Topography and gently slope due
East. The mean sea level of the area is 5 mix. The mvestipated arca for
witer fransportation is coversd by red soil with plain topopraphy and gently
slope duc East. The mean sea level of the area i 15 mie.

Drinage:- Both the investipated areas having paralle. drainage and the
sbieams joined in Bay of Bengal,

Climate_and Rainfall:- The climate of the area is geverally dry and
salubrious and climate classification is semisrid to tropical.  The annual

normal vainfall of the area is 1216 mm. Most of the rainfall oceurs during the
North-East monsoon. The maximum and minimum emperatuees recorded in

the distriet is 45" and 18" respectively,

Hydrogeology:- The Industrial area ai Pantapalem Villape cavered by
coastal sands followed by Clay with fine sand. During investigation, 4 filter

paints and 1 tube well are inventoried and their detils are given in the below

table,
5[ | |r | Pl N
. . Cropping |
= [z ang] | Mode | Yiald -
b E Name ol the | 2 depth SWI'I af lift in puutm.]m'.d =
M| ® € arer 7y o vl I%Tl with LIH/ i ."r;:i g '1.i
§, | E in.m. HP LED | et LY
3 L i,
511
ey T {6 5mim, 300 | P00 | Growndma: |
o Ramana reddy | - pm | FEm CTEr bl | LS I
) . . T rasemm, J0hp | 10000 | Growndim T
ot B Verkaieywarly . om | 50 m i wh | 1.0 kg
| o)
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_;ﬁ g : Prawn

| 3 Lrdincikar ) e T F 0 | 12000 | exdrre with
& reddy :rl | mona lwh | saline
kL e
' Prawn

16 3mem, 300 | 12000 | enlire with
4 & sl = LT $0m R ioh | saline
wger
B Pravwn

i dmes, T hp i crilture with
1 E - = 3  [DUM sl it} sorlimme
i weitr

_ | | -

I crops are cultivating with ground water towards South of the industrial
aren at a distance of 300m. And saline water is lEpping from desper aquifers
for Prawn culture towards West of Industry and  the aguifers are
contaminated with saline water in this srea. Filter points with hand pumps
are functioning at Ipur Village for domestic purpose only which iz located 1
Km East to Industry ares, One water sample was collected from the filier
point at Epur village, The PH of the sample iz 771 and Flectrical
conductivity is 1738 micro siemensfem and totg] dissolved solids are 1125
mg/lt. So the quality of water in 1™ and 2 Flter painis is good, The
quality of water in these filter puint is not correlated with VES | and 2 data

comducted in Industry premises, whers the quality of groun: water is salins,

GEC Status:- The Pantapalen village, Muthukur mandal falls in the basin
NLR-c-73 Muthukur, As per GEC 2008-09 calculat on the stage of
development of the basin is 51% and falls is safe category,

Geophysical survevs:- Two vertical electrical soundings were carried oul
within the Industry premises and another vertical electrival sounding was
conducted outside of industry compound towards East due to lack of

suflicient place for conducting VES. One parametric sounding  was
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conducted near the existing filter point of Ramana reddy. The data was
inferpreted in terms of resistivities and thickness of different geo-clectrical
ayers and tabulated below.

[ VES | Pi HI | F I W | B B[ M [ & | Remarks
No, | obm.um | mits, | ohmm | mis, ohmm | mis | chiam | mis | mis |
I 150 18| &2 25 08 T = 9.3 ;
I T T I N e B
3 U Pk BF |BA| 1% | @l T 98 |
4 | 310 [ 12 %50 |98 64 | = R

Based on the interpreted VES data, al VIS No, 1,2 and 3 the area is covered
by coastal sands with safine water, Al test sounding, the area is covered by
alluvium followed by sund up to 10m which is undertaln by elay. The data of
VES vonducted in the industrial area are mot correlated with the test
sounding data,

Conelusion & Recommendations:- Based on the integrated survey results,

the ground water available in Industry premises, Pastapalem village,
Muthukur mandal is saline. The site is feasible for expoitation of saline
water.  As the firm is ready to use saline water afier Ro filtration, filer
points ae recommended for drilling near VES no. 1,2 and 3to & depth of 10
to 12 m with an expected vield of 12,000 Iph.
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Expected Yield per Day:-

1. A1VESHo. 1, the expected yield of the

Bore well 15 12,000 x |0 hrs = 1,20,000 LPD
2. AU VES no. 2. the expected yield of the
Bore well is 12,000 % 10 hrs = 1,20,000 L.PD
3. At VES no, I, the expected vield of the
Bore well iz 12,000 % 10 hrs = 1,20,000 LPD
Tolal expected vield per day = 3,600,000 LPD

e

Leputy Director
Giraand Waiter Department

Nellore
b

""L‘*’hlr
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Green Belt Development- 2020
SMo |Location Piantation [Sgm]  |Tatal Area (Acre) (%) Jul-20{ Aug-20| Sep-20
1{Adrmin back side L7 | AN 964 264 A54
1|Emplovoe canteen 341 b e e T
ftrarsformer vard o power hausi 717 Aas LI sl el s
[ Tailet fromt side 59 Wi bl Gl 61 E1
5 Pawer houso 54 i i 47 47 47
BlAsh shed 1o scrap vard 1826 o ST ase|l  asel  1sp
7|Bleaching earth Godown to £Tp 365 o M W el
8{Eal RO o hakery plant 9K3 i e T L
8 Chemical stora frant sde 36 Wil AN 7 7 T
10| Fowder plant cooling tower area 24 g P a5 45 a5
11|63t entrance north sde 2m ol AN 157 157 157
12 fGate entrance South side 795 i SN s 504
13RO water unicading point 251 R H: 2 50 B 50|
141000 TPD eoaling tower back side 4g o e B O
15 ostside Villsge 700 ] M as| ams| e
L1&(3 acres fang 121404 o JEE G600 TR0 7s0
5.40 5P 3461 3961 J9E




ETP — Energy Meter
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Raw Water Magnetic Flow Meter
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Magnetic Flow Meters - MEE,ETP,DUAL RO

S

- DualRo- IN Dual RO-Out
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Annexure R8/14

1

South India Beishne O and Fals Pyl Lid,

Plant
Survey No. 275, 279, 280, 281, Epuru Bit-1B, (“’ 3
Pantapalem, Muthukur Mandal, Nellore - 524344 ; w)
(Andhra Pradesh), India, Phone : +91 861 3982601/630 FSSC s 000
(CIN : U36100DL2009PTC194220) s

Ref SIKOF/NLRY PCB/2020- 675 17-12-2020

Pantapalem,

To

The Environmental Engineer.

Regional Office,

Andhra Pradesh Pollution Control Boeard,

APSEC building

Nellore

Sub: - Submission of Monthly Production Report for the month of Nov 2020 - Reg

Reft Consent Order No. 146/APPCB/ZO-VIJICFOIW&EA201 1 =34, Dated 10-04-2017
L

Dear Sir,

With the reference to the above-mentioned subject. we are hereby subMitting our Monthly Production
Report, Magnetic Flow Meter reading for Raw water recgived, RO inlet and Outlet, ETP inlet and Outlet,
Dual RO inlet and Outlet and ATFD Inlet and Hazardous chemical Inventory. Hazardous waste generation

inventory for the Month of NOV 2020 for your Kind perusal,

Yours Sincereiy
For South India Krishna Oil and Fats Pvt, Litd.

i\

orized Signatory

Aut

CC to: 20, Vijayawada

Annexure;

|- Production Report for the maonth of Nov 2020

e

Hazardous chemical Invéntory & Waste storage Inventory for the month of Nov 20

3. Water Flow Meter Reading for the month of Novy =20




Monthly Production Report- NOV 2020

S.No Details of oM Nov-20
1{Raw water consumption MT 15396
Z2|Effluent Treated MT 2628
3ETP Power consumption Units 15224

“AlPower Consumption APCM Units 32180
5|Power Consumption for Production  |Units 1075796
6|Coal Consumption MT 2033.317

S.No Details of Production UoM Total Production
1 Refined oil (P) MT 21480.167
2 RBD Palm Olein MT 16786.943
3 RBD Stearin MT 2158.44
4 Refined oil Chemical MT 968.925
5 Vanaspati MT 2365.183
6 Acid oil MT 8.772
7 % |palm Fatty Acid (P) MT 951.252
g Fatty acid chemical MT 0.317

*Quantities mentioned above are in MT.
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FORM 10

[See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Sender's Name & Mailing Address

Name :SOUTH INDIA KRISHNA OIL AND FATS PVT
LTD
Address :SURVEY NO 275, 279, 280 & 281 EPURU BIT 1

(including Phone No. and email)

i (including Phone No. and email) B, PANTAPALEM, MUTHUKUR MANDAL, NELLORE
Phone No :7799800065
Email :vincent.paul@sioils.com

2 | Sender's Authorisation No: N-146/APPCB/Z0O-VIA/CFO/W&A/2011

3 | Manifest Docament No: 750
Name :COASTAL WASTE MANGEMENT PROJECT

Transporter Name & mailing il Ve ) "
4 | Address: - Address :ROAD NO: 20/5, E.BONANGI, PARAWADA,

INPC, VISAKHAPATNAM-531021
Phone No :9701065712

Email :sambasivarao.yvn@ramky.com

Type of Vehicle:

*

. Truck
6 | Transporter's Registration No: APPCB/VSP/VSP/CWMP-VSP/HO/CFO/2019- 27/03/2019
7 | Vehicle Registration No: AP31Y4573
Name :Coastal Wastec Management Project
Receiver's Name & mailing Address :M/s. Coastal Waste Management Project, JN
8 | Address, Pharmacity, Parawada, Visakhapatnam District
(including Phone No., and Email: Phone No :9000142012
Email :radhakrishnasai.k@ramky.com
9 | Receiver's Authorisation No: APPCB/VSP/VSP/ICWMP-VSP/CFO/HO/2018
10 | Waste Description: ln.‘cmerai)ic Waste - 28.2 Spent catalyst of Schedule I (Spent
Nickel Catalyst)
Total Quantity : L
1 No. of Containers: ki
12 | Physical Form: Solid
Special Handling Instructions & ’ oo oot T
" Additional Information: Hasding with RS
[ hereby declare that the contents of the consignment are
- - fully and accurately described above by proper shipping
14 | Sender's Certificate: name and are categorised, packed, marked, and labelled, and

are in all respects in proper conditions for transport by road




(l

according to applicable national government regulations.

Mmooy [y |y

‘&l
0 |2 |2 {8 |2 |0 {2 |0
= | Transporter acknowledgement of
15 ; ; ,
receipt of Wastes
; . - (MM D DY |Y i |
Name and stamp: /(- (e 1072704 Signature: (el
end sump: /1 G il 0o [2 ]2 |8 |2 Jo |2 |0
Recciver's certification for receipt of
16 e
hazaxdous and other waste
‘ MM D D Y i¥ Y
RER 0 12 (2 (9 (2 |0 |2 |0
K =eer
- )
Copy number Gl
with colour code h Bpone
| To be forwarded by the sender to the State Pollution Control Board after sigxiing -

Copy 1 (White)

all the seven copies.

To be retained by the sender after taking signature on it from the transporter and

G2 Lo the rest of the five signed copies to be carried by the transporter. o
To be retained by the receiver (actual user or treatment storage and disposal

Copy 3 (Pink) facility operator) after receiving the waste and the remaining four copies are to be |
duly signed by the receiver.

Copy 4 (Orange) | To be handed over to the transporter by the receiver after accepting waste. 3

Copy 5 (Green) To be sent by the receiver to the State Pollution Control Board. i

Copy 6 (Blue) To be sent by the receiver to the sender. B

Copy 7 (Grey)

To be sent by the receiver to the State Pollution Control Board of the sender in
case the sender is in another State.
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South India Krishna QOil and Fats Pvt. Ltd.

Survey No. 275,279,280 & 281, Epuru Bit - 1, Pantapalam, Nellore,
Andhra Pradesh, India 524344

GSTIN : 37AANCS3846A1ZA
PAN No.: AANCS3846A Invoice No: NEIG0/101012045

CIN NO.: U36100DL2009PTC194220 Date : 3-Feb-21

-

E-invoice Details

ded556d13792c2c20db1c22a7249f8%ea ) . s
IRN No.: o mct 17621 8003600045/8de ~ Akw No.: 112110496387809/  Akw Date : 03 Feb 2021 14:53:00

TAX INVOICE
Buyer: S.0.No: 1001207281 Order Date: 22-Jan-21 | Vehicle No: APOTTA 6199
COASTAL FATS & OILS PVT.LTD. &~ Delivery Note No: Dispatch Doc No: State Code: #
NEG20/2002110960 NA~" 37
SURVEY NO.33-2,0ZILI ROAD OZILI OZILI MANDAL o PO Number NA Destination: NELLORE ”
NELLORE AP 524412 India Delivery Advice No: NEG20/262368 _-| Broker: Direct
Terms Of Delivery:
Place of Supply : Andhra Pradesh EX-Factory - Taxes Extra
Bill to State : Andhra Pradesh Payment Mode/Terms:
100% advance
spatch to: Dieaich Th =
COASTAL FATS & OILS PVT. LTD.* PR ARReIRIe
CUSTOMER TRANSPORT
SURVEY NO.33-2, OZILIROAD OZILI OZILI MANDAL Tax is Payable on Reverse Charge: No | Supply type : B2B
NELLORE AP 524412 India Sub Type: Supply Transmode:  Road
Transp. Name: SELF
GST IN: 37AAECCA4570E1ZS Trans ID: NA
Ship to: Andhra Pradesh E-Way Bill No.: 15129791 2346
Pan No. : AAECC4570E E-Way Bill Date: 3-Feb-21 Dist. Level : 29 KMS
SN H SN No. Description of Goods Qty | UOM Rate/Price Amount
1 15.22.0090 SPENT FULLERS EARTH , 21.7%”[‘ MT \\ 4,800.00 104,496.00
Basic Value: F4 104,496.00
Discount:  0.00 T 0.00
Freight: ? ¢ 0.00
CGSTY 9.000 3 9,404.64
SGST9 9.000 Eé 9,404.64
A
TCS0.075 0.075 ? 92.00
*mount in Words: Round Off: ? 028
Jne Lakhs Twenty-Three Thousand Three Hundred Ninety-Seven Rupees Only.)
. Grand Total: T . 123,397.00
Declaration: Y
1. Goods once sold will not be taken back T TR
2. Seller is not responsible for any loss or damage of goods in transit. Date & Time of Issue: ’;_._:_.____--f-:ﬁ- ! ’
3. Dispute if any will be subject to Andhra Pradesh Jurisdiction. Date & Time of Rempvaf & g—l%y?:‘\\ At 15:02
A — .
1/We hereby certify that food/foods mentioned in this invoice is/are warranted to be of the nature and For South India }((;s na ags Pvt. Ltd.
quality which it/these purports/purported to be. (=) : i
Certified that the particulars given above are true and correct and the amount indicated represents the pricq . b
actually charged and-thezeis.no.flow.of additional consideration directly or indirectly from the buyer. Authorised Slgnat?

s ———

S'LS:D cr penerarta T —

\ 1. Verified 8ale Drico fra el A
Regd. Unit No,,_1'0:1(,1_02TA,t151 oor Realtech™Co Corporate Silites Plot No.9, Jaso
7 ¥ 3 - - T .- }e ljrﬁer

e
]

Page 1 of 1




2/3/2021

Government of India

e-Way Bill

E-Way Bill System

1. E-WAY BILL Details

eWay Bill No: 1512 9791 2346 " Generated Date:03/02/2021 02:55 PM

.

£
Mode: Road -~ Approx Distance: 29km

Type: Outward - Supply

Document Details: Tax In’\’(__oice " NEIGDI1D10120§§ ~03/02/2021

-
&

Generated By: 3TAAN CS384 6A1ZA  Valid Upto: 04/02/2021

Transaction type: Regular

2. Address Details

From

To

GSTIN : 37TAAN CS384 6A1ZA/ 2y
SOUTH INDIA KRISHNA OIL & FATS PVT LTD
ANDHRA PRADESH

2. Dispatch From ::

SURVEY NO.275,279,280,281 EPU -
PANTAPALEMMURTHUKUR MANDAL ~ e
Sri Potii Sriramulu Nellore ANDHRA PRADESH-524344

L

GSTIN : 37TAAE CC457 DE1ZS =
COASTAL FATS & OIL LD
ANDHRA PRADESW}EMI

= ShipTo ::

SURVEY NO.33 2, OZILI ROAD OZILI BZH..I MANDAL NELLORE ¥
NELLORE,ANDHRA PRADESH-524412

3. Goods Details

HSN Product Name & Desc. Quantity Taxable Amount Tax Rate (C+S+[+Cess+Cess
Code Rs. Non.Advol)
15220090 SPENT FULLERS EARTH & SPENT FULLERS EARTH 21.77 104496.00 9.000+9.000+NE+0.000+0.00
7 - MTS
CGST Amt T 9404.64 SGST Amt ¥ 9404.64 IGST Am‘; <0.00 CESS Amt %0.00 CESS Non.Advol Amt 0.00

Tot. Tax'ble Amt T 104496.00

Other Amt ¥-0.28 Total Inv.Amit ¥ 123305.00

4. Transportation Details

Transporter ID & Name :

Transporter Doc. No & Date : & 03/02/2021

5. Vehicle Details

.ode Vehicle / Trans From Entered Date Entered By CEWB No. Multi Veh.Info
Doc No & Dt. (If any) (i any)
Road APD7TAB189 Sri Potii Sriramulu Nellore 03-02-2021 02:55 PM 37AANCS3B46A1ZA = =

I

I

51207912346

Powered By National Informatics Centre

https://fewaybillgst.gov.in/BillGeneration/EwayBillPrint.aspx?ewb_no=151297812346

1M




SOUTH INDIA KRISHNA OIL & FATS PVT LTD
. WEIGH BRIDGE TICKET

Print Date : " 3-Feb-21 Transaction Type :  Sales

Print Time : 13:10:43 Weigh Bridge No.  : Weighbridge 2
Transaction No : WB210203-SKF-022 Product Code : 6.C.000072
Truck / Lorry No : APO7TA 6199 ¢ . | ProductName . i SPENT FULLERS EARTH
Customer Code :  C101ECOQ0OSINR - CustomerName ~ : COASTAL FATS&OILS PVT. LTD.
Date In : 03-02-2021
Date Out : 03-02-2021 Gross Weight : 32,290 KG
Time In o 12:16 Tare Weight H 10,520 KG
Time Out : 13:10 Net Weight : 21,770 KG
Remarks )

r -
D~ -ar Signature ........ccceien i, Weigh Bridge Operator ....c.oeeeesbo N vuessoressesseess
SOUTH INDIA KRISHNA OIL & FATS PVT LTD
WEIGH BRIDGE TICKET ;

Print Date : 3-Feb-21 Transaction Type : Sales

Print Time r 12:16:27 Weigh Bridge No. : Weighbridge 2

Transaction No : WB210203-SKF-022 Product Code :  6.C.000072

Truck / Lorry No : APOTTAG199 . Product Name . . SPENT FULLERS EARTH
Customer Code . C101ECO0008INR" . CustomerName  : COASTAL FATS & OILS PVT. LTD.
Date In . 03-02-2021

Date Out ; Gross Weight : 0 KG

Time In : 12:16 Tare Weight : 10,520 KG

Time Out A Net Weight : 0 KG

Remarks

‘er Signature ............. Weigh Bridge Operator 4*‘
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Date T oo e e R VR D
Tanker No Aracvabda, NPT AT38E, APZT X2667
Name of the Supplier Giemnimi  E dible 01l 6 faby
Tnvoice No B0p0D22023 , 000D 2 2026, 70000 33 03V
Commodity Cvude Sunblowey o1l
S.No Parameters Standard Result Supplier COA
| 1 Appearance m;‘,,:'a; } '.d 'E‘: Ngym GJ
| 2 | Odour/ Taste Choyvaeoryivig]  ChatatlEnvh |
3 . | FFA% (AsRalmitic/Oleic/Laurie)] Max 1 L0 0:'Chb
4 Acid Value ™mar 2p0 LR &
5 PV Meg/kg e -
6 Todine Value W - ) o 19
7 Cloud/Slip Melting Point °C s—— -
8 | M&1% Man 0.2€ ). o'V
9 | Colour(#/4*/1"/2"/1%/5 1/4”) cell Ma~ 180 g ukld,
10 SV (Mg of KOH/gm) 1¢e - 14y 18y, ¢y
11 | usm% Wey ‘12, 0 bo
2 | RI@40550°C I Ubbp =t Ut VWb
13 Wax ppm WMo 0:2€ 4 0 2]
14 sediments% ™Max 0+K0 0:'07
15 | Testfor Mineral Oil Shall be Negative Nty oluine]
16 Test for Argemone Oil, Animal .
fat, Castor Oil Shall be Negative Neg sbimi
17| Bleachabiliy% Miv b0/ Go ¥b
18 1% BT — o
19 1% BT After Bleaching and heating ke Sy
at 180°C
20 | FlashPoint’C > ap ¢ No tleah Whlo 120 €
21 Soap ppm o -
2 Fatty Acid Composition by GLC OK/Not Ok 0L oy
23 | Hexane(ppm) - —
24 Phosphorus content as “P” ppm - e
25 Dobi / Beta carotene - e
26 Test for Rancidity (Kries Test) 6t .
27 Halphens Test Shall be Negative N RQM
28 TBHQ ppm ik -
REMARKS : \
\ £ &L«M\Vj /ﬁ
Chemist @\ cl ) [‘ WW acum
v
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< C A Notsecure | appcb.glensserver.com/#/landing/dashboard/consolidatedView_slider or ¥ e :

]
Dashboard ¥ @& Live Status ¥  Regulator Reports ¥  Industry Reports ¥ A Calibration ¥ Work Flow =

South India Krishna Oil and fats pvt ltd

Stack Nellore Andhra Pradesh 2 OIL REFINERY & Data fetched at: 19-Dec-2020 12:11 Monitoring Stations 2 Total Parameters Monitored 2

o 0 69.86 syt
6.0

mg/Nm3

Stack PM

Total Exceedances Data Availability(38)

Standard - 115mg/Nm3

BOILER_24TPH FM
0.0 mg/Nm3

Standard:115 mg/Nm3

(15 minutes Average)

Quick Range

; - ; S s T A
Weekly l Monthly 4 € PreviousDay  ¥Next Day

Prascribed Standard (115 mg/Nm3)

sascriptvoid(0) Je. iy fio%

1212

19-12-2020

= Q TIRUNXINNG
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